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LOK SABHA DEBATES

LOK SABHA

————

Tuesday, April 11, 1972
Chaitra 22, 1894(Saka)

B

The Lok Sabha met at Eleven of the Clock
[MR SPEAKER in the Chair}
ORAL ANSWERS TO QULSTIONS

Complaints regarding General Elections
in States

.
SHRI JYOTIRMOY BOSU
SHRI SHIV KUMAR SHASTRI

*341

Will the Mimnuster of LAW AND JUS-
TICE be pleased to statc

(a) the total number of complaints
received by Election Commussioner and the
Chief Electoral Officers in the States regar-
ding the recent General Elections to the
Deili Metropolitan Council and Legislative
Assemblies and bye elecions m U P, and

2

(b) the nature of complamnts received
and the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY)
(a) 1433 complants were received by the
Election Comnussion and 546 by the Chief
Electoral Officers of the State of Andhra
Pradesh, Haryana, Madhya Pradesh, Maha-
rashtra, Manipur, Mysore, Punjab and
Tripura and of the Union territories of
Delhi and Goa, Daman and D The
particulars of complamnts called for from
the Chief Electoral Officers of the States of
Assam, Bihar, Gujarat, Himachal Pradesh,
Jammu and Kasmir, Meghalaya, Rajasthan
and West Bengal have not yet been received
and are awaited

(b) A statement containing the nature
of complaints 15 laid on the Table of the
House Wherever the complants contamned
specific allegations, they were mmmendiately
brought to the notice of the authorities
concerned for appropriate action

STATEMENT

Statement containing the naturs of complamts regarding the recent General Elec-
tions to the Delhi Metropolitan Council and Legslative Assemblies and bye-eloction m

Uttar Pradesh

Nature of complaints Recewed by Received by
- Gommussion CEO's
Omission of names and 1nclusion of bogus
names m the electoral rolls . 150 —_
Transfer of officers on the eve of elections ree 38 3
Participation by Government employees in
elections . . - 270 176
Misuse of Government machmery ve 59 160
Partisan attitude of Government officers
employed on election duty, " - 36 34
Printing and publishing obyectionable pos-
ters, pamphlets eto e e 11 —
Intimidation and coercion of voters at
polling stations ves "o 70 47
Impersonation by voters. ... 30 1
Disturbanos at public meetings and maint.
enance of law and order, w419 4
Complaints of other miscelldneous character ... 150 L]
T, D
1433 46
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SHRI JYOTIRMOY BOSU : The state-
ment is a gross understatement of what has
happened. In West Bengal, out of 280
assembly cornstituencies, in 200 there was
outright rigging and violence. There is no
reflection of it in the statement., We can
produce before you hundreds of ballot
papers which we have collected from the
roadside and various other places like
polling stations and below matiresses, The
hon. Minister has not only made a gross
understatement; he has even evaded answe-
ring the question. In (b), I had asked
about the action taken thereon. Since there
is no provision in the Representation of the
People Act to remedy such things as taking
over of booths through violent methods,
capturing booths, making polling agents
sign letters saying that everything was done
peacefully and tying down polling officers
to sign papers at the point of the gun--it was
done in J. & K. Tripura, Bengal and many
other parts of the country—what specific
action does the hon. Minister propose to
take to make elections look fair before the
people of the country ?

SHRI1 NITIRAJ SINGH CHAUDHARY:
Some of the matters were before the Joint
Cemmittee which was considering amend-
ments to the election laws. They have dealt
with themn and their report is before the
House. An appropriate Bill will be moved
after due consideration.

SHRT JYOTIRMOY BOSU: 1t is
clear from the Minister’s statement that in
the existing laws there are enough loopholes
and the ruling party is taking fullest advan-
tage of them. Will Government agree to
constitute a parliamentary commission to
inquire into all the allegations that have
come from parties and individuals in regard
to the fast poll 7 If not, why not?

SHRI NITIRAJ SINGH CHAUDHARY:
Government do not find any justification
for appointment of such a comtmnission.

oft fre pwre wreslt © weg Wi,
W ¥ og® e & S0 mdew & o
% wofl qw wfear wro & g A
~ WY § | ¥ e ¥ Iwy i ww &
wry oY aewey fiear o §, a0 oA
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' PROF. MADAU DANDAVATE :

' Just now the hon, Minister said that there
- were_some allegations regarding the capture

"of booths againt the Communist Party

(Mamst] "My question is ‘whether it is the
CPM or the Congress Party or the Socialist
‘Party, itrespective of any political- party
which is involved, ars they praplr»d to go

dnfora’ mmpwhmsnve enquxry regardmg
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uizmn were not repented

SHR1 ATAL BIHARI VAJPAYEE
Even then they were repeated.

SHRI JYOTIRMOY BOSU : Why are
you not allowing a parliamentary commis-
sion to enquire into this serious allegation ?

SHRI PRIYA RANJAN DAS MUNSI:
After the recent elections, how many .com-
plaints have been lodged in different couru,
particularly from West Bangal ?

SHRI NITIRAJ SINGH CHAUDHARY: .-
Figures from West Bengal have not yet .

reached us. Therefore 1 cannot give that

information.

weng wERA: o Y YAAWT W g
war &, wa &y wifa fEg

ot wzw g AR T §
€ | W7 gae o qen difag )

MR, SPEAKER : Next question.

st gEH N FENT: HEqW ALY,
XY@ ¥ o A faren) e
Y W .  wifag, § § Ay fay
a1 814 7 wgr a7 s & qw-qwre w5y fog

| wr w4 R S R WA

faemr wfge | & ¥ Mfew fear we
wr i W @ oo W aﬂm
7} far ar wwar § | o i: irr‘t # mr"'_*;f
§ a‘tﬁm &“ﬂ a? ahm !ai#

s e mwrm f‘mm,_fi
wﬁmmaml; '
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. fefcgm®  representatives of various Indian firms

usae T{fﬂﬂ efiex " $ o engaged in the industirial sector, substantial
firz war g€ W W ¥ g i @ & business was booked on the spot for pro-

¥ QATFTEE QA

ot gEN WK FUAT: WEAH AEIER,
wre ¥ srdar g HAifag 1 AT AW Iw
# a1 1 5w 3w Aoy a7 W ffg
wATH T FT )

MR. SPEAKER : No, I am not allo-
wing.

Indian Industrial Exhibition at Lagos

#342. SHR1 JAGANNATH MISHRA:
will the Mimister of FOREIGN TRADE
be pleased to state:

{a) whether an Indian Industrial
Exhibition was held recently at Lagos,
Nigeria;

(b) what were its special features; and

(¢) whether Government are contem-
plating to hold such exhibitions elsewhere
this year ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORIGN TRADE (SHRI
A. C. GERGE)' (a)Yes, Sir. The Exhibition

was held at Lagos during March 2--22, 1972,

(b) The Exhibltion projected India’s
export potential and the vast strides made
in the industrial field since independénce.

(¢) Yes, Sir. Exclusive Indian Exhibi-
tions ate proposed to be organised during
1972-73 at Tanzania, Uganda, Singapore,
Malaysia, Kuwait and Fiji,

SHRI JAGANNATH MISHRA: Nor-
mally Indian Industrial exhibilions are orga-
nised in foreign countries to scek markets
for Indian commoditics and also to earn
foreign exchange.

I would like to know from the Minister
to what oxtent this exhibition in Lagos
was able to fulfil this cherished desive 7

SHRI A. C. GRORGE: As s result of
this exiubition and the presencs of the

ducts Like buses, truck, fire-trucks, jeeps,
diamond rigs, diesel engines, duplicators,
public address system, transistors, auto
parts, electrical goods, sanitaryware, drugs,
pharmaceuticals, jewellery, etc. The precise,
amount these orders will come to can be
worked out only after some time. Right
now, our own surmise 18 that it may come
to Rs. 4 crores.

SHRI JAGANNATH MISHRA: 1tis
very encouraging that the Ministry is going
to organise so many exhibitions in foreign
countries in 1972-73. which are the countries
which are going to organise simiar exhibi-
tions here in our country 1 1972-73.

SHRI A.C. GEORGE: This year we
will be holding the the Third Asian Fair,
and more than 41 countries have expressed
their desire and wiilingness to participate
in that Fair.

SHRI S. N, MISTRA: May I know
what facilities are going to be offered to the
traders and producers who want to go to
foreign countries to participate i these
exhibitions ?

SHRI A, C. GEORGE: All facilities of
travel, foreign exchange and other encoura-
gements are given to bona fide exporters
and traders,

Effect on Tadia of the proposed Common
European  Curreacy

*343, SHRI S.C. SAMANTA: Will
the Minister of FOREIGN TRADE be
pleased to state the effect on India of the
steps being taken by the Europgan common
Market countries to establish a Common
European Currency ?

THE DEPUTY MINISTER IN THE
MINISTRY OF ROREIGN TRADE (SHRI
A. C. GEORGE): A proposal to establish
a full monetary and Customs Union of the
European Common Market couniries by the
end of the present decade was discussed by
their Foreign and Finance Ministers in Nove-
mber1970. But, so far an agreement appeary
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to have been reached only as regards some
further harmonisation and coordination of
policies to be achieved by the end of 1973;
and, the member countries are not fully
committed to the monetary union proposal,
still less to the establishment of a common
Buropean currency. Accordingly, the ques-
tion of the repercussion on our economy
of the introduction of a comnion European
currency does not arise at this stage.

SHRI S. C. SAMANTA: May 1 know
whether our trade with Gt. Britain and
other European countries 1s having any
change because of the appcarance of this
ECM ?

SHRI A. C. GFORGL: 1t was made
plain that though origmally the six countries
of the Eurocan Common Market thought
of arriving at a common curiency arrange-
ment, our own information is that it is
not materiatising m the foreseeable future.
At many of the conferences differences of
opinion sprang up among the members, and
we do not think that such an arrangement
will come even by the end of this decade.

SHRI S.C. SAMANTA: May I know
whether India or any other country has
approached the ECM to have some facilities
etc. ?

SHR! A.C. GEORGE: India has app-
roached the European Common market
countries for various facilities, so that, as a
developing country, our exporis may be
facilitated.

DR. RANEN SEN: Before its devalua-
tion, the U.S. Doliar was the main currency
which was keeping a sort of paruy among
the currencies of the European countries.
Afier the devalpation of the Dollar, what
has happened in the LEuropean markets, and
what has been the repercussion on Indian
currency, because our Indian currency is
almost at par with the American Dojlar ?

So, 1 want to know the reaction of the
ministee,

SHRI A. C. GEORGE: Changes in
these dojlar exchange value will definitely
to some exient affect our export potestial.

APRIL 11, 1972
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SHRI B. K. DASCHOWDHURY: In
view of the fact that the basi¢ policy of the
European Market is to remove all barriers
amongst that ¢ countries who are the origi-
nators of the Common Market proposal

and in view of the fact that they have adopt-
ed a particular constitution to expedite this
process of Common Market tie, it is quite
clear—there have been so many references
also—they are trying to have a sort of
common European currency. 1 would like
to know what is the basic source of the
minisier’s statement that in the foreseeable
future, it is not possible to have a common
Luropean currency. What is the source of
his information ?

SHRI A. C. GEORGE: In 1967 in the
conference of the summit meeting of the
heads of the six member States of the
European Economic Community a Commi-
ssion was set up under the presidentship
of Mr. Pierre Werner, Finance Minister of
Luxemburg. Their report was submmitied
on 25-9-70 and 1t was discussed on 13-10+70,
Our information is that sharp differences
arose between France on the one side and
Germany and Holland on the other side,

SHRI JYOTIRMOY BOSU: The dollar
devaluation has also indirectly devalued
the indian rupee to the tunc of 4 1/2 per
cent roughly. Is it not a fact that if they
biing into existence a common European
currcncy, the rupee will stand devalued to
the tune of 4 1/2 per cent ?

MR. SPEAKER: Don't ask hypothe-
tical questions,

SHRI JYOTIRMOY BOSU: It has
alrecady happened. The Indian rupee has
been already devalued because the dollar
was devalued. They have adopted the
wrong policy of remaining wedded to the
American dollar, I am sorry I am unable
to make you understand it.

Trade Agreement with North Korea

%345. SHRI P, GANGADEB: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) whether the North Xorean trade
team visited India recently for twade di-

cussions;
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(b) whethor any trade protocol for
1972 has been signed with it, and

{c) 1f s0, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTERY OF FOREIGN TRADE
(SHRI A C GEORGE) (@) to (9 A
statement 18 lad on the Table of the
House

Statemnt

Trade negotations were held
New Delhi between 7th and 21st February,
1972 between the Delegations of India and
the Democratic People's Repuplic of Korea
During these discussions 1t was agreed to by
both sides that the level of trade 1972 should
be further rarsed The items of import from
the D P R K would include magnesia clinker,
basic refractories, anthraciie graphite fluor-
sar, hops peppermint o1l speuial steel -
cluding High Speced Tool steel carbon
tool steel, stamnless steel etc, Indm's items
for export to DPR K would cover pig
iron, manganese oOfc, DASSENger WAagons,
auto buses, tyres and tubes, varipus chemi-
cals, jute manufatures, paper products,
cotton textiles, rayon texties and various

enginecering goods ncluding ball  berings,
wire ropes, etc
SHRI P GANGADEB : Has there

been any appreciable increase in the two way
trade between these two countries and what
are the items covered by this trade agroe-
ment ?

SHRI A C GEORGE The mam terms
covered under the agresraent are  Imports
from Noith Korea mnclude machineries, ia-
cluding machine tools, special steel, basic
refractories, magnena clinker, grapiute, pep-
permint oil, etc  Bxpots from India are tyres
and tubes, p1g iron, colton textiles, passen-
per wagons, auto buses, various chemicaly,
msanganess ore, etc

SHRI P GANGADEB Are private
rs permitted to  trade with Worth
284 1If not, 18 there 0y proposal to

m;hemwdoloundumh trude agiee-
ment

SHRI A C GEORGE ° Af preyunt
entire export « not mmﬂ.kéut it u m

CHAITRA 22, 1894 (54K4)

334

Oral Answers 14

policy of the Government to progressively
canalise every thing through the STC

Raliway Link between Cuttack and
Parudip in Orissa

*346 SHRI ARJUN SETHI Will
the Mmister of RAILWAYS be pleased to
state

(a) the progiess of work of construct-
1on of Rail link between Cuttack and Para-
dip 1n Orissa ,

() whether it 1s going to be completed
according to schedule , and

©

THE DFPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAEFI QURESHI (a) An over-
all progress of 45% has been achieved on
the conmstruction of the Ime upto the end of
February, 1972

if not, the reasons therefor ?

) No, Sir

(©) The construction work on the line
received a set back due to the Cyclone that
ravaged Orinsa last year and the Stats
Government's mability to stop irrigation
canal waters, which has seriously hampered
progress of work in certain reaches

SHRI ARJAN SETHI In view of the
delay m the coastruction work of this branch
line, may I know whether the Government
have taken any special measures to finish
the construction work at an early date ?

SHRI MOHD SHAFI QURESHI The
target date had to be changed It has now
been fixed for 1973  We hope thas by Juns
1973 wo will be able to complete the pro-
Joct

SHRI ARJUN SETHI

By what tumse
will 1 be opened to traffic ?

SHRI MOHD SHAFI QURESHT .
Immediately afier it is completed.

of et vu  wsa e,
e R ad el € fedt
wroay il Wl aaw ww 9w v oW
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& | wr few aft @ o § e e
¥

Electrification of Indisn Railways

*347. SHRI NTHAR LASKAR: Will
the Minister of RAILWAYS be placsed to
state the broad outlines of the schemes for
electrification of Railway routes during
1972-73 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAY (SHRI MOHD.
SHAFI QURESHI) A statment is laid om
he Table of the House,

STATEMENT

The board outlines of the schemes for

during 1972-73 are as follows:

the eclectaification of railway routes

Name of electrification Scheme Route Kms Track Kms.  Approx. cost (in craores)
1, Virar-Sabarmati 437 1130 Rs, 32.06
This will link Bombay with Ahmedabad on electric traction.
2. Panskura-Haldia 69 114 Rs. 240
This is to serve Haldia Port.
3. Kirandul-Waltair 471 620 Rs. 19.05

This is for moving iron ore from Bailadilla area to Vishakhapatnam Port for

export of iron ore.

4. Tundla-Dethi

269

730 Rs, 19.72

This will complete verification of trunk route from Howrah to De¢ttu via Grand

Chord, Allahabad and Aligarh.
4, Madras-Vijayawada

433
1619

1125 Rs. 31.03

7

This is part of Madras-Howrah gnd Madras-Delhi trunk routes.

1t is exported that Amedabad-Baroda section, forming part of Virar.Sabarmati

Electrification Scheme and comprising 102 Route Kms, out of a

energised during 1972-73.

total of 437, would be

SHRI NIHAR LASKAR : I think all
the projects mentioned in the statement are
continuing projects. 1f so, I would like to
know whether there is any likelihood of
completion of any of these projects during
1972-73.

SHRI MOHD. SHAF! QURESHI:
These are all continuing projects. Though
some work would be done during 1972.73,

no project will be fully completed during
1972.73,

SHRI NIiHAR LASKAR : How long
will it take to complete the Delhi-Tundia

line ?

SHRI MOHD. SHAFI QURESHI ;
That loe will be completed by 197576,
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SHRI NIHAR LASKAR : Is there any
scheme to conpect by eletric tram main
routes like Calcuita-Bombay and Bombay-
Deihi ?

SHRI MOHD. SHAFI QURESHI :
There is no such scheme at present,

SHRI NAWAL KISHORE SINHA :
What prevents the Ministry from electrifying
or dieselising the Howrah-Delhi route via

Patna in the near future ?

SHRI MOHD. SHAFI QURESHI :
It is mainly economic feasibility which
prompted us to take this lhine and not the
line which the hon. Member is referring to.

SHRI R. P. ULAGANAMBI : There
was a proposal to electrify the route from
Madras to Arkonam. It 15 a demand
pending for a long time, May I know
whether 1t is included for the year 1972.73
and, if not; when 1t will be taken up ?

SHRI MOHD. SHAFI QURESHI:
For the time being, only Madras-Vijaya-
wada section is included. This would cost
about Rs. 31 crores. The line which the
hon. Mecmber has mentioned canoot be
taken up at this stage.

SHRI R P. ULAGANAMBL: If it will
not be taken up in 1972-73, when will it be
taken up ? Because, the Minister has assu-
red us on the floor of the House that it
will be taken up., It is a long-standing
demand.

SHRI MOHD. SHAFI QURESHI :
This process of electrification is a continu-
ing process. Whenever the financial resour-
¢os and economic feasibility of the area
warrant such an electrification programme.
It will certainly he taken into consideration.

SHRT K. SURYANARAYANA : The
central execution office for the Madras-
Vijayawada section is located at Madras aud
for the speedy executin of the work the
Members of Parliament have represented to
Goverament to locate this execution offios
in Vijayawada. Has the Government
approved that or not; have they agreed to
the priopusal made by Members of Pariia.
ment to Jocate this office for the speedy
exvoution of the Madras-Vijayawade work
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at Vijayawada, which is centrally located
for the Madras, Howrah line ?

S1iR1 MOHD. SHAFI QURESHI : It
18 with this view m mind, that it should be
speedily executed, that the headquarters are
now being located in Vijayawada.

SHRI A. P. SHARMA : May I know
whether there will be any reduction in the
runming time of mail and express tramns after
the completion of the Howrah-Dethi mam
route ?

SHRI MOHD. SHAFI QURESHI:
Yes; Sir; there will be some reduction in the
running time,

Farakka Barrage causing Obstruction in
the flow of River Ganga

*348. SHRIN. E. HORO : Will the
Minsster of IRRIGATION AND POWER
be pleased to state :

(a) whether the Farakka Barrage has
been causing obstruction m the flow of the
river Ganga which in term causes floods in
Bthar area; and

(b) if so, whether Government proposs
to undertake a detailed study of the
problem ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). The Farakka Barrage is only a diver-
sion structure, During floods all its gates
are kept open and as such it does not ob-
struct the flow,

SHRI N.E. HORO: The Farakka
Barrage is far down the Ganges and there
seems to be a construtional defect in it. It
cavses annual floods in RBihar. Therefore,
will the hon. Minister get it examined by
the Central Water and Power Comumission
80 that the floods are controlled ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L RAD): As my
collengtie has said, the Farakks Barrage
does not cause any kind of obstruetion or
floods in Bihar and also in Bangal. Any-
way, the operstion of this will come under
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the Ganga Flood Control Board which is
going to be set up shortly.

SHRI NAWAL KISHORE SINHA :
May I know whether the Itrigation Ministry
of the Government of Bihar has drawn the
attention of the Irrigation Munistry here to
the impression which is gathering ground in
Bihar that the commissioning of Farakka
Barrage is responsible for recent annual
floods.in the State ?

DR. K. L. RAO : Yes, Sir; the Irriga-
tion Minister of Bihar has orally mentioned
to me about this, but 1t is not based on any
facts. In fact, the Farakka Barrage does
cause any kind of an obstruction. Even
in the last year when we had the largest
amount of floods in the Ganga at Farakka,
about 25 lakh cusecs of water flowing down
the difference of the level between upstream
and down-stream was of the oider of about
three inches only. Therefore, the statement
that the Farakka Barrage causes any kind
of floods in Bihar 1s not founded on facts.

SHRI INDRAJIT GUPTA: May I
know whether the hon, Minister has satisfied
himself that there is not going to be on any
account any diversion of Ganga watersover
and above Farakka Barrage which may
adversely affect the origmal scheme of
releasing 40,000 cusecs of water into the
Hooghly river which was the original pur-
pose so that the port of Calcutta might be
saved ?

DR. K. L. RAO : Yes, Sir. No water
will be diverted affecting in any way the
water flow that has been planned for the
Farakka Barrage. There are many months
when there will be more flow and in some
lean months, it will be Jess. This is being
1aid down as per sanctioned project will be
operaid in sccordance with the sanctioned

schedule.

o wwe o Tyl : & araw wrw
¥ vkt wET ¥ Wy wign fe faedt
are fagre ¥ ot vyonfos oy ok @
war FEw wrow wover atw i g ?

DR. K. L. RAO: As [ have already

submitted, this Barrage has nothing to do
with ﬂoodu’in the river. The Fanikia
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Barrage has nothing to do with the increass
in flood waters there

DR. RANEN SEN : Is it known to the
hon. Minister that hydro-physicists, that is
persons who are experts in river irrigation
floods and other things, have opined that
because of the construction of dams on the
the upoer reaches of Ganges, namely, the
Ghaghar dam and other dams, there is
paucity of water near the Farakka Barrage
50 much so that the Hoogly river will not
get any water at all and East Bengal rivers
are drying up for lack of water ?

DR. K. L. RAO: That is incorrect.
The construction of any dam does not
dimunish  the water to a linit which will
affect the Fatakka Barrage project, I would
submit to the hon. Member not to bring in
Bangladesh tnto this quesuon. It s a sepa-
rate country and we have got to deal with
1t separately.

SHRI JYOTIRMOY BOSU ; The hon.
Minuster has just now stated that in all the
months of the year, there will not be a
delivery of 40,000 cusecs of water. Let him
kindly tell us what will be the lowest and
which are the months during which the flow
of water will come down,

DR. K. L. RAO : As1 submitted,
the Farakka Barrage will be operated in
accordance with the sanctioned project.
When the project is sanctioned, an amount
of water flow is laid down for each month,
That will be the operational schedule. As
I submitted earlier, in most of the months
of the year, 40,000 cusecs will be flowing
down except in lean months when the flow
will be reduced, For this also, a schedule
is laid down. The schedule goes on varying
from 40,000 cusecs and the operations will
be according to the schedule.

Formulation of National Water Poliey

#349. SHRI ANNASAHEB GOT-
KHINDE : Will the Minister of IRRIGA-
TION AND POWER be pleased to state ;

(8) whether his Ministry is ihinking
of enuncisting a Nutionsl Watet Policy;

and
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(b) if so, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). A statement giving the requisite in-
formation is laid on the Table of the
House.

Statement
(a) Yes, Sir.

(b) With the growing importance of
water in agricultural and economic develop-
ment, necd is bemng increasingly felt for
planning and devcloping water resources
with a regional and national perspective, in
place of prevailing restricted concept of use
by basin States. The various aspects of
the new approch, including Icgal <onsidera-
tions, are boing studied.

SHRI ANNASAHEB GOTKHINDE:
Is the Government going to treat water as
a national resource not belonging to any
State and act in a manner of having natjo-
nal control over it ? Secondly, so long as
the Inter-State Water Disputes Act, 1956,
remains, on the Statute book, I want to
know how is the Government going to
prevent the possibility of getting involved
into the Supreme Court and tribunals over
local short-sighted disputes.

THE MINISTER OF IRRIGATION
AND POWER (DR. K.L- RAO): That is
exactly the idea. The present idea is to
enunciate a national water policy because
water is getting more and more scarce not
only in this country but all over the world,
and it has become very neccssary to regulate
jts yse in the best interests of the nation.
thetefore, we are now thinking of framing
& national policy after making studies and
consulting the concerned persons.

SHRI ANNASAHER GOTKHINDE:
The part of the question regarding Inter
State Water Dispntes Act being on the
Statute Book has not been  answered. (/n-
Lerrpu tion)

My second question is this. Will the
Miniister jot us koow the common guideli-
nes in the fleld of water mansgement and
water development ?
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DR. K. L. RAO: Naturally the Inter-
State Water Disputes Act will be conse-
quentially amended when we declare thd
national water policy that water belongs to
the nation.

As regards guidelines, to explain the
whole thuing will take a long time of the
House. I do not want to take much time
of the House. The main guideline will be
that every effort will be made to supply
water to the various parts of the country
irrespective of the fact whether river passes
through or not. Secondly, various preferen-
tial uses of the water and also measures for
prevention of water pollution will be
enunciated.

SHRI P. VENKATASUBBAIAH: In
order to implement this national water
policy, may I know whether Government
propose to call for a Chief Minister's Con-
ference in order to obiate the difficulties
that come in the way when water resources
are to be used on a national level, not
confining to regional or parochial levels.

DR. K. L. RAO: Naturally, Chief
Ministers, being very important persons,
will be consulted.

SHRI M. SATYANARAYANA RAO: I
would like to know whether there is any pro-
posal to link the Ganga with the Cauvery
and if so, the estimated cost of it and when
it is going to commence.

MR. SPEAKER: He can send a separate
noiice for this question. The hon. Mem-
ber should try to be relevant.

Next Question.

Coal Despatches

#3350, SHRI P, M. MEHTA: Will the
Minister of RAILWAYS be pleased %o
state:

() whother the Gove: of Gujarat
had sent a telegram to ' wrging his
parsonal istervention to step up coal
despaichies to the State; and

@) W0, his renstion thereto ¥
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
* MOHD, SHAFI QURESHI) : (a) and (b).
A statement is laid on the Table of the
Sabha.

Statement

Since June 1971 two letters and three
telegrams were received from the Gov ernor
of Gujarat addressed to the Minister for
Railways mentioning about the difficulties
faced by the industries in QGujarat about
movement of coal. On receipt of these
communications, necessary action was taken
to step up coal loading to Gujarat further.

2. Movement of coal to the industries
in Gujarat had been better in 1971-72 and
improved considerably during November
1971 to February 1972 movement during
which was better than that during the
corresponding period of previous two years.
Movement to textile mills and ginning
industries was also more than that during
the corresponding period of previous two
years.

3. Though the level of loading this
year had bezn more, the percentage complia-
nce of demand was less due to sudden very
heavy increase in sponsored demands. This
matter has been taken up with the sponsoring
authorities concerned to confine their spon-
sorship to the minmmum genuine demands
of the industries,

4, Al out efforts continue to be made
by the Railways to step up the loading
further,

SHRI P. M. MEHTA : According to
the statement, the Governor of Gujarat sent
not only one felegram but three telegrams
and two letters about the difficulties faced
by the industry in Gujarat about the move-
ment of ¢coal. Keeping this 1n view, may
I know from the hon. Minister what was
the total requirement of coal wagons for
the period of three months, from January
1972 to March ;1972, and what is the pes-
centage of shortfall in the Supply of coal
wagons ?

SHRT! MOHD. SHAFI QURESHI :
Actusfly the loading in 1971+72 has been
much more as compared to 1970-74, Itis
the highly inflated sponsored demands that
bas put us in difficulties, In 1969-70, the

APRIL 11, 1972

Oral dnswers 1

demand of coal for all the industries in
Gujarat was 22,016 wagouns. It has now
inflated to 40,628 without any increase in
the industry itself. The consumplion of
coal has been shown as very high. This
has put us in difficultics, This mattor has
been taken up with the Government of
Gujarat, and the entire matter is being
looked into so that highly inflated sponsored
demands are not put on the Railways.
Every effort is being made to see that the
entire demand of the Gujarat State is met.

SHRI P. M. MEHTA : My guestion
was; what was the total requirement for the
period, January to March 1972 and what is
the actual short-fall and the precentage of
supply ? That was my question.

SHRI MOHD. SHAF! QURESHI :
The average per-month loading in 1970-71
was 7339 wagons and now the average
loading in 1971-72 per month was 8139,
The hon. Member may multiply it by three
and he will get the supply for three months.

SHRI P M. MEHTA : I don’t want to
multiply. I simply wanted the total require-
ments of wagons and the percentage of the
shortfall.

MR. SPEAKER : He has given year-
wise figures.

SHRI P. M. MEHTA : What is the
percentage of the shortfall according to the
requirements ?

SHRI MOHD. SHAFI QURESHI :
I want to make one point very clear. It
is the question of how much is being
sponsored by Gujarat Government, What
has happend is that because of the shortags
of wagons supply, the demands have been
highly inflated. Whatever the demands that
were sponsored by the Gujarat Government
we have not been able to meet them fully
and compared to 1970-71 we have given
them more deliveries and more wagon
allotments in 1971-72,

SHRIP. M. MEHTA : In the answer
to my first question, he has not given the
proper reply. Anyhow, I put wmy second
question.
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MR. SPEAKER : I disapprove of this
practice. You keep on listening and then
you again improve upon the first question
and say. ..

SHRIP, M. MEHTA: I will not
touch upon the first question. I will now
put my second question,

May I know from the Minister whether
the Railway authorities are aware of the
fact that textile industry, power houses and
small and medium scale industries are
facing acuie shortage of coal which will
ultimately result in large scale unemploy-
ment ?

MR. SPEAKER : He has to supply
only wagons.

SHRI P. M. MEHTA : What steps are
being taken to meet that situation ?

SHRI MOHD. SHAF! QURESHI : I
have stated that in a meeting with the
Government of Gujarat, it was agreed by
the Government of Gujarat also that there
have been highly inflated demands so far
as wagons are concerned. Now every
effort is being made to meet the legitimate
demands of the textile industry in Gujarat.

SHRI P. M. MEHTA : What about
power house ?

SHRI MOHD, SHAFI QURESHI :
Power house also.

SHRI K.S. CHAVDA : Is it a fact
that in some cases allotment orders were
given but the wagons were not there and
when wagons were there, the allotment
orders were not given. If so, may I know
what action the Government hay taken
against tho defaulting officets ?

SHRI MOHD. SHAFI QURESHI;
This is not a fact,

SHRI MAHARAJ SINGH: May 1
know from the hon. Minister whather the
tosl mines, both in public and private
sectons, carty huge stock of coal and they
burr it for internal combustion due tp
shortage of wagons ?
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SHRI MOHD. SHAFI QURESHI:
There was 9 million tonnes, now it bas
come to 7 million tonnes which is roughly
the stocks these collicries carry normally.

Amount speat on Seul Project in
Himachal l’radelhm

*361. SHRI VIKRAM MAHAJAN :
Will the Minister of IRRIGATION AND
POWER be pleased 1o state :

(a) how much amount til February
1972, has been spent on the Seul project,
Himachal Pradesh, and how much of 1t has
been spent on the administration:

(b) the total cost of the project; and

(c) the progress made on the project
so far ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B, N. KUREEL): (a) to
(c). A statemeni giving the requistite n-
formation is laid on the Table of the
House,

STATEMENT

(a) About Rs. 6.81 crores would have
been spent on the Baira Siul Hydro Electric
Project by March, 1972. Of this, the amount
spent on administrtion is about Rs. 0,13
crores.

(b) The revised estimatzi cost of the
project is Rs. 40.59 crores.

() The work on the land acquisition
has been completed. The necessary explo-~
ratory work for locating the dam has been
done. The road for project site has besa
completed. Pre-construction surveys are
in progress, The Power House Residential
Colony (about 50 residentinl quarters) has
been completed, Arrangements for con-
struction power have been completed.
Contracts for tunnel, penstocks wec, have
beon awasrded. Teaders for the construction
of Power House and civil works for pen-
Wocks have been sectived, The face excava-
tion of the tunnel atar the surge shaft and
has boett taken up, Orders for the genera.

unjts hitve been placed with M/s Bharat

vy Blacicicals Todis Lid,, Haodwar,
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The first unit is expected to bs commis-
sioned in January, 1975.

SHR1 VIKRAM MAHAJAN @ My
gnestion was: how much amount till Feb-
ruary 1972, has been spent on the Seul
project, Hemachal Pradesh, and how much
of it has been spant on the administration.
The answer given is that about Rs. 6.81
crores would have been spent.

My submission is that the answer has
been deliberately withheld because they have
not been able to spend the amount which

was ear-marked for this particular year and *

this is deliberately done by the administrator
bzcause they want to extend he whole thing
so that they can continue for a long period
and like several other project this is also
delayed. So, this time should not be included
in my time for asking supplementary question,
because, 1 am only asking for certain in-
formation which they have not given. I want
to know what has actually been spent
so for. What is it that has actually been
thi< project so for ? I do not want to hear
a’y 71t what would have been spent.

THE MINISTER OF IRRIGATION
AND POWER (DR- K. L. RAOQ):Jam
afraid the hon, member is going too much
into a simn]: sort of question; it is a matter
where the Iatest figures upto March end
could not be made available, Some of
thess were not realily avadable. Thay had
to come from the Accountant-General.
The Figure was mzationed, saying, approxi-
mately Rs. 68 crores. That is what is
mentioned. It is a simnle answer, We are
certainly anxious that project ti completed
in time. We have fixed the date as
January, 1975,

SHR1 VIKRAM MAHAJAN: They
have been able t» give the exact amount
spent on adminisiration. But what is the
amount on development project ? That they
have not given, In any case, I need not go
into.that just now. 1 asked as to how
much work was done on the project. The
said, roads in project site have been
contpleted, My Information is that no
bridge or road which can carry hsavy
machingcy has been combleted.

DR. K. L. RAD ; The hon. Member
fins got too . much information apnd wrong

3 baiabin e sni o M+
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information and incorrect information on
the subject. This road has been lain in
consultation with the Himachal Pradesh
Government itself, Anyhow, I promise the
hon. Member that this project will comple-
ted by January, 1975.

SHRI VIKRAM MAHAJAN: My
first question has not been answerd.

MR. SPEAKER: Please \pare the Spea-
ker ! Kindly sit down, If I allow you
and if I go out of the way in your case 1
will have to do the same in case of other
hon, Members also. Oieerwise yon could
ask any number of questions. Bui there
is this difficulty. Mr, Kachwai geis up.
Next question.

WiEtg WA # Wy wraf
(mwide ¥ fzTw) W T'E
€T WHT

*+352. ot gww wix wgwia w2
W A+ a7 wIR N Fur w3 Oy .

(%) sm wha WA ¥
fawmr (aemrdz & feardaz)d, ¥ wrgal
ur qig T A WeAT TH OE 9T
wrAIT 7ga afuw §;

(@) margs w& % e w4
wfcdl &Y srdare & wyw v qrfosfoas
agl fear o wr §; 9

(n) afzgh, drzmad ¥ g
&Y sy gfafwar § ?
THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) No, Sir.

(b) and {c). Do not arise,

o gew Wt wmw gy Yk gy
fr 57w} #Y w9 § age GwE Wt
& Wi gg oY ¥ad gu fw far &Y ax
wqrer mifgat wads § wgtaw ¥ oy o)
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WAy 4y ovelY § FAT WA TA WY
ey e ) IgfaT 2} w1 fawe wT
Wy’
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AR AL Y AT AOFG A Aol
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o fear orrar 1 fqar s g <€
TR & 4% TOT FUAT AT oI N
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SHRI INDRAJIT GUPTA It 15 nit
about mspectos oy, 1t s about all
permanent way staff gangmen, etc
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I B sAA A X gy 97 wliqk U
o ?

MR SPLAKFR It is a suggestion for
for action
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Assistance to Kerala Government for
finding Rubber Market

*354 SHRI M M JOSEPH Wil
the Minister of FOREIGN TRADE be
pleased to state

(a) whether the Kerala State Govern-
ment bave asked for the assistance of State
Trading Coporation n finding markets for
the sale of Rubber procured by the State
Government agencies, and

(b) 1if so the steps taken by Govern-
ment m providing the necessary assistance
mn this regard ?

THE DCPUTY MINISTER IN THE
MINISTRY OF FORLIGN TRADE
(SHRI A C GEORGF) (a) and (b) A
statement 18 laid on the Table of the House

Starement

The Kerala State Government requested the
State Trading Corporation for passing on to
Kerala State Cooperative Marketing Fede-
ration part of the orders placed on the
S T C by the manufacturers or to hft the
rubber stocks with the Federation The
State Trading Corporation has accordingly
1ssued nstructions to 1ts Branch Office at
Madras to asceriain the quantity and grade
of 1aw rubbber s far procu ed by the State
Government Agency and to give necessary
assistance to offer these stocks to the tyre
and non tyre manufacturers

SHRIM M JOSFPH May 1 know
how much amount has been sanctioned and
out of 1t how much has already been given
to the Government of Kerala ?

SHRI A C GEORGE Last October,
when there was a glut in the rabber market,
the Kerala Government had approached the
Central Government for a soft loan so
that the Kerals Government themselves
may go n for purchase operation. The
Central Government sanctioned a soft loan
of Rs. 2 § croves, out of which two  instal-
ments of Rs 50 lakhs cach have been given
yp to date
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SHRI M. M, JOSEPH: May 1 know
whether there is any substantial increase in
the price ?

SHRI A. C. GEORGE: The entry of
the Kerala Government machinery into the
purchase operations had a very salutary
effect and our information is that the open
market prices ar¢ coming up almost the
level of the statutory prices.

SHRI VAYALAR RAVI: May 1l know
whether the Kerala Government have
requested the Central Government for re-
feasing the rest of the amount sanctioned
to them ?

SHRI A. C, GEORGE: In reply to an
earlier question, I said that we had given
them Rs. 1 crore, and till today our infor-
mation is that the Kerala Government have
purchased 627 tonnes, and the expenditure
incurred is about Rs, 37 lakhs. So, there
are still Rs, 63 lakhs at their disposal, and
only when that amount is spent, they have
a right to approach the Centre for the next
nstalment.

Supply of Railway Wagons to Ceylon

*355. SHRI NAWAL KISHORE
SHARMA: Will the Minister of FOREIGN
TRADE be pleased to state:

(a) whether a Ceylonese delegation
visited India recently for the supply of
railway wagons to Ceylon;

(b) if so, the number and types of
wagons 10 be supplied to Ceylon;

{¢) thetime by which these wagons
will be supplied; and

(d) whether ths payment will be made
in Indian rupee or in foreign exchange ?

THE DEPUTY MINISTER IN THE
MINISTRY OF ROREIGN TRADE (SHR!
A. C. GEORGE): (a) to {d). A delegation
headed by the General Manager, Ceylon
Government Railways visiied India in
March, 1972, It showed interest in
the purchese of passenger coaches of & to 7
types, However, no firm order has so
far been placed.
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SHRI NAWAL KISHORE SHARMA :
The Engineering Exports Promotion Couvn-
cil has fixed targets for the export of
wagons and also the foreign exchange to
be earned thereby. May 1 know whether
those targets are going to be fulfilied by the
end of this Plan ?

SHRI A.C. GEORGE : Our export
earnings from wagons are going up, and in
2971-72, up to January, our earnings have
been to the tune of nearly Rs. 6 crores.
But this year, we were able to capture a
very sizable export order, and the Projects
and Equipment Corporation has an order
for 3600 wagons from Yugoslavia valued at
Rs. 36 crorcs. We hope that in 1972-73 our
earnings from wagon exports will be Rs, 68
crores and in 1973-74 it would be about
Rs. 84 crores.

SHRI NAWAL KISHORE SHARMA :
May [ know whether the much-publicised
deal with Soviet Russia for wagons is going
to materialise ?

MR. SPEAKER : The main question
relates to Ceylon, but the hon. Member is
asking about Soviet Russia. He has missed
his chance. Now, the Question Hour is
over,

WRITTEN ANSWERS TO QUESTIONS

Better Working Conditions for
Station Masters

*344, SHRI RAJDEO SINGH : Will
the Minister of RAILWAYS be pleased to
refer to the reply given to Starred Question

No. 483 on the 9th Dacenber, 1969 regarding
the resolution passed by the All India Station
Masters’ Association and state :

(a) whether the assurances given there.
in have since been fulfilled and, if so, the
steps taken by Governm:at in this regard;
and

(b) whether the case of Station Masters
has been placed before the Pay Commission
and if so, the broad oullines thereof ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : {a) A
statement showing the presest position of
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the assurances given 1n the reply to Starred
Question No 483 on 9th December, 1969
is placed on the table of the Sabha [Placed
in Library See No LT-—1709/72]

(b) The Pay Commission are examn-
ng the case of all castcgories ol Govern-
ment employees including Station Masters

Supply of Imported Stecl to Wagon
Buliders

*353 SHRI BAKSI NAYAK Wil
the Minster of FOREIGN TRADE be
pleased to state whether imported steel 15
being supphed to the wagon builders to
manufacture wagons for export and if so
the quantity of steel imported for the pur-
pose ?

THE DEPUTY MINISTER IN THE
MINISIRY OF FOREIGN TRADF
(SHRI A C GLOPGF) Inview of the
general shortage of steel, bulk imports of
several categories of steel have becn allowed
for distribution to engineering export fabn-
cators including railway wagon manvfac-
turers  So far, 67,370 tonnes of steel have
been allowed to be imported for distribution
to wagon exporters

Allotment of Quarters to non-Essential
Staff of Delhi Division (Northern
Rafiway)

¥356 SHRI LILADHAR KOTOKI
Wil the Minister of RAILWAYS be pleased
to state

() whether the non essential staff of
Detiu Division (Northern Railway) who
were sanctioned guarters on an out-of-turn-
basis on medical grounds during 1966 have
not 5o far been allotied the accommodation,
and

®)

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) Yes,
Sur.

() Acute shortage of quarters, and
the seed to lumt ‘out-of-turn’ allotment
of quurters on an equitable basss with dus
L topird 1o the toml nllq!mgm of quarters
“titadp to°thy stpth ¢

if so, the reasons therefor ?

CHAITRA 22, 1894 (84KA)
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Thermal Power Plant In Madhya Pradesh

*357 SHRI RANABAHADUR
SINGH Wil the Minister of IRRIGA-
TION AND POWER be pleased to state

(a) whether Government of Madhya
Pradesh have sought the Centre’s approval
and help to set up a big thermal power
generation umt at Sengraulh m  Sidm
District of Madhya Pradesh, and

(b) 1f <0, the reaction of the Central
Government thereto ?

THF MINISTER OF IRRIGATION
AND POWELR (DR K L RAO) (a)
Madhya Pradesh has proposed setting up of
three thermal power stations m the State to
be located at Korba Satpura and Singrault
with a total capacity of 363 million kw
The proposed station at Singraulh s for
1320 MW comprising four umts of 330 MW
each

(b) The Government of Madhya
Pradesh has been advised to submut a revised
proposal contorming with the overall scheme
for power development prepared by the
Minstry of Irmgarion and Power for the
entire country  The estimated addition by
thermal power n the Fifth Plan for Madhya
Pradesh 1s expected to be 1460 MW

Decline in Export of Bristles

*358 SHRI ANANT PRASAD
DHUSIA Will the Minister of FORRIGN
TRADE be pleased to state

(a) the amount of foreign exchange
earned annually by the export of bristles in
the last thie years,

(b) whether there is a decline in the
export of bristles and, if so, the reasons
therefor, and

(c) the steps taken to check the decline
in the export theroof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF POREIGN TRADE
{SHR1 A C GEORGE) (8) The amount
of foreyn exthinge ¢arned during the
finsncial youy from 1968469 10 $970-71 and
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for the six months of 1971-72 is given as
under i~
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Qty. in Tonnes
Value in Rs. ‘000
"Vear Oty. "Value
1968-69 124 11,861
1969-70 109 9,711
1970-71 73 5,583

1971-72 (Apri)-Sep.71) 60 5,899

(8) Reasons for decline in export of bristles :

1. Because of the lucrative incentives
offered by the Govt. of Nepal
apainst export of bristles, Indian
bristles used to be diverted to
Nepal and from there export was
effected. The Napalese exporters
of bristles used to come down to
India, contact the pluckers in the
villages and offer better prices than
the Indian merchants, However,
bristles have been brought under
the Export Control Order,

2. One of the major factors coming in
the way of developing exports of
bristles in large quantities is that
at present the trade is concentrated
in the cottage scale sector with a
Iimited finance and credit facihities.
The exporters have to depend on
the London Auction whose buyers
fix up the price at the time of auc-
tion in every quarter. Even if
the prices offered by the buyers in
auctions are not attractive, the
exporters have no other way but
to sell the same st the buyers
price.

3. Under the present condition, the
Indian exporiers have no bargain.
ing capacity. If the exporters do
not wish to sell their prodycts at
the auction price, they have to
kéep the goods in the London
Warehouse where the warchousing
ingurance and handling charges go
on increasing. As a result, the ex-
porters are compelled to sol] at the
prices fixed by the buyers,
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4, China, the biggest producer of
bristles is now able to export bri-
stles to USA, the biggest consumers
of bristles in the world, Moreover,
Chinese bristles are of superior
quality to that of India.

(¢©) The Government have taken the
following steps to check the decline in ex
port of bristles :-—

(i) The export of bristles have been
brought under Export Control
Order w. e, f. March, 1971 to
check the smuggling of this item
to Nepal.

(i) For meeting scare material of
mported import origin replenish-
ment is allowed at 2%.

(i) To orgamse the bristles industry
which is concentrated in cottage
sector with hmited Finance and
Credit facihuies, State Trading
Corporation of India have been
asked to help m the export of
bristles.

Amount of Expenditure during Fourth
Plan on Deve ovmnt ot Railways In

*359. SHRI VAYALAR RAVI: Will
the Minister of RAILWAYS be pleased to
state:

() the estimated expenditure for the
development of Railways during Fourth Plan
period; and

(b) how much of this amount is to
be spent for the development of Railways
in Kerala ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) the
Railways Fowsth Five Year Plan provides
for an outlay of Rs. 1400 crores, including
Rs, 550 crores for replacoment of ovetsged
sssets,

(b) The development of Railways iy not
op Sutewiss or Region-wive, Waorkers
whw 1p by Railvay, sod expenditurs
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incurred thereon, are based on the traffic
and operational needs of the arca.

Trade Agreement with Denmark

#360. SHRI PAMPAN GOWDA:
Will the Mmister of FOREIGN TRADE
be pleased to state:

(a) whether a trade agreement has
recently been signed with the Government
of Denmark; and

(b) if so, its terms and conditions and
the items India wil import from Den-
mark thereunder ?

THE DEPUTY MINISTER IN THE
MINISTRY OE FOREIGN TRADE
(SHRI A.C. GEORGE): (a) No, S,

(b) Does not arise.

Waiver of Wharfape Charges (Northern
Railway)

2424, SHRI ISHWAR CHAUDHRY:
Will tbe Mimister of RAILWAYS be
pleased to state:

(a) whether request for waiver wharfage
charges in respect of consignment under in-
voice No. 35 of 2nd June, 1970 ex-Aligarh
to Allahabad was first rejected and subse-
quently granted to the extent of 50 per
cent;

(b) whether both the decisions were
taken by the same authority; and

(c) whether waiver was ordered by an
official who was not competent to pass
such orders, and if so, action Government
propose to take in the matter ?

THE MINISTER OF RAILWAYS
(SHR! XK. HANUMANTHAIYA): (1)
aad (b). The file on the subject is reported
to be missing from the office of the Divi-
siona! Superintendent, Northern Railway,
Allahabad. Hence, it has not been paossi-

+ ble to know whether the party's request
, for wisver of wharfage charges was, initlally
rejocted wnd if 0, by which suthority.

CHAITRA 22, 1894 (SAKA)
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The other records show that out of a
total wharfage of Rs, 523,80, a sum of Rs.
273.80 was waived,

(¢) No; the official waiving the whar-
fage charges was competent to do so and
as such the question of taking any action
n the matter does not arise,

Pending Cases of Income tax before
Income-Tax Tribunals

2425. SHRI BISHWANATH JHUN-
JHUNWALA: Wil the Minster of LAW
AND JUSTICE be pleased to state:

(a) whether there 1s a very large
accumulation of income-tax cases in all the
Income-tax Tribunals;

(b) if so, the total number of such
cases and the break-up of such cases pend-
ing for 2 and 3 ycars; and

{c) the causes for their accumulation
and whether Government have considered
the desirability of streamhining the proce-
dure to ensure that such cases do not pend
for long and if so, the steps taken in this
direction ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY):
(a) Yes Sir.

(b) The information is being collected
and will be laxd on ths Table of the House.

(¢) ‘The mnstitution of appeals before
the Tribunal has increased to a great extest
in recent years mamly due to the drive
made by the Revenue Department for clea-
rance of assessment cases and the establish-
ment of new Benches at new Centres.
The Tribunal is trying its best to cope with
the increasing number of appeals instituted
and to reduce the pendency. However,
the Tribupal, being a quasi-judicial body
whose decision of questions of law can be
challenged, by reference to High Courts
and the Supreme Court, cannot obviously
Tose sight of the all-important qualitative
aspect of its funictions,

Bvery effort is being made to deal with
the large institution of appasls before the
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.Tribunal by creating more Benches wher-
ever necessary. In January, 1971, 7 more
Benches of the Tribunal were created taking
the total number of Benches to 30, Eight
more Benches of the Tribunal are being
created very shorfly for expenditions dis-
posal of pending cases. Besides creating
new Benches certain other administrative
measures have also been taken to speed up
the disposal of appeals. In order tn im-
prove the rate of disposal, the members of
the Tribunal have been advised on adminis-
trative level:

(i) to duly exercise their powers
singly to dispose of appeals n
cases not excceding the total
income of Rs. 40,000 as com-
puted by the Income-tax Offi-
cer;

(ii) to dispose of 150 cases or
thereabouts per Bench per
month;

(isi) to observe more strictness in
granting adjournment of
cases;

(iv) to dictate orders in small cases
in open court;

(v) to dictate orders in other
cases outside the court-hours
or on Saturdays; and

(vi) tositfor five hours every day
for hearing the cases.

Besides the afore-mentioned adminstra-
tive measures, the question of suitably
amending the Income Tax Act, 1961, has
alo been taken up,

Procarement of Milk by Railway Can-
teen in Parliament House

2426. SHRI K. SURYANARAYANA:
Will the Minister of RAILWAYS be pleased
10 state:

(a) the agency from which milk is
procured by the Railway Catering Establich-
ment in Parliament House;

() whother any test regarding the
purity of milk is carried out; and
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(¢) if so, in what manner and if sof,
the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA): (a) The
milk for use in the Railway Canteen in
Parliament House 58 bemg procured partly
from Delh1 Milk Scheme and partly from
Keventers in sealed bottles.

(b) and (c). As both these parties are
supplying pasteurised milk after due testing
and as there has been no complaint so far
about the quality of milk, 1t has not deen
considered necessary to carry out any test
by the railway.

Punasi Dam on Ajal River (Bikar)

2427. SHRI SHIVA CHANDIKA:
WwWill the Munister of IRRIGATION AND
POWER be pleased to state:

(a) the progress so far made in the
construction of Punasi Dam on Ajai river
m Deoghar Sub-Division of Santhal Parga.
na pistrict, Bihar;

(b) whether on completion it will give
irrigation facilities to willages of Rohini,
Mohanpur, and Deoghar Brakhand; and

(¢) the steps taken by Government
to expedite its comstruction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N, KUREEL): (a) to (c).
In March, 1967, the Government of Bihar
had sent proposals for the Punasi, reservoir
project to benefit areas m Police Station
Deoghar, Jasidih, Mohanpur and Sarwas
of Deoghar Sub-division and Chanan in
Banka Sub-division. Comments on the Sch-
eme were sent in  October, 1967 The State
Government have not sent the replies and
have also not proposed the inclusion of ihe
project in the Fourth Plaa,

Working of Jodbpnr Loco Works

2428, SHRI BISAWANATH JHUNSH-
UNWALA: Will the Minister of RAIL-
WAYS be pleased to staty;
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() whether the Jodhpur Loco Works is
not working to its full capacity;

(b) if so, the idle capacity that can be
harnessed; and

(c) since when this capacity is lying
idle and what steps are being taken to
utilise the capacity fully ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA): (a) The
available capacity in Jodbpur workshop
is being fully utilised

(b) and (c). Do not arise.
Increase in Export of Cut Stones

2429. SHRI BISHWANATH JHUN-
JHUNWALA : Wil the Mimster of
FOREIGN TRADE be pleased to state :

(a) whether export of cut stones has
registered any increase during the last three
years;

(b) if not, whether Government have
analysed the cause for the fall in export;
and

(¢) whether the Trade Development
Authonty has undertaken any scheme for
exploring new markets for cut stones and
to boost the export of these stones ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) ; (a) The export of pre-
cious and semi-precious stones during the
last three years have been fluctuating as
indicated below :

’

Year Value (Rs.|lakhs)
1968-59 1166.69
1969-70 1274.45
1970.71 913.43

(b) The fall in export during 1970-71
compared o 196970 may be attributed to
the following :

@ Adverse market  conditions
abroad;

CHATTRA 22, 1894 (S4K4)
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(i) High recession in U.S.A. which
is the pricipal market.

() No, Sir.

Supply of Power to Rajaxthan

2430, SHRI BISHWANATH JHUN.-
JHUNWAL! A :  Will the Minister of IRRI-
GATION AND HFOWER be pleased to
state :

(a) what is thg total quantum of power
now bemg supplied to Rajasthan through
Bhakra, Satpura and Kota Projects;

(b) whether the supply of power from
the said projects fully meets the require-
ments of the area; and

(c) if not, the steps being taken by the
Government to make more power available
to the Stale in view of its economic back-
wardness ?

THE DEPUTY MINISTER IN THR
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) The
total quantum of power now being supplied
to Rajasthan through Bhakra, Satpura and
Chambal Projects is 300 MW,

(b) Power supply from these projects,
together with generation from small thermal
and diesel units meet the presehat require-
ment of the State.

(c) Additional requirements arising in
the near future will be met from Jawahar
Sagar hydro electric Project (Kota) and
Ranapratap Sagar Nuclear Power Stations
which are expected to be commisioned
during this year,

Introdnction of mnother Day Trala bet-
ween Dehrl-on-Sonc and Barwadih
(Eastern Rallway)

2431, KUMARI KAMLA KUMARI :
will the Minister of RAILWAYS be pleased
10 stite :

(a) the number of puasesger traing
from Dehri-on-Sone to Barwadih in day
time; and
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(b) whether another day train is pro-
posed to be mtroduced on that route ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a)
Two

() No

Sale of Tickets at Daliri-on Sone for
Mughal Sarai Station

2432 KUMARI KAMLA KUMARI
Wil the Minister of RAILWAYS be pleased
to state

(a) the total number of tickets sold
from Dehri-on-Sone for Mughal Sara:
Junction on 16th and 17th July, 1971, and

(b) the total number of tickets collec-
ted at Mughal Sara1 Junction on the said
dates ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a) The
number of tickets sold at Dehri-on Sone for
Mughal Sarai Junction on 16th and 17th
July, 1971 was 57 and 73 respectively

(b) The number of tickets collected at
Mughal Sara: on 16th and 17th July, 1971
out of those mentioned in part (a) above
was 42 and S8 respectively

Overbridges at Railway Level Crossings

2433 KUMARI KAMLA KUMARI
Will the Muuster of RAILWAYS be pleased
to state .

(a) the total number of railway level
crossings n the country, Statewise

(b) the number of level-crossmgs on
which the construction of over-bridges has
been completed during  the last three years,
and

{c) the time by which overbridges are
Bkely 10 be provided on the remaining level-
crossngs and the total cost likely to be in-
surred thereon ?

THE MINISTER OF RAILWAYS
(SHRT K HANUMANTHAIYA): (s)
A Statement is attached,
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(b) During the year 1968-68, and 1970~
71, 45 Road over/under bridges 1n replace
ment of level crossings have been comp-
leted

(€) It 18 the policy of Raiways t0
construct Road overfunder bridge ia
replacement of existmg busy level cromsings
and not in hieu of all level crossings Such
schemes for construction of Road over/
under briudges are required to be sponsored
by the State Government/Road Authbnty
together with an undertaking to bear thew
share of cost as per exiant rules

It 1s not possible to state at this stage
when the remaining busy level crossing will
be replaced by Road over/funder bruiges
and also the total cost to be incurred 1a
this 1egard

Statement
Total number of level crossings ( mclu-

ding cattle crossings) on the Indian Railways
( State- wise)

State Number of Level Crossings
Mabharashlra 2547
Madhya Pradesh 2843
Tamil Nadu 3332
Bihar 3378
Orissa 1209
Kerala 921
West Bengal 2845
Assam 1351
Andhra Pradesh 2764
Mysore 171y
Uttar Pradesh 6253
Jammu & Kashmir [
Haryana 945
Rajasthan b i
Himachal Pradesh ass
Punjab 1992
Gujarat s056
Total 41063

Union Territories

Pond1 Cherry 16
Delhi 86
Chandigarh 3
Goa 13
e
Total : 118

GRAND TOTAL : 41053-118=41,181
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Pravision of Upper Class Waiting Rooms
at Meraigram snd Ramna Railway
Stations (Eastern Raflway)

2434, KUMARI KAMLA KUMARI :
Will the Minister of RAIIWAYS be pleased
to state :

(a) whether there are no Waiting Room
facilities for the Upper Class passengers at
Meralgram and Ramaa Railway Stations in
Palamau (Bihar) ; and

(b) whether Goverament
proposal under
regard ?

have dny
consideration in  this

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) Sepa-
rato waiting room facilities have not been
provided for upper class passengers at
Meralgram and Ramna railway stations.

) No.

Payment of TA/DA to Employees who
'med Elictlon Dutles during
Mid-Term L'g}c bfr.bh Polls in

2435, KUMARI KAMLA KUMARI :
Will the Minister of LAW AND JUSTICE
be pleased to state :

() the number of employees who
performed Election duties during mid-term
Lok Sabha polls in 1971 in the State of
Bihar, District-wise.

(b) the amount of Travelling/Daily
Allowance paid to such employees District~
wise, and the amount still not paid, District-
wise ; and

() the steps proposed to be taken by
Gopvernmoent to  expedite the payment
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY):
(8) to (c) The necessary information is
baing collected from the Governmeni of
Bihar and will be laid on the Table of the
Hiouse in due course,
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Ralsing Perua i Railway Station as
'Y F'l‘fl S!lﬁ::’?&ulherl’kaﬂm)

2436, SHRI VAYALAR RAVI: Will
the Minister of RAILWAYS be pleased to
refer to the reply given to Unstarred Ques-
tion No. 205 on the 16th November, 1971
and state :

(a) whether Government have taken s
final decision to raise the Perunguzhi Rail-
way Station m Kerala a flag station; and

(b) if s0, the outlines thereof ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) and
(b). No. The proposal for converting of
Perunguzhi train halt into a flag station has
been exammed and found not financially
justified,
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Use of Taspection Ca es by Chief
AStiiors on Raieays

2438. SHRI K. SURYANARAYANA:
Will the Minister of RAILWAYS be pleased
to refer to the reply given {o Starred Ques-
tion No, 202 on the 23rd November, 1971
regarding the use of inspection coaches and
saloons by Officers of the 1A & A8, which
on deputation to the Railway Audit Departe
ment and state :

«
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{a) whether the Chief Aunditors on
Railways are aliowed the use of Inspection
Carriages while on tour to Stations where
Rest House facilities are available or while
travelling on transfer or coming to Dethi to
attend some offiicial meetings;

(b) whether the then Chief Auditor of
the North Eastern Railway tiavelled i a
special bogie at the time of his transfer in
February, 1971 to Delhi; and

(¢) the number of imes the same Chief
Auditor and his predecessor and successor
used the Inspection Carriage, while travelling
from Gorakhpur to Lucknow during their
terms ?

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (a)
Chief Auditors ike other Railway Officers
are allowed the use of Inspection Carriages
mainly fer functional purposes like, inspec-
tions, enquiries, nvestigations etc  While
going to stations, where rest house faciliues
are avajlable, for purposcs hike attending a
meating or a conference, the use of carria-
ges is normally discouraged Use of Inspec-
tion Carriages for attending meetings at
Delhi is not allowed unless inspection 1s
invelved enroute. Rules do not provide for
use of Inspection Carizages in carrying out
transfer,

(b) No special bogie was allotted to
the Chief Auditor at the ume of lus trans-
fer.

(c) Information 1s bemng collected and
will be laid on the table of the House.

Proposal for Asian Pepper Community

2439, SHRI VAYALAR RAVI: will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether there is any proposal to
constitute an Asian Pepper Community;

{b) if s0, an outline thereof; and
" f€) the sieps taken in this direction ?

~ 1HE DEPUTY MINISTER IN THE
,MIRISTRY OF FOREIGN TRADE
IASHRA A, C, GEQRGE) : (a) Yes, Sir.
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The Community that is being set up 48
“The Pepper Community* and not “Asian
Pepper Community”. This means that
countries producing Pepper but not situated
in Asig can also join the Community,

{b) A copy of the Agreement establi.
shing “The Pepper Community™ is placed
on the Table of the House. {Placed in
Library. See No, LT-~1710/72]

(¢) India has signed and also ratified
the Agreement to becomne a member of “The
Pepper Community™. The instrument of
Ratification was deposited with U.N. Secre-
tary General on 39th March, 1972,

Sanctioned Strength of Commercial
Clerk, Western Railway

2440. SHRI PRAVINSINH SOLANKI:
Will the Mimster of RAILWAYS be pleased
10 state :

(a) the sanctioned cadre strength of
Commercial Clerks separately in each grade
on each Division of the Western Railway }

(b) the actual number of Commercial
Cierks on the Muster-rolls separately in
each grade on each division of Western
Railway as on the 1st January, 1972 ;

(c) the total number of vacancies
lying unfilled, sepatately m Goods, Parcel
and Booking offices on each division of
Western Railway'as on the Ist January, 1972
and since when ; and

(d) the action taken by Government
to recoup the shortage of staff ?

THE MINISTER OF RAILWAYS(SHRI
K. HANUMANTHAIYA) : (a) to ®).
The information is being collected and will
be laid on the Table of the Sabha.

Resting Facilit ies for Running Stalf

2441, SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
to state :

(8) whether Rajlways provide resting
facllities to the employees golng amt of
Headquartess on duty ;
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(b) whether the Rest Houses for staff
other than running staff and Running
Rooms for Running staff have been provi-
ded for their use at out stations ,

{c) if so, the nature of accommodation
and other facilities provided theremn ,
and

(d) what amount s being recovered
from the employees using the Rest Houses
and Running Rooms from their travelling
allowance or pay ?

THE MINISTER OF RAILWAYS

(SHRI K HANUMANTHAIYA)
(a) and (b) According to the extant
msiructions, runmng staff are entitled

to the uss of restmg/cooking facilities
the running rooms Subject to swplus
accommodation being available after mee-
ting the requirements of the runming staff
proper, certaim categories of non-runnming
staff lhike TTEs et. are also permtted to
avail of resting faciites 1 the runmng
rooms In accordance with these nstruc-
tions where the facilittes for rest in the
existing running rooms do not permit usage
by the specified categories of non-runming
staff, faciliies should be provided mn a
phasd programme by constructing only
rest rooms either 1n the same building as
the running room or elsewhere as conve-
nient

(c) While the runming rooms prowide
the facshty of cooking apart from that of
rest, the rest rooms are by and large,
equipped only for resting facility.

{d) No amount 18 being recovered from
the employees using the Rest Houses and
Ruamng Rooms.

Over-crowding of Running Rooms

2442, SHRI CHANDRIKA PRASAD
Will the Mmster of RAILWAYS he pleased
10 stato :

(») whether Running Rooms for
Railway staff are over-crowded and lacking
in proper facilities all over Indian Railway;
snd

() f w, the steps Government pro-
pcntoflkﬂn the matter ?

CHAITRA 22, 1894 (S4K4)
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THE MINISTER OF RAILWAYS

(SHRI K HANUMANTHAIYA) (a) No,
except in a few cases
(b) Additional facilities are bemg

planned where necessary

Payment of Running Allowauce

2443 SHRI CHANDRIKA PRASAD
Will the Minister of RAILWAYS be pleased
to state

(a) whether rinning staff are being
paid Running Allowance in the form of
travelhing allowance as part of pay and
incentive,

(b) if so, the percentage of each ele~
ment 1n the running allowance rates for
each category of running staff and the pro-
cess under which the pay element 1s paid to
the running staff when they are waiting for
duty, and

(c) whether there has been any increase
in running allowance to running staff since
1956 and if so, the percentage of increase
m case of each category of runming staff ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA)
(a) Running Allowance paid to the running
staff comprises of an clement of out of
pocket expenses (T A element) and mncen-
tive element (Pay element)

(b) No separate percentages have been
fixed for the two elements. The Runnng
Allowance rates are arrived at m consulta~
ton with the orgamised labour, m sucha
muanner as to reflect both pay and T. A.
clements

Waiting duty, the period of which s
converted 1nto kilometres, is pad at the
running allowannce rate applicable to eath
category.

{c) Yes, The percentage incroases
aro shown in the statement sitached.
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Statement
Category of Staff Rate per 100 Xms. Percentage
1-4.56 1-1.74 increase
Rs. P, Rs. P,
1. Driver ‘A’ 280 7.90 282
2. Dnver ‘B’ 265 7.85 296
3, Drver 'C’ 2.50 7.83 312
4, Fueman ‘A’ | Asstt Dniver
First Fireman | Driver’s Asstt. 1,40 5.20 k1]
5. Fireman ‘B’
First Fireman 1.25 4.30 344
6. Fireman ‘C’
Second Fireman 1.08 4,20 400
7. Augwala — -— —
8, Guard ‘A’ 170 5.70 335
9. Guard ‘B’ 1.60 5.65 353
10. Guard ‘/C’ 1.55 5.60 36
11. Shunting Crew
Shunter Gr, ‘A’ 2,50 525 a0
12, Shunter ‘B’ 2.50 525 30
13. Shunter C* — — —
14, Furst Fueman ‘A’ 1.20 3.20 267
15. First Fireman ‘B’ 1.00 2.65 263
16. Second Fireman 0.80 2.50 312
17. Brakesman ‘A’ 0.95 3.5 s
18, DBeakesman ‘B — —
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S.T.C. Chalrman statemsent regsrding
arparation of Import and Export
Functions of Corporation

2444, SHRI DEVINDER SINGH
GARCHA: Will the Minister of FOREIGN
TRADE be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to Chairman State
Trading Corporation’s address to the Mem-
bers of Federation of Indian Chamber of
Commerce and Industry that State Trading
Corporation could contribute more 1o India's
foreign trade if the import and export func-

tions of the corporation were separated;
and

(b) if s0, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C, GEORGE) : (a) Yes, Sir.

(b) While Shri Tandon's statements
in this context generally refiect the exiting
policy pursued by Government, a linkage
of imports and exports is permitted in
circumstances wherein such linkage would
result in overall benefits to the economy.

Recruitment of Engineering Diploma
and Degreee Holders for
Techaical Posts

2445, SHRI 8,D. SOMASUNDA-
RAM : Will the Minister of RAILWAYS
be pleased to state :

(a) whether there is huge unemploy-
ment amongst Educated Engineers who have
been trained for a particular Engineering
field especially for Research line;

(b) if so, the reasons for equating
qualifications of Master of Science with
Degree in Engincering and Bachelars in
Science with Engineering Diploma Holders
for the posts such as  Chief Research Assis-
tant (Blectronic) Senior Research Assistant
» (Btecironic) Junior Research  Assistant
(Electronic);

2] such  recruitment will
mu-mamummw sad
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(d) the proposals under consideration
to absorb Engineering Diploma and Degreo
holders to purely technical posts ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) to
(d). Information is beng collegted from
the Ministry concerned and will be Iaid on
the table of the Sabha.

Tami! Dallies Entry banned by Ceylon
2446, SHRI K. MALLANNA :
SHRI N. SHIVAPPA :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether recently Government of
Ceylon have bannend the entry of Tamil
Dailies published m India;

(b) if so, the reasons therefor; and

(c) the action taken or proposed to be
taken by Government in this regard 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A, C. GEORGE) : (8) Yes, Sir.

(b) The ban is said to have been im-
posed due to their difficult foreign exchange
position, and to protect Ceylongse Dailies
against competition from Indian Tamil
Dailies.

() The matter was taken up with the
Ceylonese Authorities but in view of the
position mentioned against part (b), they
have not found it possible to relax the
restrictions.

Indiscrimioate Boring of Tubo-Wella

2447, SHRI RAJDEO SINGH : Wil
the Minister of IRRIGATION AND
POWER be¢ pleased to state :

(8) whether Irrigation Conimission
has wamed the Government thet indiscricais
nate boring of tube-wells should be avoided
and care be taken to ohsure that the rate
of extraction dooes not expoed the rata of
seplenishment of the underground reserve;
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1 (b) 4f 30, tha reaction of Govnmment
 thecsto; and .

(c) whether i( has suggested lhe' need
for scientific water management along with
the development . of efficient dry farmmg
‘techniquo?

THE _DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) to
(c). .The Irrigation Commission has poin-
ted out that indiscriminate exploitation of
ground waters may lead to serious difficul-
ties and is of ‘the view that tubewell cons-
truction should be regulated by law in areas
where there is risk of over-exploitation, so
that the size and spacing of tubewells is
controlled to facilitate the systematic exploi-
tation of the groundwater resources in a
particular area.

The Commission has made several
suggestions for efficient use of water for
. .irrigation. The terms of reference to the
.. Commission did not include dry farming.

y The recommendations of the Irrigation
; Commission are being examined by the
Government.

lhidng of lﬁ:l" Nglel:lmnm age of

2448 SHRIMATI BIBHA GHOSH
"GOSWAMI :
SHRI CHINTAMANI
GRAHI

PANI1.

Wil the Minister of LAW AND

£ IUST!CE be pleased to state :

. "(a) whether Government are thinking
: of raising the legal minimum age of marri.

i ages; and

L (b) ir.o.mem.om therfor ?

‘mmismv OF LAW AND JUSTICE

APR:L 11. 1978

THB M]’N!BTER OF STATE IN. 'I'HB.'
Nl‘!‘mM SINGH CHOUDHARY)‘

ermn Amm S 3
down. th- reproﬂucuu span ud connqma-
tially further the: Faniily Planniﬂg Programme
which have beén adopted on ‘a natiosal

_ scale with a view to oontamma Iho uw °'.

sopulation growth,

Minimum price.unpport pollcr for. coﬂu

2449, SHR[ ARJUN SETHI : Wil
the Minister of FOREIGN TRADE be pha-
sed to state :

(a) whéther Government have accepted
the recommendation of a guaranteed mini-
mum price support policy for cotton to
achieve a heal thier cropping pattern for the
country; and

(b) if so, the measures taken in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE): (a) and (b). It is the
declared policy of Government to guarantee
the growers for their produce the minimum.
support price. Since during the last few
years the ruling market prices of cotton
have been much higher than these minimum
support prices recommended by the A.P.C.,
purchases at these levels have not been
necessary. During the current season, in
order to stabilize prices the. Cotton Corpo-
ration bhas been ‘asked to . step up its
purchases.

Incidents in Spring Carnival Held ‘h, :
Baoda Hou_u. New Détnl
2450. SHRI RAJDEO SINGH : Wil

the Minister of RAILWAYS be plemd to. '
state : .

(a) whether a’ Spﬂng Cumivnd vm‘ h
organised in Baroda House, New Dolhi on
tbe mh Febmary 1972 aud

ment propose 10 sto hqldm;?

Carnivals»ln_Go fr
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(b)) No. The Incident occured on
Curzop Road outside Baroda House.

N

Pressure from Mill Owners to raise
price of controlled cloth

2451, SHRI R. R. SINGH DEO:
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether there is a pressure from
the textile mill owners to raise the prices of
controlled varteties of cloth;

(b) whether Government have received
any representation in this regard; and

(¢) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). In Feb-
ruary, 1970, the Indian Cotton Mills’ Fede-
ration asked for upward revision of the
multiplier by 29 to 309} over the prices
fixed on 2-5-68.

{c) The question regarding revision of
prices of controlled cloth has been referred
to the Burcau of Industrial Costs and
Prices, Their recommendations are
awaited,

Folfiiment of Prime Minister’s promIises
o All-Party Delegation from Kerala
ou crisis in Cashew Indusiry

2452, SHRI C. K. CHANDRAPPAN:
Will the Minister of FOREIGN TRADE be
pleased to state how far Government have
fulfilled the promises that the Prime
Minister had made to the All Party Delega-
tion from Kerala which met her last year
to discuss the crisis in cashew industry ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN I'RADE (SHRI
A, C, GEORGE): As recommended by
the Central Study Team, deputed to Kerala
in May 1971, after the visit of AUl Party
Delegation from Kerala to the Prime
Minister, Government of India took some
tooasures in vespect of Cashew Industry, A
statement iy placed on the table of the
Rouse, .
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Statement

(1) Government have granted a loan
of Rs. 20 lakhs to the Kerala State
Governmeat to enable the Kerals
State Cashew Devclopment Corpo-
rauon to take over and put in to
operation again ten of the closed
cashew processing factories.

(2) Cashew Corporation of India has
been advised to afford ninety days
credit for Rs. 20 lakhs to the
Kerala State Cashew Develop-
ment Corporation.

(3) Cashew Corporation of India has
been directed to take nto account
the number of workers employed
in a factory while deciding its
import allocation of raw cashew
nuts.

(4) Allotees may transfer their quota
of moorted rawnuis only with the
prior approval of the Cashew
Corporation of India.

Construction of Kottavalsa-Kirandal
Line

2453. SHRI K. RAMA KRISHNA
REDDY : Will the Mmister of RAILWAYS
be pleased to state :

(a) whether Kottavaisa-Krundul line
is relayed prematu-ely for a length of 44
Kms; if so, the reasons therelsr and why
it could not be foreseen at the time of
constructing the line in the year 1%05-66;

(b) whether 25 per cent of the wooden
sleepers on this line have become unservi-
cable and require to be replaced; and

(c) whether any responsibility has been
fixed for this loss and if so, what action
has been taken against the concerned staff
and officials ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) ; (s} No.
However, the rails are being replaced on
sharp curves for & length of about 44 kms.,
oo the difficult Ananthagiri ghat section of
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. Kottavatasa-Kirandul R,(ilway line. '{me
-_.’Mson neoessnaung the replacement is

“abnormal wear of rails, caused by the under- -

) “noted ractom —_

() ~ Very share curves, over the
whole length of 44 kms.

(i) Continuous steep falling gradient
of 1 in 60,

(i) Large number of tunnels.

(iv) Heavy iron ore traffic, loaded
in BOBS/BOX wagons with high
axle loads & small diameter
wheels, houled by triple diesel
engines.

The worst combination of such features
obtdining on this line did not exist any-
where on the Indian Railways at the time
of construction and as such the same could
not be foreseen,

(b)  Yes,

(c) Does not arise.

T. D, A. Deal with European Countries
for Exporting certain Commodities

. 2455. SHRIMATI SAVITRI SHYAM:
Will the Minister of FOREIGN TRADE be
pleased to siate :

(a) whether the Trade Devclopment
Authority has enjered into deals with certain
European countries for manufacturing cer-
.. tsim commoditics and exporting them to
. - those countries ;

. and:the counmes H

(¢) the estimated foreun

- e:kchange
o hkel,y to be earned ; and ’

THE DEPUTY MINISTER IN. mn._;_'

® w'(d) m'm

e cmbkom
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) if so, the names of thc commodities .

e (d) whether plnnts for mauufnmurmsw |
the cémmodltws wnll be wbolly md:;enous ?,-:.t N

Dovelopment Authnmy is not a;:tradin" N
organisation' But is ‘a’ servicing sgemy whiehi
helps Indian- exporﬁng units and overseas -,
buyers to-establish merchandising -contacts '
and facilitates export. production’ asd mar-
keting prospects. - It has in' -the course of

its activities also assisted Indian exporters .
and foreign manufacturersfimporters in four

cases for finalising progratames of manufac-

turing in India certain items for export.

The products .to be manufactured and
the countries to which these will be exported
are : LT swich gear for U, K., machine
tools for U. K,, internal combustion engine
parts for U. K. and hydraulic jacks and
shock absorbres for Netherlands.

The total estimated foreign exchange
likely to be earned from these proposals
will be Rs. 2. 5 crores in a period of five
years.

The plants and tools for manufacturing
the products will be supplied by the foreign
collaborators.

Export of Manganese Oreto Japan by
MMTC .

2456, DR. RANEN SEN : Will the
Minister of FOREIGN TRADE be plemd
to state .

(a) whether the Minerals aad-Metals
Trading Corporation has signsd a contract
with Japanese steel mills for the supply of '
mnnganese ore to Japan H

(®) if 50, the price. asr«d wpon ;.
and - L v s

(c) the toul qmnmy qf are w bﬁ"
supplied? o

THE DEPUTY' MINISTER IN 'mﬁ-',_

.MINIS’!‘R‘Y OF FOREXGN' TZRADE
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(b) It §s not in public interest to disclose
the prices,

Jmport of Electrolytic Co
po MMTYC from Peru over By

2457. DR. RANEN SEN : Wil the
Minister of FOREIGN TRADE be pieased
1o state :

(a) whether the Minerals and Metals
Trading Corporation has signed a contract
with the State-owned Mineral Corporation
of Pern for the import of electrolytic copper
to India ; and

(b) if o, the terms of the contract ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A.C. GEORGE (a) and (b). No Sir.
The Minerals & Metals Trading Corpora-
tion is, however, negotiating a contract for
mports from Peru of electrolytic copper
wire Bars on a long-term basis,

Export of Iron Ore by MMTC to
Rumania

2458. SHRI D. K. PANDA : Wil
the Minister of FOREIGN TRADE be
pleased to state :

{a) whether the Minerals and Metals
Trading Corporation has signed a contract
with Rumania for the export of iron ore
to that country ;

{b) if so, the gquantity of iron ore to
be exported ; and

(c) the terms of the contract ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
{SHRI A. C. GEORGE): (a) Yes, Sir.

(&) and (c). The contract provides for
sport of 1.3 million tons of iron ore
dutieg April, 1972 to Maxch, 1973,

CHAITRA 22, 1894 (54K4)
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Export of Iron Ore

2459, SHRIC.T. DHANDAPANI :
Will the Minister of FOREIGN TRADE
be pleased to state the amount of iron ore
exported from India during the year
1971 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE) - India exported
20. 4 million tonnes of iron ore valued at
Rs, 109.68 crores during the year 1971,

Setting up of an Asisn Common Market

2460. SHRI R. S. PANDEY : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether any country has made a
proposal for setting up an Asuian Common
Market on the patiern of European
Common Market to promote trade and
commerce among the Asian countries ;

(b) if so, the outline of the proposal
and the reaction of Government thereto ;
and

(c) whether any consultations have been
held between India and some other Asian
countries on this proposal and if so, a
resume thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE): (a) Government
have not received any such proposal,

(b) and (c). Do not arise.

fcence for importing oscilioscops by
L C-llc:: llln?vomty
2461. SHRI RAJDEO SINGH : Will

the Minister of FOREIGN TRADE be
pleased to state ;

(s) whether Import Licence for pur.
chasing omscilloscope costing nearly Rs,
35,000 has not bsen issued to Calicut Uni-
vetsity for the lust two yoars; sud
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(b) ir so, the remns lherefor ?
THE DB‘PUTY M!NISTFR IN: THE
MINISTRY: OF.  FOREIGN TRADE
] "(SH_R'I‘A. C. GEO’RGE) : (a) No Sir.

- "(b) No application ' in the prescnbed
‘‘indpner has been received from the Calicut
‘University for the import of Oscilloscope
wstmg Rs. 35,000/-

Minlslerinl Delegation to Yugoslavia

.2462. SHRI K, SURYANARAYANA:
Will the Minister of FOREIGN TRADE
.. be pleased to state :

(a) whether an Official Delegation was
sent by his Ministry to Yugoslavia during
February-March, 1972 and if so, its com-

. position;

APR!L }l. 1972

' Wrman Armwr:

(b) the total oxpendnture incurm} in_'_
this regard in terms of foreuxn eacham.

(] wluch of the. Membera of the, Dele-
gation had been sent abroad for thore than :
4.5 times during their stay in their respec.

) nvc Mimstrm, and

) the reasons for not broad‘-bn‘ing
the mode of selection of the members of the
Delegation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (@) to (c). Yes, Sir.
A statement is attached,

(d) Selection of the Delegation has to
be made with reference to the agenda for
talks and the responsibilities of the ol‘ﬁcers
concerned.

Statement

{iy - Composition of the Delegation

1. Shri A. C. George,
Deputy Minister (Foreign Trade)
2, Shri M. G. Kaul,
Addl, Secy, (Min. of Economic Affairs)
3. Shri B. N. Swarup,
Joint Secy. (Min, of Foreign Trade)
BT Shrl K. C, Sodhla,
- Officer on Special Duty,
‘... {Min. of Finance)
3 $hri N. K. Singh,

. . Under Secrstary,
R Mm ofForegm Trade

Mm}bﬂ's who were abroad for more than
) Mt‘nlmy ‘of Finance (E.A. D))

Shri M. G, Kaul _Additional Secreury._.
o Shri K. C. Sodhil.omceron smmnm

(ii) - Estimates expenditure
in foreign exchange

—Leader

~Member

—Member Rs. 6500 approx -

~—~Member

-—_—Member

4-5 times,
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#eq WA A $YI® w0 XAT WCW

2463, ot gEq W YGATT AT
7ot ag qary & g1 w3

(%) =1 1952 #t #ifwa avasw
farareor ifr & argane wew s o7 AT
FE-fAt PRI oA § A A Yo
9T Awar §,

(&) #7ar ®ew & wgw § &
y=w efogar &t syger @A A gA T
qUr AT 92T wfz SW AN wFAT
AT fAPIT qqr IS AT @A A
TAHT FIEY FENM 3T, HT

() =fe gr, & sar awere w fag <
qeT N3W ¥ A1qw0 A9qF A7 wedy ATy
qfeada s wr g °

owf (st Fo pEw)  (¥)
<t afy, Wy wwew @tawT & gfa-
TN F WA WEF NEG W WY Wi
wgar of o ¥ R F gard Fwa W)
AfAPg 9% M 91 a5t § 1 7T Aey
R & FerOelt wramr @) & v N
g€ g I & F o wwd §
fora & qma o gax wqw W wifas
R

(&) won wreg g &N ¥ qaw
¥ waey oAl aw I W & ¥w
dusy €oN M /Y W vy NIy N
Frgt o e, fagre Sgd AN ¥ W
IR XA TN o ArEr @ F w{w yO
ww g

() w5w wrew wwwr dW ¥ I
WY ¥ wiwh @ gari ¥ WY @ @y
wywr § wg W wrew § e @i
srey wye a3 g€ awen @b § W
Ty 44 oy o el aw o e gy W
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¥ gl wred fey Frww Q@ A
wrar 1 g0 argw faw miy & qw wew
HIH wraery oy ¥, Jux dw F fewd
FAL WY & 795 AT ¥ SEH, W
& A ) wrgy & @ifeg g ;0 A
ggufa & Srieft | HfeT W@ e
g€ T wrfesr w1 wew wg & ferded
oo & qur wew & fd g W or
e g fawfaa o o @ § 1 e
MW FAST H A IAT NG H I
T § a3y LA H w1gw W gfagy
FWI geAT Af § w0fs dwr wAR
AT N gATE qgA AT AR AT
¥ w N0 | wsg WA waer &1 &
fawed a7 1 ¥ afeww s weg wy
' 7iqm T W wid wtr & wh
g

Payment by office of F.A. & C.A.O.,
Gorakhpur on bogus bills (North
Lastern Ratlway)

2464 SHRI § C SAMANTA will
the Mmister of RAILWAYS be pleased to
state

(2) whether certain payments made by
FA&CAO, North Eastern Railway, Gorakh-
pur against bogus bitls for purchases have
been detected and are under mvestigation
by the CBI,

(b) if so the amount invoived 1n these
payments and whether these have been
recovere 1 fiom the pursons concerned, and

(c¢) 1the s'cps being taken to prevent
the r.currenwe of such cases 1n future ¢

THE MINISTFR OF RAILWAYS
(SHR1 K HANUMANTHAIYA) (a) The
CBI1 had 1avestigated such a case.

(b) The smount involved m Rs.
1,69,224 30 No recoveriss were made 5o far
from the persons concarned as crimng)
proceodings had beén instituted. The Spe.
oial Judge, Lucknow, has convigted snd
sentenced them recently to underss ngorays
:;npmmmt ranging from 34f2 yesrs h
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(¢) Adequate remedial measurees like
introduction of Continuity Register and
Credit Verification, Vetting of Purchase
Otders by Accounts, etc., have been adop-
ted {0 prevent recurrence of such cases in
futre,

Facilities avilable to India from E.C.M.
Countries

2465, SHRI S.C. SAMANTA: Will the
Minister of FOREIGN TRADE be pleas-
ed to state the facilities available to India
from the Buorpean Common Matket count-
ries which are likely to be affected by the
new developments there ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): It s presumed that the
Question relates to the proposal to enlarge
the European Common Market by admi-
tling as new members Unied Kingdom,
Denmark, Norway and the Republic of
Ireland India had been enjoying preferential
tariff and other advantages in the U K, mar-
ket which may be affected adversely if
suitable safeguards are not provided by the
countries concerned, There may be also
other side affects due to this enlargement.
The Government of India’s position
in this matter has been made clear to the
Lok Sabha from time to time.

Export of Toy Elephants and Toy
Donkeys to ica

2466, SHRI RAJDEO SINGH: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) whether an American agency deal-
ing in handicrafts has placed orders with the
Kerala Handicrafts Cooperative Appex So-
ciety for a large quantity of toy elephants
and toy donkeys to be exported to America;
and

(b) if so, the broad outline of the
order and whether this is the first order of
its kind this year ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
{SHRI A.C, GEORGE): (2) aod
(k). No, Sir, The Kerula State
Handicrafis  Co-operative Apex Society
s, howsver, seit samples of toy elephmu
wid toy doskeys to America through A
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ptivate agency. On the basis of these samp-
les, it is expecting export orders.

Derailment of Goods Train between Wan-
partt Road and Korumurthi Stations
(South Central Railway)

2467. SHRI P. GANGADEB: Wiil
the Minister of RAILWAYS be pleased to
state:

(a) whether nine wagons of a goods
train derailed between Wanparti Road and
Kurumurthi Stations on the Secunderabad-
Dronacheliam metre gauge section of the
South Central Railway on the 9th March,
1972;

(b) f so, the total damage caused:
and

(c) whether any enquiry has been held
and if so, the outcome thereof ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) In
this accident 12 wagons mcluding a brake-
van had derailed.

(b) The cost of damage to railway
property has been‘estimated at approxima-
tely Rs. 13,255

(c) This accident was inquired into by
a committee of railway officers and their
report is awaited.

Rura! Electrification during Fourth Five
an

2468. SHRI ARJUN SETHI; Will
the Minister of IRRIGATION AND
POWER be pleased to siate: '

(a) the number of villages proposed to
be elecirified durieg the Fourth Plan periody
and

(b) tho actual number of villages elect.
rified upto the end of Fobruary, 1972 2

THE DEPUTY MINISTER IN THEY
MINISTRY QF IRRIGATION AND PO
WER. (SHRI B.N. KUREEL); and (b),
The emphasis during the Foarh oo
npep to bo on the eowrpisatiue .of faipe
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sets. The electrification of villages is a
subsidiary part of this programme. From
the Plan outlays of about Rs, 444 erores
comprising Rs. 294 crores n the State
Plans and Rs. 150 crores i the Central
Sector for the Rural Blectrification Corpo-
fation, it is expected that 12.5 lakh 1rriga-
tion pumpsets and 50,000 willages would
be electrified during the Fourth Plan.
Subject to mobilisation of further resources
from other financing institutions, it 18 expec-
tod that a larger number of villages and
pumpsets could be electrified and that the
total number is expecied to be about 75,000
villages and 15 lakh pumpsets to be electri-
fied during the Fourth Plan, According
to reports recetved so far, the actual number
of villages electrified by the end of February
1972, 18 1,19,563 out of which 45,244 have
been electrified since the beginning of the
Fourth Plan.
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Export of Engineering Technical
Know-how

2472 SHRIN E HORO Will the
Minster of FORFIGN TRADE be pleased
to state

(a) whether Government propose to
export engineering technkal know-how to
foreign countries, and

(b) o not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORLIGN TRADL
(SHR1 A C GEORGF) (a) Yes, Sir

(b) Does not arise
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Railway Fmployees punished for
loss of goods

2473 SHRID P JADEJA Wil the
Minister of RAILWAYS be pleased to
state the number of Railway employees
held responsible aud punished on account
of loss of goods, Zone-wvise during the last
thiee years ?

THF MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) Informa-
tion 1s being collected and will be laid on
the table of the Sabha

Coustruct.on of new Railway Station at
Bhalgam Viliage in Junagarh
District

2474, SHRI D P JADIJA

SHRI VEKARIA

Will the Minister of RAILWAYS be
pleased to state

(a) whether Government propose to
construct a new Rajlway Station at Bhal-
gam village in Junagarh District and

(b) 1f so, when ?

THL MINISTFR OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a) and
(b) It s proposed to open a coniractor-
opetated tramn halt by the name of ‘Kotnath
Road between Bantva aid  Saradiya
stations  The station 1s hikely to be opened
shortly

Black Flag demonstration against Dvl-
sional Supermtendent, Moradabad

2475 SHRI HUKAM CHAND
KACHWAI] Wil the Mmister of RAIL-
WAYS be pleased to state

(a) whether the Uttar Railway Maz-
door Union held a black flag demonstration
against Divisional Superintendent, Morada.
bad, and

(b) o so, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a) Yes,
by Uttariya Railway Mazdeor Unioa,
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(b) In protest against the alleged anti-
labour policies adopted by the Divisional
Superintendent, Moradabad.
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Export of Fruits

2478, SHRI1 SHIV KUMAR SHASTRI:
Will the Mmister of FOREIGN TRADE
be pleased to state the fiuts exported to
foreign countries together with the names
of such countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE) : The information
13 as follows :—

Oranges :

Lemons and Limes :
USA,

Grape Fruits : Bahrein Islands.

Other Fruits :
Bananas Fresh :
and Switzerland.
Apples Fresh : Nepal.
Grapes Fresh :
Apricots : Kuwait,
Sapota :

Other Stone Fruits :

Mangoes : Afghanistan,

Bahrein Islands,

Bahrein Islands, Iran, Kuwait, Nepal, Qatar and Switzerland.

Afghanistan, Hongkong, Kuwait, Nepal, Qatar, Switzerland and

Bahrein Islands, Nepal and Qatar.

Abu Dhabi, Bahrein Islands, Dubai, Iran, Kuwait, Nepal, Qatar

Bahrein Islands, Canda, Cubai, Kuwait, Nepal and Qatac.

Bahrein Islands, Kuwait, Qatar, Switzerland and U.K.
Bahrein Islands, Nepal and UK.,

Belgium, Denmark, Dubal,

Ethiopia, Finland, France, German Federal Republic, Hongkong,
Iran, Ttaly, Kuwait, Lebanon, Malaysia, Muscat, Nepal, Nether-
lands, Poland, Qatar, South Yemen People’s Republic of Singa-
pore, Somalia, Sweden, Switzerland, U K.
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Pine Apples :

Other Tropical
Fruit :

Pemegranates :

Other Fresh Fruits :
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Bahrein Island, Kuwait, Qatar, U.K.

Australia, Bahrein Islands France, German
Federal Republic, Kuwait, Switzerland, U.K., USA.

Hongkong, Nepal, Qatar, Singapore.

Afghanistan, Bahrein Islands, Fiji Islands.

France, Kuwait, Nepal, Qatar, Switzerland, U K.

Construction of new Over Under Railway
Bridges in Tamil Nadu

2479. SHRI MUHAMMED SHERIFF :
Will the Muster of RAILWAYS be
pleased to state :

(a) whether Government have offered
any assistance from the Railway Safety
Works Fund towards meeting a portion of
the expenses for the construction of new
overfunder Railway Bridges m Tamil
Nadu ;

(b) if so, the amount thercof ; and

(¢) other steps taken by Government
in helping the State Government m this
regard ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) Yes.

(b) An amount of Rs. 59 82 lakhs is
available in the Railway Safety Works Fund
for Tamml Nadu.

(c) The above sum can be drawn upon
by the State Government for meeting their
share of the cost of approved works.

Eradication of Corruption and
Improvement in Services on
various Railways

2480, SHRI BHOGENDRA JHA :
Will the Minister of RAILWAYS be
pleased to state :

(a) the resulis achieved so far asa
vesult of the drive to eradicate corruption
and improve services on the various Rail-
ways in the couatry ; and

(b) the further steps contemplated for
achieving better results in this field ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA): (a) Good results
have been achicved in the drive against
corruption. As regards passenger Railway
services, the punctuality drive launched in
June, 197! resulted m all rouad tmpro-
vement in punctuality,

(b) Sustained efforts continue to be
made to weed out corruption and also to
effect further improvement the running of
trains.

Damage Caused by Bagmati River
. (Bihar)

24381, SHRI BHOGENDRA JHA :
Will the Mimster of IRRIGATION AND
POWER be pleased to state :

(a) whether floods in the river Dhouns-
Bagmati flowing in Madhawapur-Beutpatti-
Bisfi-Jaley-Sing Bara and Darbhanga Bloes
of Darbhanga District in Blhar, has been
causing immense of damage ;

(b) if so, whether there is any proposal
for flood control-cum-irrigation project over
this river ; and

(c) if so, the broad outline thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B.N. KUREEL) : (3) to
(b). The Government of Bihar have reported
that river Dbaus which is a tributary of
Darbhanga-Bagmati inundates low lying
areas on its right bank when in high floods.
There is no proposal at present for either &
flood protection or irrigation schere on
this river,
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STC contract with Soviet Union for
Exporting Garage Equipment

2483 SHRI NAVAL KISHORE
SHARMA : Will the Mmwster of FORE-
IGN TRADE be pleased to state :

(a) whether the State Trading Corpora-
tion has entered into a contract with the
Soviet Union for the supply of Garage
equipment to USSR;

(b) 1of so, the nature of equipment to
be exported and total cost thereof, and

(c) the time by whith the fist instal-
ment of equipment will be supphed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORF IGN TRADE (SHRI
A. C. GEORGEB) * (a) Yes, Sir

(b) Petrol dispensing pumps, spray
guns and howsts hydiaulic valued at Rs,
87.89 lakhs f.o b.

{¢) The first mstalment will be supphed
during the third quarter of 1972

Assistance given to West Bengal from
Railway Safety Works Fund

2484, SHRI B K DASCHOWDHURY:

Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government have offered
any assistance to the States from Railway
Safety Works Fund towards meetng a
portion of the expenses for the construction
of new over/under Railway bridges;

(b) the amount of assistance to be
to given the Government of West Bengal in
view of the large number of busy Railway
levev crossing within the State; and

(c) other measures taken by Govern-
ment to help the State Government in the
matter ?

THE MINISTER OF RAILWAYS
(BHRI X. HANUMANTHAIYA): (a) Yes.
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(b) An amount of Rs. 59.51 lakhs is
available m the Railway Safety Works Fund
for West Bengal.

(&) The above sum can be drawn upon
by the State Government for meetng therr
share of the cost of approved works.

Export of Spices

2485. SHRI RANA BAHADUR
SINGH Wil the Minister of FORLIGN
TRADE be pleased to state :

(a) whether Indian Spices are becom-
g more popular abroad; and

(b) 1if so, the volume of export of
spices and the amount of foreign exchange
earned during the last six months ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE): (a) Yes, bir.

(b) 29,557 Metric Toanes of Spices
were exported abroad between June-Novem-
ber, 1971 and foreign exchange earned was
Rs. 15.28 crores.

Introduction of Dining Car in Assam Mail
betwein New Delln and Barsum

2486, SHRIMATI SAVITRI SHYAM :
Wil the Mmister of RAILWAYS be
pleased to state .

(a) whether there 1s any projosal under
the considerauon of Government to intro-
duce Dining car on the Assam Mail between
New Delhi and Barauni, and

(b) if so, when will 1t be introduced ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Does not anse.

Sale at International Fair at Cairo

2487, SHRIMATI SAVITRI SHYAM:
Wiil the Minmster of FOREIGN TRADER
be pleased to state :
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(a) the total sale of Indian pavilion at
the International Fair held recently at
Cairo,

(b) whether some orders for expost of
Indian goods have also been booked there
and

(©) if <o, the goods proposed to be
exported thereunder ?

THF DEPUTY MINISTER IN THE
MINISTRY OF FORLCIGN TRADE
(SHRI A C GFORGF) (a) Sale of
goods at Interniuonal Fair at Curo duning
the currency of the Fair was Jot permitted
Therefore, only taken sou cnir sale was
conducted after the close of the Fair for
over Rs, 9 000/

(b) and (¢) Busmness woith Rs 8 65
lakhs for welding electrodes has already
been finalised and letters of «redit opened
mn favour of Indian parties  Business pro-
motion 18 a long drawn piocess ind the
1¢ Ity can be ga1 ed only ifter some tme
b vever, negot aions are gomg on  for
export of certain items  Among them pni-
ncipal items are lathes, auto accessories and
process control mstruments etc
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Fall In Export Growth Rate

2489 SHRI JYOTIRMOY BOSU
SHRI ISHWAR CHOWDHURY

Will the Minister of FOREIGN TRADE
be pleased to state

(a) the value of Indias exports year-
wise from 1969-70 to 1971 72,

(b) the export growth rate year-wise
from 1969 70 to 1971-72,

(¢) whethar  his attention has been
drawn to a news item  published in the
Statesman  (Calcutta I dition) 1 its issue
dated the 29th Fibruary 1972 under the
caption Lxport Grow.h rate falls , and

(d) if so, hus reaction thereto ?

THE DLPUTY MINISTER IN THL
MINISTRY OF FORIIGN TRADL
(SHR1 A C GLORGL) (a) and (b)

balue of India’s Eaports

(Rs crores)

Growth over the

coricsponding
priod of the
Year Value preceding year
1969-70% 141328 +41%
1970-71* 1535 16 +86%
April '70-Jan’ 71 1293 27 } 899,
Apnl '71 Jan* 72 133792

+35%

* The export figures for November *70—
March 71 are based on the origmal
copy of the shipping bill after adjust-
ment made for short and shut out
shipment returns received durng the
period whereas for Apiil-October 70
these were bas:d on the finally passed
shipping bills  As such, the export
figure for 1970-71 18 not comparable
wirh the precedings or the latter yeary’
figure,
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(©) Yes, Sir

(d 1t s true that according to the
DGCI&S data, the rate of growthh of ex-
ports 1n 1971-72 has fallen relative to 1970-
71 However, on account of a change in
the method of compiling expoit stat: s
mtroduced in November *70 the figure for
1970-71 1s not comparable either to the
preceding or to the latter years' figure The
Minster for Foreign Trade has already laid
a statement on the Table of Lok Sabha on
14-3-197? ¢xplaming the position 1n regard
to export statsstics of 1970 71

Rural Llectrification in West Bengal

2490 SHRI JYOITIRMOY BOSU
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Will the Minister of TRRIGATION AND
POWLIR be pleased to state

(a) the District-wise break-up of the
total number of irrigation pumps energised
and Villages electrified in West Beegal from
1969-70 to 1971-72, yeai-wise, and

(b) the schemes for rural electmification
in West Bengal, District-wise, during the
1 ourth Plan ?

TIIF DEPUTY MINISTIR IN THE
MINISIRY OF IRRIGATION AND
POWFR (SHRI B N KUREFL) (a) The
following 1s the numbes of nrigatlon pumns
and villages electrified district-wise, in West
Bengal from 1969-70 to 1971-72 —

i{” Name of District = 1969-70 _ 1970 71 _19—71 Feb ., 1 9_7{-
Villages  Pumps  Villuges  Pumps Villages  Pumps
1 2 3 4 5 6 7 8
1 Bankuia 16 9 11 . 38
2 Bubhum 7 2 8 . 18 5
3 Burdwan 38 8 68 7 49 30
4 Coochbehar - . . 1
5 Darjechng v 3 e
6 Hooghly 45 55 34 21
7 Howrah 25 . 15 22 9
8 Jalpaiguri 1 v 4
9 Maldah 7 5 8 12 .o e
10. Midnapore 22 21 $2 7 7 15
11, Murshidabad 16 6 {8 17 15 .
12, Nadia 40 78 18 34 14 10
13, 24-Parganas 20 56 34 2 73 6
14, Puruha v . . 4
15 West Dimajpur .. - v - .
Total * 246 185 287 79 i 96
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(  District-wise break-up of villages
proposed to be electrified during the Fourth
Plan is given below —

1. Bankura - 466
2. Birbhum e 573
3. Burdwan v 964
4. Coochbehar . 410
5. Darjecling 59
6. Hooghly 1134
7. Howrah . 374
8. Jalpaiguri vee 31
9. Maldah e 658
10. Midnapore . 1663
11. Murshidabad . 616
12. Nadia - 430
13. 24-Parganas e 1369
14. Purulia e 698
15. West Dinajpur ee 555
Totai ... 10000
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The Rural Electrification in the Central
Sector is providing substantial financial
assistance to West Bengal for rural electri-
fication. In respect of the 10,000 villages
proposed to be electrificd in West Bengal
during the Fourth Plan, the Corporation
has so far sanctioned 16 schemes involving
loan assistance of Rs. 1186.68 lakhs for the
electrification of 3387 villages.

Trade with North Korea and Sonth Korea

2491, SHRI JYOTIRMOY BOSU :
Will the Minister of FOREIGN TRADE be
pleased to siate ;

(a) the total valuc of India’s export to
and import from North Korea and South
Korea, year-wise, from 1969 to 1971;

(b) the item-wise, value and valume of
India’s export to and import from North
Korea and South Korea, year-wise, from
1969 to 1971; and

(c) the steps taken by Government
during the last three years to improve our
trade ties with North Korea ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI1
A. C. GEORGE): (a) and (b). (i) Regard-
ing the Republic of Korea. the trade figures
are given below :— :

(Value in Rs. Lakhs)

India's Exports to the Republic of Korea

. 1968-69 1969.-70 1970-71
§. No. Commoditics Unit Qty. Val. Qty. Vali. Qty. Val.
A =
1 2 ' 3 4 5 6 7 § 9
_ 1. Molasses 000T —_ —_ — — — —
2. Salt —do— - — 20 6 .21 6
3. Mica 000Kg 2 1 20 4 13 2

4, Natural gums, resins

0 balsams & lecs —do—

© 2 e 1.9 o4
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! 2 3 4 5 6 7 8 9

5. Iron and Stee!l scrap 000T 1 2 6 15 — _
6. Human hair unworked
& waste 000K g. 331 421 169 183 109 85
7. Goat hair + Value — — - 1 —_—
8. Cashew shell oil 000Kg. 76 1 60 1 118 2
9. Machinery other
than electric Value — 2 - 1 — 34
10. Nepth a solventcrude L. Kg. 200 25 — @ — —_ =
11, Jute manufactures 000T — 3 06 19 0.3 11
12. TIron and Steel —do— 21 66 34 292 —_— —
13. Electric machinery Value —_— Neg. — 1 -— 0.4
14, Transport Equipment —do— —_ 513 —  Neg. — 04
15. Human hair wool etc.
for making wig &
the like —do— _— 7 - 57 — 37
Totol exports (including
other items) Value ~— 1046 — 584 — 201
India's 1mports from the Republic of Korea
. Natural graphite 000Kg. 196 1 23 1 540 4
2. Silk —do— 9 13 29 35 25 39
3. Tungsten ore &
concentrates —do — 62 14 58 16 — e
4. Antimony ore ~—do-— 10 3 _— ——
5. Rubber contraceptives
male (condoms) Value — 8 -— 6 —
6. Zinc 000Kg. 369 9 81 2 101 3
Total imports
(including other
items) Vatue -— 49 — 61 o~ 81

(ii) Regarding the Democratic Republic of Korea, the information is being
collected and will be laid on the Table of the House.

" . () A Trade and Payments Arrangement was signed on 9th December, 1968,
valid upto 31st December, 1970, which was further extended upto 31st December, 1970,

- during the visit of an, Indian Trade Delegation to Pyong-yang in June 1970. Schedules
attached to the Arrsxigement. indicate commodities available for exchange between tl'_m two

- countries,

o L Trade ~n‘egotiltiam. were held in New Delhi between 7th to 21st February, 197;5.
.with a'irsde" delegation from the Democratic People’s Republic of Korea, During these
. discissions It has been agreed 10 by both the sides that the level of trade in 1972 should be
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Forelgn Exchange earned through Jute
and Tea

2493 SHRI G Y KRISHNAN
will the Minister of FOREION TRADL be
pleased to state

(a) the total amount of foreign ¢x-
change earned by Government during the
last three years by export of tea and jute and

(b) whether Government have any new
plan to mmprove the export trade n regard
to tea and jute and if so, an outline
thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORLIGN TRADE (SHRI
A C GEORGE) (a) The value of ex
ports of tea and jute goods were as
follows —

(In Rs crores)

Tea Jute Goods
1969-70 124 50 206 10
1970-71 146 65 189 92
1971 72 153 54 273 36

(upto Feb 72)

(b) All possible steps ate being taken
to stcp up the export of tea and jute goods

Occupation of Railway land at Mokamch
Ghat by Bata Shoe Company (North
Lystern Railway

2494 SHRI CHANDRA SHEKHAR
SINGH  Will the Minister of RAILWAYS
be pleased to state

(a) wheather M/s Bata Shoe Company
has recently occupied so ne Radway land at
Mokameh Ghat, North Lastern Railway ,
and

(6) 1f s0, the facts of the case ?

THE MINISTER OF RAILWAYS
(SHRI k IIANUMANTHAIYA) (3) No

(b) Dooss not arise

.
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¢ of Railwry Land to Harlj ans
At nsnm Mokameh Ghat (North
1 1stern Railway)

249§ SIIR1 CHANDRA SHEKHAR
SINGH Wil the Minister of RAILWAYS
be pleased to state

(@) whether in 1961 authorities con-
cerned had allotted 1ailway land at Moka-
meh  Ghat Noith Eastern  Ratlway to
Harnans and

(b) 1f so the terms and conditions on
which the land was given ?

THE MINISTFR OF RAILWAYS
(SHR1 k. HANUMANTHAIYA) (a) No

(b) Does not arise

Rail Link betwecn Quilon and Neendakara

2496 SHRI VAYAL AR RAVI will
the Minister of RAILWAYS be pleased to
state whether thete 1S any proposal to
connect Quilon junction with Neendakara
Pert during the Fourth Five Year Plan ?

THE MINISTFR OF RAILWAYS
(SHRI K HANUMANTHAIYA) No

Alleged Corruption in Railways

2497 SHRI RAMAVATAR SHASIRI

Will the Minister of RAILWAYS be pleased
to state

(a) whether his atltention has been
drawn to the leiter entitled “Giowng
Corruption in Railways as published in the

‘Search Light (Patna)’ dated the 3th March,
1972, and

(b) if 50, hus reaction thereto ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a) An
exiract of the letter referred to has been
received 1 the Mimstry of Raslways

(b) Such action as may be necessary

to weed out corruption is being taken and
will goptinue to be tgken.
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Transfer Policy about Station Masters

2498, SHRI RAMAVATAR SHASTRI:
Will the Minister of RAILWAYS be plcased
to state :

(a) whether All India Station Masters’
Association has submitted any Memoran-
dum demanding definite policy about trans-
fers in order to elimnate corruption; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Does not arise.

Represeatation from Divisional Railway
lgmployees Co-ordination Committee,
Dbanbad regarding Scooter Loan
Scandal (Eastern Railway)

2499. SHRI RAMAVTAR SHASTRI:
Will the Minister of RAILWAYS be pleased
to state :

(a). whether a Divisional Railway
Employees’ Coordination Committce, Eas-
tern Railway, Dhanbad has submitted a
representation dated the 19th  February,
1972 alleging scandal in loans for Scooters;
and

(b) if so, the gist thereof and the
action taken thereon ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) Yes.

(b) Malpractices and corruption in the
sanction of Scooter Loan to Ratlwaymen of
Dhanbad Division have been alleged. This
is being examined.

Memorandom by Divisional Railway
Employees® Co-ordination Commi-
ttee, Dhanbad  regarding
elimination of Corruption
(Eastern Rallway)

2500,
Will the Minister of RAILWAYS be pleased
to state :

{a) whether 15-point smesti?u for
elimination in the Railway was submitted to

CHAITRA 22, 1804 (SAKA)

SHRI RAMAVATAR SHASTRI:
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him by Divisional Railway Employees’ Co-
ordination Committee, Eastern Railway,
Dhanbad as published in the “Search Light”
dated the 25th February, 1972:

(b) if so, the action taken thereon;
and

{c) whethe, the said Committee also
subnutted specific cases of corruption regar-
ding misuse of manpower, ticketless travel
etc,, and if so, the action taken thereon ?

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (a) Yes.

(b) The suggestions are under examina-
tion.

(¢) A specific allegation regarding
misuse of labour is under investigation.

Running Staff Working in Loco-Shed
Dhanbad

2501, SHRI RAMAVATAR SHASTRI:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the running staff are being
regularly utilised as Booking Clerks or
posted on special duties in Loco-shed,
Dhanbad,; and

(b) if so, the staff so utilised and the
amount of running allowance paid to them
during the last six months ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a)
Running staff arc not being regularly utilised
as booking Clerks or on special duties, but
are occasionally deputed ta such stationary
duties against casualties.

(b) Information regarding the number
of staff so utilised and the amdunt of allo-
wances paid to them during the last six
months has to be collected from records and
will, therefore, be laid on the Table of the
Sabha.

Rural Electrification Schemes for Chittoor
District of Andhrg Pradesh

2502. SHRI P. NARASIMHA REDDY:
Will the Minister of IRRIGATION AND
POWER be pleased to state ;
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(a) what are the schemes of rural
electrification relating to Chittoor District
of Andhra Pradesh pending consideration
with the Rural Electrification Corporation,
and

(b) what steps are contemplated to
expedite sanction of arsistance for early
execution of these schemes ?

THE DEPUTY MINISTER IN THC
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KURFFL) (a) and
(b) Two schemes were reccived by die
Rural Flectrification Corporation for electr:
fication of villages and pumpsets in the
district of Chuttoor in Andhra Prajesh One
scheme for the electiification of 31 villages
and 2082 pumpsets enwvisaging loan assist
ance of abcut Rs 80 lakhs his already been
sanctioned by the Ruial Elcintication
Corporation  The second scheme relating
to electrification of 42 williges and 23)0
pumpsets in Chittoor District at an estima
ted cost of about Rs 72 lakhs has been
returned by the Rwal Elcctrification Cor
poration to the Andhra Pradesh State
Electricity Board for revision on the basis
of realistic cost of power and appropriate
phasing of the capital outlay tor mplemen-
tation of the project  The Corporation will
process the scheme further on its receipt
from the State Llectricity Buard

RETCEY WX YWAT gl & W9 &
@ 9t q0 afeY  wr
afas I aw swar

2503 «ft aarwew Qfwa gor
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(%) v @@ Wk qaEs W
e sTuxrd aifeatr Y 92 g1 @
L Gl

(@) afz g1, & god 77 FrO01 3,
L1

(7) wr af@ & wgfear w
WY gg o fafy ¥ gy &
gefawescwf g ?
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firtr ¥ oY ofy aff @ faeeq & w7
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%1 0% W § fagwr wdaw @ ap g
AT wH WA F qearg qfdwmr
®1 W& Aral # o frw w7 fear gy )
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foaie &R sl W 37 ¥ @ Yoy
® R § 93

Appointment of Senfor Office;
dditional Members in n.'ﬂn;"‘

2508. SHRI K. SURYANARAYANA:
Will the Minister of RAILWAYS be pleaged
to state :

- (8) the mode in which appointments
are made to the posts of Deputy Directors,
Joint Directors and  Additiona! Members in
the Railway Board's office and their
tenure ; '
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(b) whether the appomtments are
made from the service concerned or some
posts particularly on the Fstablishment side
are interchangable between the vanous
Railway Services ,

(¢) when the tenure of the present
mcumbents of these posts 1s due to expire ,
and

(b) whether there 1s any proposal to
extend the tenu.¢ in the case of any of these
incumbents , and If so, 1its particulars and
the reasons therefor ?

THE MINISTER OF RAIl WAYS (SHRI
K HANUMANTHAIYA) (2) and (b) The
posts of Addiional Memneis, Joint Due
ctors and Deputy Directors arc fitled mai iy
by sunable officers drawn from the Railway
Services conceined Some of the posts of
Joint Directors and Deputy D rectors have
also been filled from amongst ofiicers of
the Railway Boird Secictatias  Service
Indian Admumistrauve Service/indian Police
Service/State Cwvil Service offwers are also
appomted agamnst certam posts in the Vigy-
lance and Security Dircctorates

The tenure, as far as officers drawn
from respective Railway Services (s as
under

Additional Members —$ Yeais

Joint Directors ) No fixed tenure,

) but railway offi-
Deputy Directors ) cers are considered
for transfer back
to the Railways
after 4 years

-~

These petiods may be reduced or
extended 1in ndnidual cases in the interest
of the admmistration

For officerrs drawn from Indian Admini-
strative  Service/Indian Police Service/State
Cvil Service, the tenure 1s five years

(c) and (d) A list 1s laid an the Table of
the House [Placed tn Librray See No L1—
1711/72)

The extension of tenure or transfer of
officers 18 considered i cach case separately
at the app.opriate time

APRIL 11, 1972
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Survey for Rail Line beiwzen Apta and
Mangalore

2509 SHRI SHANKARRAO SA-
VANT Will the Minister of RAILWAYS be
plcased to state

(2) whether the survey work for a
Railway Ihne on the West coast between
Apta and Mangalore has been completed ,

(b) 1f so, the cost and route of the line ,

(c) what will be the time required for
laying the line ?

THE MINISTER OF RAH WAYS
(SHRI K HANUMANTHAIYA) (a) No

(b) and (c) These will be known
only atter the survey 1s completed and the
report tmalised
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Cawlt (ot W yywdar)  (w)
oft 7 1 afew 6-3-1972 & ‘9w Wy
TR X @ AT ) gaT wdt ot |



97 Written Answers

(@) @ &g, ga=mex & UR
faselt otz graEr & = @y T TR
%1 HYE g% g g |

(m) o 7
(w) se =gt g4 1

Wtaw AYr @ @At (|aw
fedtom, ofiaw W) &
fol oty &0 *
aotf

2511. ®o sEiRICEN TIOET
#ar X Y ag qqry N g @

(%) w1 afew 3=y ¥ waww fed)-
o & Auw wl @R SaA 9T g
ore § it ¥ g e JA 1 qerd
Ay w8

(@) 7a1 v gl & savarfat
oo o A ¥ grafag sfgwifay o
e Sewrar wan & 8%

(w) afz g, & Sw @raeg ¥ W
wriardr = af §?

o oy (ot Fo gAweAwT): (%)
(). gew¥a: wAT wIEw KT oAIEA
Hray o ez Az LAt o mafesa)
¥ gowrt ¥ & 1 food &9 # DAY i Ay
K1 wrgre AT @Al X Awisfeei wr
WA §¥ SFIT QT —

D R ST [ —— - o - —

TEA

CHAITRA 22, 1894 (SAKA)

LEAR
#rae waady, 72 214 miwfesy
wad, 72 167
s, 72 181
are ¥ wAedy, 72 15 ,
wadq, 72 6 .
s ,72 18 ,

Written Answers 98

t tegal 9 samifed gy Joted
T oY Ay §eu1 aga wiuw agr & wy
ot a5t O ¥ wir ot #Y wiugwaw e
fafusq (it faar oot & qeq d-
wyorgt wnfa & & g 30 =i 31 =,
1972 3 &= fmw egT g7 200 ik
stz w2or 93 10 A g7 | 5T g
¥ | T waal O SFTAT AM-TFT 67 G-
w07 Fq 1 ®F ¥ fpgr aar a1

aprar A 44 T F fag @f
aeaT g fear s T £

Aqrs, W I a A By fae,
A W AT ® fagia

2512 wre gERAITAN quIq
Fq7 fadm smvare Aot gz qa@ N Fw
F40 f6 1 7 ast ¥ Jore, a9 W)
TarT & feaq gea & fad, i W
w= g/ waww fraia feg ?

fazwt amare Aawa 3 996 (R
Qe ®e WA) : a¥ 1968-69, 190)-70
e 1970-71 & roa s, s
A qoe Y frg w1 ik, carer WY aeg
aret & frafal & wqeq ool aer o
faacor @t wed qT Tar At 3 v
wa & o way | AEy gEar LT-1712/
72].

wamw (afeaw WR) & faa
o &7 {wwanw

2513. 30 awdtmTmw  avdw:
Far I 90 o7 qay N g w4 fr

(%) oftwn o & wow fefog &
weIg ¥ ‘Naw V' F foeare s fegar
wrd o aF T {6 L;

(=) fawifcr dear ¥ Naw gami &



o Written Answers
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Collision of a Goods Train and a Sta-
tionary W ugon between Jukehi and
Pakaria Road stations (Ceatral
Railway)

2516 SHRI BANAMALI PATNAIK.
Will tae Minsster of RAILWAYS be pleased
to state

() whether eloven wagoms and oae
steam engine were derailed on the I19th
March, 1972 between Jukehi and Pukaria
Road Stations of the Jabalpur-Satna Section
following a collision betwoen a goods train
and a stationary wagon,

(b) 1f so, the estimated loss, aad
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(¢) whether any inquiry has been held;
and if so, the outcome thereof ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) Yes.
A goods train had collided with a runaway
load.

(b) The cost of damage to Railway
property has been estimated at apppoxima-
tely Rs. 1,43,522/-,

(¢) The report of the inquiry commi-
ttee is awaited. Prima facie, however, the
accident appears to have bcen caused by
the failure of railway staff,

Representation from Parcel Handling
Contractor at Tuadla

2517. SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether a represcntation has been
made by the Parcel Handhing Contractor,
Tundla and whether an enquiry in the
matter has been ordered by the Duvision
Superintendent, Allahabad;

(b) whether the Contractor with the
help of the Stauon Staff Tundla has made
certain mainpulations in the station records
and has made accusations against the en-
quiry officers; and

(c) if so, the steps Government pro-
pose to take in the matter ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a)
Yes,

(b) No.

{¢) In view of reply to part (b) the
question does not arise.

PMCs Submitted by Railway staff,
Allshabad Division (Northern Railway)

2518. SHRI! CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be plea-
sed 1o state:
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(a) whether Commercial Officers of
Allahabad division have disallowed certain
Private Medical certificates of the stafl
during the period Qctober, 1971 to March
15, 19712;

(b) f so, the reasons therefor; and

(c) the number
wance ?

of cases of disallo-

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) to
(c). The information is being collected
and will be laid on the Table of the Sabha.
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Transfer of Wircless Qperators from
one Division t0 another (Southern

Railway)
2523. SHRI T.S. LAKSHMANAN:
Will the Minister of RAILWAYS be

pleased to state:

(a) the total number of vacancies of

Wirless operators on Southern Railway
occurring from 1969;

(b) the total number of Signallers
promoted to fill these vncancies; and

(c) whether certain vacancies are still
unfilled due to ban on recruitment ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a) Eight.

() Nil

(c) Due to anticipated surpluses in
this category, these vacancies have not been
filled,

Transfer of Heud Signnller on  Southern
Railway

2524, SHRI T.S. LAKSHMANAN:.
Will the Minister of RAILWAYS be pleaacd
to state:

(a) whether the Head Signallers on
Southern Railway in Scale.of Rs. 205.280
are not liable for transfer from one Division
even though their senlority is mamtamed on
all Raiway basis;:
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(b) whether Wireless operators who
are in a lower grade are liable for transfer
from one division to another division, and

(©) 1of so, the easnns for disparity n
the two categories ?

THE MINISTLR OF RAILWAYS
(SHRI X HANUMANTHAIYA) (a) to
(¢) Seniorty of Head Signallers n scale
Rs 205 280 s controlled on D visional
basis and hence they are noimally not
hiable for tranfer fiom one division to
another On the othe hand as the «adre
of wireless Operators 1s small  their sento
rity s central sed at Headg aters of the
Railway in the interest of equ able promo
tional oppoitumues Hence they are hable
for transfer fiom one division to another

Construction of Railway Station at Nan-
ganallur beiween St Thomas Mount
and Mcenambakicam (Souathern
Railway)

7525 SHRI I' § LAKSHMANAN
W the Minister of RAILWAYS be pleased
fo st1e

(1) whether the work of constructing a
Rulway Station at Nanginallur between
St Thomas Mount and Mcenambakkam
on the Southern Railway has been aken up,
and

by s
completion ?

the probable date of us

THF MINISTFR  oF RAILWAYS
(SPR1 K HANUMANTHAIYA) (a) and
(b) Constuction work 15 scheduled to be
taken up m June 1972 after completion of
certasn preliminanies and the whole work
1s expected to be completed m a year’s
time

Representation from Coal Merchants of
Tripura for Transportation of Coal

2526 SHRI BIREN DUTTA Wil
the Mimster of RAILWAYS be pleased
to state

(a) whether any representation has
been recewved from the coal merchants of
Trspura and if so, the reaction of Govern-
tnent thereto,
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(b) whether no Wegon has been sup-
plied for tiansport of coal to Tripura,
and

(¢) if so, what steps Government pro-
pose to take to solve the diffiuities of
the people of Tripura ?

THE MINISTER OF RAILWAYS
(SHR1 K HANUMAMIHAIYA) (a)
Yes Sir Instructions have been sssued  to
step up coal supplics to Tripura

(b) No, Su Thnty thice wagons of
soft cohe were allotted  from Bengal Bihar
fields for Trmpwia i 971 72 Require-
ments of the other types of coal for Tn-
pma are not from As.am codlfields
Wegon re jurrements of Assats held have
been met n full  Movement of  soft
coke fiom Bungal Bthar ficlds to Tripura
suffered 1n 1971 72 due to the rams, floods
and brecaches ete 1n Scptember & October,
71 and thereafter due to the heivy emer-
gency movements

(¢) with the reduction in tempo of
special nove nent, wegons are now being
alloted for soft coke as per the sponsoring
done by the State Governments

Non-Payment of Overtime Allowance to
flectrical Signal  Mamtamers at
Okbla and Delhi Sasderjang

2527 SHRI B P MAURYA Wil
the Munistes of RAILWAYS be pleased to
State

(2)  whether Flectiical Signal Maintar-
ners posted at Okhla and Deths  Safdersang
have becn petforming 12 hours continuous
duties,

(b) whether they are not paid any
Overtime Allowance, and

() 1f so, the reasons therefor ?

THY MINISTIR OF RAILWAYS
(SHRI K HANUNANTHAIYA) (a) to
(c) The Electrical Siogal Maintamers
posted at Okhla and Dellm Safdorjung,
who are classifield as ‘Continuous® under
the Hours of Fmployment Regulations,
have occasionally worked on {2 hours
duty roster to cope with (e rush of worrk,
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The overtime payments due to such staff

in 1970-71 have not been paid, as the bills

were not sent In time  The Railway Ad-

ministration has becn instrucied to pay

expeditiously the dues to the employees

concerned

Night duty Allowance to Khalasis and
Blecirieal signal Mainwiners at
Jullunder and Lushiana

2528 SHRI B P. MAURYA Wil
the Minister of RAILWAYS be pleased to
state

(8) whether the Khalas's and Clectrical
Singal Mam.ainurs wo.king o1 shuft duties
at Jullundur City ind Ludinana are per-
forming might duties,

(b) whether they are not paid any
night duty allowance, and

(¢) if so, the reasons therefor ?
THE MINISTER OF RAILWAYS
(SHRI K HANUMANIIIAIYA) (a) Yes.

(b) and (<) Electrical Signal Maintai-
ners at Jullundur City and Ludhiana and
Khalasis at Jullundur caity working on shitt
duties are being paird Night Duty Allowance.
It has come to potice that there has been
an omussion in d awmg Nght Duty Allo-
wance 1n respect of Khalasis woiking on
shift duties at Ludhiana,  Thercfoie, orders
have been ssued to arrange eaily payment
of the arrears of Night Duty Allowance.

Seheme of Compulsory Pre-I’ayment of
Raitlway Freight on Certain
Commod:ties

2530 SHRI K KODANDA RAMI
REDDY : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the implementation of the
scheme for Compulsory pre-payment of
Railway Freight on certamn low valued com-
modities has been postponed and, if so, the
Teasons therefor; and

(b) whether it has been brought to the
notice of Government that such a scheme
would completely eliminate small traders
and small industrialists and »f so, the reac-
tion of Government thereto ?
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THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) Yes;
n order to give some more tme to the
trade to make necessary arrangements, it has
been decided that the order making pre-
payment of freight compuleory in respect of
certain low valued commodities will come
mto foice from 1-7-1972 instead of 1-4-1972
as previously notified.

{b) Yes, representations have been
recewved that the decision would adversely
affect small traders In any change of a
long standing practice, some inconvemience
1s likely to be faced by the trade m the begin-
ning but with the passage of time, trade should
bo able to adjust their transactions, The
freight has to be paid and it 1s only a8 ques-
tion of advancing the time of payment by a
tew days.

Jute and Mesta Production

2531 SHRI K KODANDA RAMI
REDDY : Will the Mmister of FOREIGN
TRADE be pleased to state *

(a) the States that grow jute and mesta
and their production in 1970-7]1 and 1971-72;
and

(b) the number of Jute mills, State-
wise and Sectoi-wise (Private, Public and
Co-opetative) 7

THE DEPUTY MINISTER IN THE
MINISTRY O@ FOREIUN TRADE
(SHRI A.C GLORGE) (a) and (b).
(1) State-wise production of jute and
nesia 1n 1970-71 were as follows —

(figures in lakh bales)

State Jute Mesta
Andhra Pradesh n— 296
Assam 9.37 0.24
Bihar 1.73 17
Orissa 2.97 1.32
U. P 1.00 —_—
West Bengal 27.85 3.84
Tripura 065 0,55
Others 0.49 1.68

TOTAL 49.05 12,30
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State-wise figures for 1971.72 are not yct
available. Total production of jute and
mesta is estimated to about 68 lakh
bales.

comfosite

'(2) State-wise number of

Jute mills.

West Bengal 54 (Al in private sector)

Andhra Pradesh 4 -do-
Bihar 3 -do-
U.P. 3 -do-
Assam 1 (Co-operative seclor)
M. P, 1 (Private sector)
Setting up of Modern Jute Mills
2532. SHRI K, KODANDA RAMI
REDDY : Will the Minister of FOREIGN

TRADE be pleased to state :

(a) whether Government have taken any
decision on the findings of the Committee
a~ointed to survey the possibilities regard-
i.; the establishment of new and modern
jute mills in the jute-growing States; and

(b) if so, the States selected for the
purpose and the sector in which the mills
will be set up?

THE
TRADE
(a) Not yet, sir,

THE DEPUTY MINISTER 1IN
MINISTRY OF FOREIGN
(SHRI A, C. GEORGL):
(b) Does not arise.

Power Shortage in Andhra Pradesh

2533. SHRI K. KODANDA RAMI
REDDY :

SHRI K. RAMAKRISHNA
REDDY :

Will the Minister of IRRIGATION

AND POWER be pleased to state the
rcason for the p.esent power shortage in
- Andhra Pradesh and the immediate remedial
measures contemplated by the Central
- Government? :

- THE DEPUTY MINISTER IN THE
© "MINISTRY OF IRRIGATION AND
'POWER (SHRI B, N. KUREEL): The

Y SV
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sresent power shortage in Andhra Pradesh’
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is due to inadequate generating capacity
and relatively lower output from the hydro
reservoir in Machkund arising from in.
suflicient rainfall in the catchment area.

Relief power is being atranged from
Mysore, Kerala and Tamil Nadu States to
the extent possible.

Power Crisis in Andhra Pradesh

2534, SHRI K. KODANDA RAMI
REDDY : Will the Minister of IRRIGA-
TION AND POWER be pleased to state :

(a) whether Government are aware
that there may be a power crisis in Andhra
Pradesh during 1973-74 and 1974-75, if the
present tempo of power generation is not
stepped up; and

(b) whether the State Government have
approached the Central Government to
allocate Rs 9.50 Crores for the Lower
Sileru Hydro-Electric Project and if so the
reaction of the Centre thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B.N. KUREEL) : (a) Yes,
Sir. The Government is aware of a likely
shortage of power in 1973-74 and 1974.75
in Andhra Pradesh.

(b) The State authorities have requested
for additional allocation of Rs. 29.25 crores
to enable them to commission one gene.
rating unit of 100°MW by 1973-74, The
State Government has been told that if
they could raise a substantial part of the
requirement by mobilising resources, Centre
may assist in making up the shortfall,

Railway Educational Institutions in Assam
with Assamese medium

2535. SHRI DINESH CHANDRA
GOSWAMI : Will the Minister of
RAILWAYS be pleased to state : ’

(a) how many Educational Institutions

in Assam are being run by the Raﬂway
Admnmsu"amon, and

(b) the number and nmes of the" :
Institutions where the medxum or msmw‘ .
tion is Aasamesc? o )



113 Written Answers

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a)
Thirty.

(b) In the following nine of the Insti-
tutions, the medium of instruction is
Assamese :—

1. Railway Primary School, Pandu.

2. Railway Primary School, Lumding.
3. Railway Primary School, Mariani.
4. Railway Primary School, Tinsukia.
Dibru-

s, Railway Primary School,

garh.
6, Railway Primary Schooi, Dangtal.

7. Railway Primaiy School, Bongai-
gaon,

8. Railway Primary School,
gaon; and

Amin-

9. Railway Primary School, Badarpur.

Memorandum from Export Inspection
Agency Staff Assoviation, Cochin

2536. SHRIMATI BHARGAVI
THANKAPPAN : Will the Minister of
FOREIGN TRADE be plcased to state :

(a) whether Government have recently
received any memorandum from the Export
Inspection Ageacy Cochin Stafl Association;
and

(b) if so, the gist thereof, and the
action taken thereon?

THE DFEPUTY MINISTER IN THE
MINISTRY OF FGREIGN TRADE (SHRI
A. C, GEORGE) : (a) Yes, Sir.

(b) This association had made a long
list of unrealistic and administratively in-
admissible demands, e.g., abolition of Junior
Technical Officers’ posts, upward revision
of pay, special pay, increase in convevance
allowance, increase in advances for pur-
chase of cycles, intrease in conveyance
alowance, 8 minimum of Rs, 400/- for
medical onefit, childrén education aflow-
ance, oo Jirect recruitment to  higher posts,

CHAITRA 22, 1894 (SAKA)
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reservation of posts for children of the
employees, eic eic., In view of such demands,
the Government docs not propose to take
any action,

Rupal Engineering Survey in Kerala

2537. SHRIMATI BHARGAVI
THANKAPPAN : Will the Minister of
IRRIGATION AND POWER be pleased
to state :

(a) whether Rural Engincering Survey
has undertaken surveys in some of the
Districts of Kerala; and

(b) if so, the names of the Districts
and the 1esuits of the survey ?

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWFR (SHRI B. N KUREEL) : (a) and
(b). The Mustrict of Cannanore will be
surveyed under the scheme of Rural Engi-
neering Surveys which has been sanctioned
by the State Government on 15-3-1972 for
implementation with effect from 1-4-1972,

Departmental proceedings against emplo-
yecs of Southern Railway

2538. SHRIMATI BHARGAVI
THANKAPPAN : Will the Minister of
RAILWAYS be pleascd to state :

(a) the number of employees on the
Southern Railway against whom Depart-
mental enquiries we.e instituted during the
Jast two years and the numbar of employees
against whome enquiries are still in progress;
and

{b) the number of employees removed
from service as a result of Departmental
enquiries during the sad period ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (8) (i)
No. of employees on the Southern Railway
against whom departmentat enquiries were
instituted during the last two yeare, (2676)

(ii) No. of employee against whom
departmental enquries are still in
progress, (811)

(&) 250
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Transfer of post of Chief Health Ins-
pector from Delhi to Amyitsar

2539, SHRI1 AZIZ IMAM : Will the
Minister of RAILWAYS bc pleased to
state :

(@) whether the post of Chief Health
Inspector in Grade of Rs 335-425 has been
transferred from Delhi to Amrtsar; and

if 80, the reasons theiefor ?

®

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) * () and
(b). Imtually in administrative 1nterest the

post of Chief Health Inspector grade Rs. 335—
425 was transferred to Allahabad from Delh1
alongwith mcumbent of the post. Latet on,
however, on the request of employee the
same was transferred to Amritsar,

Tenure of Health/Malarl Inspectors
at one Station

2540 SHRI AZI1Z IMAM Wil the
Minmister of RAILWAYS be pleased to
state :

(a) the maximum period of stay pre-
scribed for Health [Inspectors/Malaria Ins-
pectors over Northern Railway and the
criteria observed while transferring them
from one station to another;

(b) how many Health Inspectors/Malaria
Inspectors over Northern Railway have been
working at the same station for over 10
years; and

(¢) whether there ate Health Inspectors/
Malaria Inspectors who have been trans-
ferred fiom one place to another inside
Delhi area but not outside Delhi for over
10 years ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) : (a) No
period of stay is prescribed.

(b) One.

© Yes.
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Drinking Water facility at Pavi station
Gujarst (Western Railway)

2541 SHRI BHALJIBHAI PARMAR:
Will the Minister of RAILWAYS be
pleased to state whether there is proper
drinking water airngement throughout the
year at the Pavi Railway Station, Gujarat
State and if not, the 1casons therefor ?

THE MINISTIR OF RAILWAYS
(SHRI K. HANUMANTHAIVA): Adequate
drinking water arrangements throughout
the year already exist at Pawvt Railway
station.

Construction of Warchouses at Pavi
Station (W estern Railway)

2542, SHRI BHALJIBHI PARMAR :
Will the Minister of RAILWAYS be plea-
sed to state .

(a) whether Government propose to
construct Warehouse at Pavi Railway Station
for safety of goods ; and

(b) if so, the broad outline of the
proposal ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Does not arise.

Demand for Wagons by Jaggery Traders
of Anakapaile in Andbra Pradesh

SHRI M.
REDDY
SHRI K. SURYANARAYANA:

Will the Minister of RAILWAYS be pleased
to state :

2543, RAM GOPAL

(a) whether any representation has
been received by the Railway Administration
from the Jaggery traders of Anakapalle in
Andhra Pradesh for allotment of more
wagons to move the stocks of Jaggery which
have accumulated there ; and

(b) if so, what steps the Railway
Administration has taken on the said repre-
sentation 7
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THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) Yes.

(b) Consistent with the commitment
for supply of covered wagons on preferential
basis for clearance of higher priority traffic
offering in the Vijaywada Division, arrange-
ments have been made to step up loading
of Jaggery from Anakapalle, During the
period from January to March 1972, 1321
wagons loaded with Jaggery from this station
as compared to 1083 wagnn loaded during
the corresponding period of last year,

faaw wiminifer 2sd gror wopmten

ah W) aearg el 1 gAY
F qed

2544. it WigA wawq.  ¥qr @ HN
g A W FUT HGT fa
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ATCOrE FTT E AT AT wIF oyl
wrafr R 3o Afire qwqAl # 7y
wTwRE

(=) afx gi, ot el g5 w1 gey
feaar §; alx

a(a?r) % g% feay go gear fed

Rt (st ¥ gARFE) : (%)
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WAT &9, WA &% F W vl
giq ¥ N E 2600 qwe dro fasra
fodf &t weord ¥ foq ¥aw qF anix
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(@) ®avr 8.6 w1 Wl

(w) wrifedt

Cnostriction of & Dam on River Badua
tiear Belhar with Central Assistance

2545, SHRI SHIVA CHANDIKA :
Will the Minister of IRRIGATION AND
POWER be pleased to state :
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(a) whether a dam has been built on
Badua river near Belhar in Banka Sub-
diwvision of Bhagalpur District (Brhar) with
central assistance ; and

(b) if so, whether Government propose
to name the Dam as ‘Sahid Dam’ during
twenty fifth Year of freedom in memory of
thnse whdy 1yl down their lives in the
freedom siruggle ?

THE DEPUTY MINISTER IN THB
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. XKUREEL): (a)
Yes. Irrigation is a State subject. Central
assistance is in the form of Block loans and
grants and not to any specific head of
development or projects.

(b) The suggestion will be brought to
the notice of Bihar Government for their
consideration.

Development Survey of Poor Districts

2546. SHRI P. M. MEHTA : Wil
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Union Government have
decided to undertake s development survey
of some of the poorest Districts in the
country ;

(b) if so, the object of these surveys ;
and

(¢) how many Districts will be surveyed
in the first instance ?

THF DEPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) to
(¢). For undertaking developmental
programmes, in the villages it is essential
to  collect basic engineering and

agricultural data which would enable
preparation of  scientific and viable
schemes of development. With this

objective in view, a Scheme of Rural Eagi-
neering Surveys has been sanctioned for
undertaking surveys in 25 districts of 17
States by 550 Survey Parties. The Survey
Parties will coliect data of agricultural statis-
tics, population and their income, collect
and compile information regarding existing
facilities for irrigation, drinking water, roud
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communication and power supply  The
preparauion of contour maps at one foot
intervals will also be undeitahen  The
requirements of flarjans and poorer sections
of the villages, such as electiiuty for street
hghting, schools anl i iden‘mcation of
house sites will also be assessed

The districts covered by the Suiveys are
those where the Stheme for Rural works
Programme for chroncally drought afiected
areas in ahcady 1n operation and i States
where th s Schiume 1s not an operation, 1n
districts where  crash scheme for Rutal
Dervelopme it 1s 1 operation

12 hrs.

CAL1ING ATTENTION TO MATTFR OF
URGFN1 PUBLIC IMPORIANCL

REPORTED INf1UX OF BIHARI MUS' S OF
BANGLA DFSH INJO BIHAR

sfr wxa fagrt At (wfwav)
weqy A2y, § ufgevediy N Agd
¥ fas fawa %t A7 g7 " @ e
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o1 S ¥ e

THE MINISTFR OF STATL IN THE
MINISTRY OF 11OML AFIAIRS (SHRI
K C. PANT) Governinent have seen
press reports that non-Bengalh Muslims
have been crossing over mereasing
numbers fiom B.ngla Desh into West Bengal
and parts of Bthar The reports are not
correct  Though there have been stray
mstances of non-Bengah, residents mig-
rating fram Bangla Desh, there has bzen no
influx of such persons The Covernment
of Bangla Desh have taken all possible
measures for the safety and piotection of
the non-Bangali Mushims 1n that country,
Qur boride, authorities ate also Tully vig

.

fant and have taken adequate steps to
prevent unauthorised entry of persons from
across the border along the West Dinajpur
Dustrict, a5 well as elsewhere,
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SHRIMATI MUKUL BANERJSI (New
Dclhiy I oppose, Sir 1t 15 wrong, 1 have

never give any such state nentin the House
(Interr f11on)
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SHRI VAYALAR RAVI (Chiraymkil)

Mr  Speakur  Sir  the statement  of
the hon Mimster has of couise giver us
relief that theie is no such panw regarding
the reported mfiluation of non Bengalt
Muslims 1nto our country 1 am also happy
to note that the Baing'i D sh Gvernment
15 taking all steps to prevent such mflltration
mto our contty  We all know tnat these
infiltra ors have been making illegil mtru
sion nto this country, they were the colla-
borators who always Joined hands with the
Pakistani military junta to suppress the
prople s movement n Bangla Desh
Nawually according to the pruss reports,
they are the prople who falled to join the
mamstrcam  of the fieedom movement 1n
Bangla Desh they are not our utizen , they
are the ciizens of Pakistan  But they have
been wfiluating into our country, and that
18 Creating an  apprehension among the
people of this country that they will be
working agunst our national intcrests and
they may be spirs working for the alien
countries also

Inthis connection, I would like to
quote from a press report which makes a
significant statement It reads

“These are only the detected cases
But 1t is known that from 1965 10 1971,
when viguence on both sides was
nigorous  there were clandesune but
fairly regular and dependable channels
of movement across the border, which
could be used on payment ranging from
Rs 500 to Rs 1,000 per person *
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Tdo not kiwow waeher this has really
happened, bat at presest, thuis kmd of
bribe, paying Rs 500 to Rs 1,000 per
person to com® aLross, this kind of shelter
to those int udvts 15 a very serious thuing
nto which the Go ernment have to make a
thorough enquiry Alsd I know there are mors
than 220 kms of byrder We are glad that the
Minister says that it s well protected I
want to know whether the Government are
opening more outnosts and deploying more
forces 1n cowultitiyy with the Bangla Desh
Governnent  Wnat sleps have beea taken
1n this regud also?

I do not want to refel to conroversial
1sstes  Miny Mo nous in this THouse had
expressed thon  vievs and Mr Vajpayee
alyo has cuthic § his position Bat ceitamn
other poliical p1 tes 1t 1 meeting in Patna
suppocted th r puriaon demand of per-
sons from Bingly IDdsh  Have thev given
shelter to thst peosle ®  Are they giving
encouragement to thes. intrudeis?  The
American Picss  and  the C1A mav try to
blackmuil our conitry as well as Bangla
Desh  Will the wovernmant take serious
and vigo ous step to check infilnation?

SHRI K C PANI1 Government
have taken stups to ncrcase vigilance all
along the border and during the last few
months we have b en vigil int on this score
He spoke ol figu es for 1965-71 I cannot
speak about the pe10d 1965 to 1971 just
now I have colle.ted facts fiom March
1971, beeaus= | thought it was the intention
of tae questionner But wha ever might
have happened between 1965 and 1971,
such a lot hasy hippened between 1971 and
1972, all that ss past hetory  There has
been on upheavel and historical events have
taken place and the complexion of the
Government 1n Bangla Desh 15 very differ-
ent Thete 18 co operation between our
CGovernment and the Government of
Bangla Desh  Any etfort by any one to
smuggle himself across the border meets
with resistan_e both from that Government
and our Govetnment and we are acting

co operation with each other This fact has
to be iaken note of

The other question 18
efforts have we made to strengthen the
outposts? Under the Foreigners' Act a
special order was issued which makes it

what extra
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obligatory for any citizen to furnish infors
mation about the presence of any foreigner
to the nearest authority This order was
issued at the time of the milux of the
refugees so that if any of the r1efugees did
not register on the border or 1n the camps
but went to live elsewhete, people in that
jocality could infoum the authoitties about
their presence. This order s sull in
operation. The number 15 not very much;
there ts nothing alarming 1w this nunber,
In case there are sitay petsons who found
their way nlo the villages and towns about
those also, we hope under this order we
shalf get infurmation about then presence,

oft gw4 & A (qEAr) - qoAw
wateg, aft AT WEIRG § 0F WA ¥
I qqiar g fv T giwegEwr Wz
am g€ g1 AQ AR g fs awEn
st & o qArAT BT §, 39 q 41T _C-
FT A fLE ¥ ardy oege frerd Ear
2 & ag smar =g § o AT g
#t foatet w1 2@ g0 war wew Mo &
€ 1 HT @A FLAAM O arer 3w
¥ frad fagrd qAaa@ g 3a 7 and
i asgrifrmamy
1400 = &t § 1 & 37 I AWgaw
g F 37 Y 3ifyq WaT & qeqeq & gy
FREATE T AW F L AT RN F €
sgaxsat § w1 § BF M 0T AaaaEl |y
Fgi A arA fear wqnr | A ag
sgrdfFSTvagrad & agr ¥ &
FFY §—F T Fear wHy 31 ¥ ag
AT wEAr 6 qw @ ® owgh 99
g7 § ) 9 ard &1 fawraA gar, @
¥ fagrd qEenm WA N @1 & feg
TgE A ¥ i ¥ aifswm 9@ a0
qifwens & g §94 ¥ g F Wafafamt
Iqmr W Faw A A oF Wi SRR
wer ¥y ¥ fawrs  wdaifgar W @
o ¥ Ay W AV A A wga §)
%7 A7t Y sA § @y go W qIEIT
¥ W ¥ wwg vey vaign ©F fagd
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ARAAEAYT ¥ §F ¥q F F 9 faar qng
qum #AY qq g § ¥ e 2w af oA,
STy SRR gl F XA WAV W wrw
de-dmed gaaRrE & avaey { 51§ fady
w3t £ o, afg g1, o1 Far?

) OO W A WA GHIATOrN
I GYHIT FT G 7= G, 9 -
g gzFr § GIHT F AT WA
wifgm 1 1400 snaaft sof) off fergram &
trygvaas aifse aET, = & &
fafsga sa@ arad Fasw g A
¥ 3o & faws dg 97 @ &1 98 9fc-
feafqal ax fadz w0 fF § %7 aw
aifge s 1 1400 91§ 99 gomr  ad
g, fag & a9t wawr g

Jgas FM IS Fr A §, M
Faar § fs #ar waw gH A IR §)
wigy a% @ @l F fgegear woaM AW
R AT FT ¥ , T9F 9N wg W
gafefiseamd gy sgrg) ag
gard Afa

off g9 I FHIA : FUIT WA &7
a3 f% & I agr <t w7 vy 2
iy g @ § gg@ gN Foew T oad
qY %97 9 G T AR IER/ Jrar
¥ & gam oA & 919 qraT A @7

5t wed fagrd arodyt : # f og
S q9T a1, Ffe 3@ & oA af fear
ar |

s e W qe . s Aol & e
qiga & Ww At § wwy § )iy
A @A ¥ frworlt oY, ag fawe
I Y | qrFT ededz gaand § W qw
§ ¥ o g A Ry e 4

ot wew fagrd s o wd
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[ mze fagrdr arsgad |
g3t s@aiy aT fazge adr wAn

I | ST A nERT FFA, g1 ag
fazara 30 |

= FOW I 97 : ag Az FEYH
% q3T fazTrg &7 )

M. RAM GOPAL REDDY
(Nizamabad) : The whole country has
got confidence in Mr. Pant, and whatever
he says he is going to effectively imalemsnt,
but here there are about 20 lakhs of Bihari
Muslims in Bangla Desh. We know they

SHRI

are religious bigots. Thsre is absolute
security in Bangla Desh. In spite of this
these people want to come to India.

Firstly, they went to discredit the Bangla
Desh Government, and secondly, to create
trouble in India. Our Home Minister says
that there are only 1,400 people and that it
is nothing, but I want to say that evea one
drop of poison is enough to kill several
persons. After Rama-Ravana Yuddha,
only one Rakshasa was left over, and he
went to Ayodhya where he caused the
separation of Rama and Sita. Similarly,
even if one - Bihari Muslim is left here,
I want that he must be sent out of this
country. These Bihari Muslims stayed in
Bangla Desh for 25 years and they could
not adjust themselves with those people.
How can they come and adjust themselves
in India? Here, Hindus and Muslims are
living like brothers under the leadership of
Shrimati Indira Gandhi. We do not make
any diffetence between man and man, but
these people will come and spoil the good
atmosphere that is prevailing in Iadia. It
must be taken very serious note of, aad no
mercy should be shown to these people.
These Bihari Muslims are coming and
staying with their relatives.

I want the minister to have a thorough
probe into the whole episode and find out
with whom they are taking shelter. The
reople who are giving them sheiter must
also be punished very severely. I hope the

Government of India will take suitable
action. J
SHRI K. C. PANT : T'would like to

say that some of the statements of my hon.
friend are rather sweeping. There are some
lakhs of persons who are non-Bengali
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Muslims in  Bangla Dsash and Sheikh
Mujibur Rehman has said that any of them
who wishes to settle dowa in Bangla Desh
and regard himself as a true citizen of
Bangla Desh is welcomz to do so. While
a certain amduat of prypaganda has been
made by interested parties hinting at bad
treatment being meied out to this commu-
nity, the House is aware that both the Red
Cross represeniative and thz representative
of th2 UN Secretary-Gene-al who visited
Bangla Desh found that in fact these
charges were baseless and have made
statements to that effect. Tazrefore, these
facts mist be kept in mind. The Bangla
Desh Governmeat is  certainly doing its
daty by ali its citizens and we mast not say
anything that creates an impression to the
contrary. These 140G persons who are
still in India —it is not as though the State
Governments do not kaow waere they are.
they have been
the State Government
knows their whereabouts and can locate
them; it has not lost sight of them. That
is what they are supposed to do and that
is their cbjective in imposing  certain
conditions or in takinz certain bail
or surety or guarantee when they
release them. 59, thzy are not lost sight
of; they are well in sight of the State
Governments.

released on bail,

SHRI INDRAJIT GUPTA (Alipore):
Sir, this is a somewnat delicate matter and
I think we should be rather circumspect in
discussing it, becawse th:z paramount
question is the rclationship betivesn our
country and Biazla Deo2sk, which should
not be aliowed to bz im)airzd on any
account. I agrez with the minister that
the remarks jusi now made by the hon.
member over therc were really tod swespinz.
Sheikh Mujib himse!f has said publicly not
once but many timzss that any non-Bengali
Muslim who is willinz to ideatify h'mself
with Bangla D>sh and to live there as a
loyal citizen of Bangia Dzsh is weicome to
d> so. This statement itself implies that
Sheikh Mujib h'nszIlf cannst possibly
imagine that the eatire 20 lakhs of non-
Bengali Muslims there played the role of
collaborators. Qtherwise, this statem:nt of
his would make no sense. As far as
collaborators are concernad, wheihzr they
are non-Bengali or Bzagali—!ei there be no
mistake about it; there were a large number
of Bengali collabarators also—whoever it
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may be, nobody possibly in any country
can support the idea that collaborators
should go unpunished That will take its
normal course Whatever the Bangla Desh
Government wishes to do in that respect,
they have got the soveieign right to do 1t
But naturally among these people there,
there will be all sorts of people as there are
in any community There would be old
people, oild men, oid women, children and
so on and some of them may be trying
definitely to cross the border and come nto
those districts  particularly of Bihar where
their oris,inal homes were and where per-
haps some of their relatives and so on are
still living

Also while fully agieeing with the hon
Minister because we also know on the
basis of our own reports that the Bangla-
desh Government 15 doing everything posst
ble to ensure that their safety and rights
are protected 1t 15 also a fact that there

1s a fear complex there It may not
hive any basis or the basis may only
be a gulty consuence I do not

know  But there 15 a fear complex and
this fear complex may have been heightened
now by the fact that the Indian army, the
Indian armed lforces, has been withdrawn

I myself have seen a number of letters
written by non Bengali Mushms 1 Dacca
and other places to their yelatives in this
country, a few months ago, in which they
were continuously harping on the 1dea that
their safety depended on the presence ofthe
Indian acrmy and that, once the Indian
army was removed, they felt that their
future was very uncertain 1 do not think
this 18 correct assessment at all  But this
kind of complex 1s there  Once the Indian
army has been withdran the possibility, the
likelihood, 15 that a large number of these
people might try to cross the border m an
unauthoritssed or illegal manner and smug-
gle themsleves into this couotry

Therefore, I would like to know whe-
ther in the ¢ourse of the numerous talks
which we are having with the Bangladesh
authonties at different levels there has
been any kmd of agreement or understand-
ing as to what will constitute & valid travel
document or a valid document for a person
who wishes to Jeave that country Of
coyrse, the hon Minister has appeared
the press, | wish they had given ¢ more
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authoritative denial earlier They thoulds
have done 1t

The papeis say—and this pomt was
mentioned by Shri Atal Bihari Vajpayce-
that any non-Bengali Muslim citizen or a
family of that country holding a certificate
signed by a Member of the Bangladesh
Constituent Assembly (o the effect that they
were not collaborators would be allowed to
lIeave that country if they want Is this a
fact ® Has there been any discussion with
the Bangladesh authorities  about that ?
Can anybody holding a ceruficate of this
type freely leave that county if he wanus
to leave that conntry ? [If people holding
such certificates arrive at our border, do we
consider them to be unauthorised people
trying to come inlo our country or do we
recognise that kind of a certificate for any
purpose ? 1 think, he should clarify the
position This kind of propaganda—it 18
only a propaganda in the papers is not
desirable 1t creates all kinds of misunders-
tandings and they shonld be cleared up
one and for all I should mimagine, there 1s
nothing secret about 1t, about the agreement
between the two countries regarding the
procedure for 1ssue of documents for leav-
ing that country and what would be our
atttude towards that on our side That »
my first question

Secondly, what 15 now going to be
nationality status or the citizenship status
of these people who have already come
1nto our country and about whom the Go-
evrament claims to have information as to
whereabouts and so on ? Obviously, they
were nationals of Pakistan They did not
want to remaimn nationals of Bangladesh
They have come into this country m an
unauthorised manner They have besn
1dentified and located by our authonties
They are conunuing to remamn in this
country Whether there may be some
conditions of bond or surety or something
hke that 1 do not know What 15 the 1dea,
whether they would eventually be persuaded
to go back or the Banglpdesh Government
should be asked to take them back or they
would be allowed to stay here indefimtely
and, later on, at some future date, the
question of their citzenship woyld be consr-
dered, or what 7 Because this figure may
not remain &t 1400, I do not beliove s
physically possible for our authoritirs =i
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all the best intentions to man every inch of
this very long border. So, these 1,400
may become 14,000 also after some time.
Therefore, what are we proposing to do ?

Then I would like to draw his attention
to a report from the Staff Correspondent of
Statesman from Dacca on the 10th, that is,
yesterday in which he says:

“What seems to be puzzling the Go-
vernment (the Government of Bangla-
desh) is the working of certain foreign
relief organisations which, it is alleged,
are responsible for smuggling out Biha-
ris from Bangladesh to India. These
organisations have chartered planes,
and they are piloted not by people from
Bangladesh but by foreigners who come
from 10,000 miles away and they are
offered fantastic salaries, The Govern.
ment is now enquiring into the working
of these organisations.”

It is a very serious matter. I do not know
whether our government have been alerted
by the Bangladesh authorities about this
and whether we have any information,
because we know that there are certain
foreign agencies which are masquerading as
relief organisations, mainly CIA and other
elements, which are actively interested in
creating trouble between these two count-
ries, which are carrying out a pernicious
kind of propaganda abroad about the alle-
ged atrocities committed on non-Bengali
Muslims and so on. We can see evidence
of this in so many magazines and journals
published abroad, and it is done with a
definite motive. Therefore, I would not
rule out the possibility which the Statesman
correspondent from Dacca has mentioned
h_crenbout certain foreign relief organisa-
. tions which are responsible for carrying on
-.uﬁs sort of smuggling trade in bringing
 these people illegally into India.. Has he
- any information about this?  What sort of
. vigilance are we exercising ? Have - we
- -c0me across any instynces where such attem-
. -pts"have been made ? : :

Fiﬂﬂb’h_' would say that in futgre if.
g'ml!illi‘fcund .that the press bem‘;‘
;. earrying 8 large number of stoties which, ia,,
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the opinion of the government, arc exagge-.
rated or have no basis in fact them govers-
ment should not wait for you, Sir, to admit '
some Calling Attention Notice which might
or might not be admitted, for you might
have admitted something else. In that case,
would the government remain silent ?
Should they not come forward, take this
House into confidence and at once maks an
official and authoritative denial of such
reports ? I do not think this is the proper
way of going about these things,

SHR{ K, C. PANT: Dealing with the
last question first, I have too much respect
for the vigilance of the hon. Members of
this House to think that any major problem
can escape their scrutiny or that they will
not raise it and give an opportunity to the
government to place the right facts before
the country, ’

So far as the number of non-Bengali
Muslims goes, the figure of 20 lakhs was
mentioned. According to one estimate the
figure is approximately 12 lakhs. Shri
Indrajit Gupta said that when the Indian
army withdraws there might be a large
influx, Well, the Indian army has with-
drawn and no influx has been noticed.

Regarding the travel arrangement,
permanent arrangements have not yet been
finalised. At present they are temporary
arrangements which will remain inforce till
the 30th June, 1972. These arrangements
travel between India and Bangadesh are that
Indian national can go to and Bangladesh
only afier getting the necessary endorsement
on their passport, or after securing certifi

cates for travel between India and Bangladesh.
and the other documents prescribed under
the passport rules. They de not require
any visa from the Bangladesh authorities.
Similarly, the Bangladesh nationals are
permitted to enter India only if they pos.
sess a duly endorsed passport and the
other travel documents prescribed by the
Government of Bangladesh, They also do
not require any visa from the Indian autho-
rities. o

. SHRI INDRAJIT GUPTA: My point.
is slightly defferent, . I am not.referting. to.
the.travel  documents of people . wha.. a1,
coming for. travel purposes and will. g9,
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back. I am referring to people who, accor-
ding to these reports, are being permitted
to leave the country for good on the basis
of certificate that they are not collabora-
‘ors,

SHRJ K. C. PANT: People who go
with these documents would be regarded
as authorised people. If they do not
possess these documents and they try to
cross the border, they would be regarded
unauthorised  entrants. It s these
people whom I have mentioned as
2,000 people who have come over,
that 18, those without legal authorised
valid travel documents.

Apart from this, as my hon, friend
knows, some arrangements had been made
for trade along the border. 1 am not refer-
ring to that.

Then, there 13 the question of the citi-
zenship status of those who are remaining
in India, As I have said, some have
gone back to Bangia Desh. As to what
will uitimately happen to them—some of
themrare women and some are children—
that will be considered along with the larger
question. Till that time I am notin a
position to say as to how many will be
regarded as Pakistanis or as Bangla Desh

citizens, That is a matter which will have
to bo gone into along with the larger
question,

Then, we have no information of either
the members of the Constituent Assembly
in Bangla Desh or any clandestine agencies
indulging in any corrput practices in secur-
ing the migration of non-Bengali Muslims
to India, .

12.36 bes.
PAPERS LAID ON THE TABLE

PUBLIC NOTICE RE. IMPORT POLICY
FOR NEWSPRINT

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : I bag 10 lay on the Table
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acopy of the Public Notice No. 53-ITC
(PN)/72 dated the 11th April, 1972 regar-
ding Import Policy for Newsprint for the
year 1972-73 in respect of newspapers and
periodicals. {Placed in Library. See
No. LT—1703/72].

PAPERS UNDER EXPORT (QUALITY
CONTROL AND INSPECTION
RULES

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHR! A, C. GEORGE) : I beg to lay on
the Table—

(I) A copy each of the following
papers (Hindi and English versions)
under sub-rule (3)of Rule 16 of
the Export (Quality Control and
Inspection) Rules, 1964 :—

(i) Certified Accounts of the
Export Inspection Council
for the year 1967-68 together
with the Audit Report there-
on.

(ii) Certified Accounts of the Ex-
port Inspection Council for

the year 1968-69 together
with the Audit Report
thereon.

(iii) Certified Accounts of the Bx-
port Inspection Council for
the year 1969-70 together
with the Audit Report there-
on,

(2) A statement (Hindi and English
versions) showing reasons for
delay in laying the above Acco-
unts. [Placed in Library. See No,
LT—1704/72)

INTER-STATE WATER DISPUTES
(AMENDMENT) RULES

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): 1 beg
to lay on the Table a copy of Inter.State
Water Disputes (Amendment) Rules, 1972
(Hindi and English versions) published in
Notification No. S.0. 924 in Gazetie of
Indin dated the 1st April, 1972, under sub-
section (3) of sectien 13 of the Inter-Stam
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Water Disputes Act 1956 [Placed in Library
See No LT—1705/72)

1237 hrs
MESSAGFs FROM RAJYA SABHA

SECRETARY Sir, I have to report
the following messages received from the
Secretary of Rajya Sabha —

(1) “In accordance with the provi-
sions of rule 111 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha, I
am directed to enclose a copy
of the Industrial Disputes
(Amendment) Bill, 1972, which
has been passed by the Rajya
Sabha at at 1ts sitting held on
the 6th Aprd 1972 "

(u) ¢ In accordance with the provi
sions of rule 111 of the Rules of
Procedure and Conduct of Bus:-
ness i the Rapa Sabha, 1 am
directed to enclose a copy of
the Secundertbad and Auranga-
bad Cantonmenis House Rent
Control Law (Repeal) Bill 1972,
which has been passed by the
Rajya Sabha atits sitting held
on the 6th April, 1972 "
(m) “In accordance with the provi
sions of sub rule (6) of ruie 186
of the Rules of Piovedure and
Conduct of Business 1n the Rajya
Sabha, I am directed to return
herewith the Contingency Fund
of India (Amendment) Bull, 1972,
watch was  passed by the
Lok Sabha at 1ts sitting held on
the 4th Apnil, 1972, and trans-
mitted to the Rajya Sabha for
its recommendations and to state
that this House has no recom-
mendations and to make to
the Lok Sabha m regard to
the said Bill

——— e ey

BILLS AS PASSED BY RAJYA SABHA

SECRETARY Si, I lay on the Table
of the House the following two Bills, as
passed by Rajya Sabha —
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answer to S C
The Industrial Disputes (Amend-
ment) Bill, 1972,

O]

(2) The Secunderabad and Auranga-
bad Cantonments House Rent

Control Law (Repeal) Bill 1972

12 38 hrs
PUBLIC ACCOUN1S COMMITITLE

THIRTY-SECOND AND THIRTY-
THIRD RFPORTS

SHRIMATI MUKUL BANLCRIJI (New
Delhi) 1 beg to present the following
Reports of the Public Accounts Commutiee—

(1) Thirty second Report regarding
action taken by Government on
the recommendations contained 1n
their Hundred and Twenty fourth
Report (Fourth Lok Sabha) rela

tng to Depaitment of Civil
Aviation
(2) Thirty-third  Report  regarding

action taken by Government on
the recommendations contained m
their Hundred and Fighth Report
(Fourth Lok Sabha) relating to
Department of Works, Housiag
and Urban Development

12 38 brs

STATEMENT CORRECTING ANSWER
TO S Q NO 253 r¢ WAGONS
HELD UP FOR MINOR
REPAIRS

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAF1 QURESHI) On behalf
of Shri K Hanumanthaiya, I beg to make
the followmg statement

In reply to part (a) to Starred Question
No 253, the following mformation was
given —

Gauge 1970-71  1971-72

T Broad Gauge 9193 2864
Metre Gauge 2900 2558
Narrow Gaunge 216 199
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The correct position 1s as following —

Gauge 1970-71 1971-72
Broad Gauge 9193 8264
Metre Gauge 2900 2558
Nawrow Gauge 216 199

12 39 hys

DEMANDS* 'OR GRANTS, 1972.73

MINISTRY OF IRRIGATION AND POWLR

MR SPEAKIR We aie now taking up
the second stage of discussion of the Gene-
ral Budget

The House will now take up discussion
and voting on Duemand Nos 58 to 60, 122
and 123 reliung to the Mimistry of lrrigation
and Power tor whih four hours have been
allotted

Hon Members present in the House,
who are desrous of mowving their cut
motions, may send slips to the Table withun
15 minutes indicating the serial number and
other details as 1s the practice in the House

SHRI K SURYANARAYANA
(Eluru) This 18 an important subject
Four bours are not sulficient to have the
opmion of the House

st powwer qvk (wevaans ) fawg
T faweft %1 AWM 9T Faw 4 9 &7
awy fear qav §, 99 5 g wawr wga
&1 wgeaqut & g wrew w1 wAAr §,
FEAA 1 Aawr g 1§97 {98 4 9
|AQ 4gT WX §, T ®T GRA W4T AT
wifgd | 58 99 7T L WIEA AN qqq
fra c@ar wgX &+ AT A9 & wdAr
t % w@ wr ang aga # g A2

weOw AW AT A it g
Qg @Y, For I = ww 37
WEE arw adT@ Aw W1 wear §
g fir f dex e g

CHAITRA 22, 1894 (S4KA)

Drrgn and Powey 138

ot o 9% 9rE AW WEIEA, Ag
qPT WEAYT WA § 1 gT WA @
®[ 97 WAET § | 937 § AWAT qIEW
%7 7w g ayear ¥ o qf ang A @@
& g @1 F3 a1| qFt ? (suaww )

SHRI K SURYANARAYANA The
time allotted 1s not suffircient This 13 a very
imporiant subject—rrrigation and Power—
and four hours will not be sufficient...
{(Intecrruption)

MR SPFAKER 1The hon Member is
an old member Allotment of tume 18 done
by the Business Advisory Committee  The
Business Advisory Commsttee s report and
the time allotted are all approved and voted
by this House At that time the matter
should have been raised and not now  We
have so many Demands to discuss We bave
dec ded that the tme allotted should not be
either increased or decseased We have
considered the matter n detail  There 18
no way out

s}t gow wem QX TW 9T AET AIOAT
st Fifgy e ag waen agy wgwEq
¢ 7ga § Ay gTe WE @A R

moe fauR T@AT 9gH 1 (WMAW) .

ot gw 4 wyAA (q37) A
g, E TEEAF@EF 37 W Ow
u¥ 7T AT X aa1 fear «dg.., .
(comum)...

My e iR qF 8 ¥ 99y
qgT w9 grI0 1. (FmANT) L

St ¥R W TYATW GG UF 92 &7
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*Movad with the recommendation of the President.
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DEMAND No. 58. MINISTRY OF
IRRIGATION AND POWER

MR. SPEAKER : Motion moved:

“That a sum not exceeding Rs.
8,40,96,000 be granted to the President
1o complicte the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1973, in respect of
Ministry of Irrigation and Power.”

DEMAND NO. 59 : IRIRGATION AND
FLOOD CONTROL SCHEMES

MR . SPEAKER : Motion moved:

“That a sum not exceeding Rs.
3,15,78,000 be granted to the President
to complete the sum ‘necessary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 1973, in respect of
‘Irrigation and Flood Control schemes’.”

DEMAND NO. 60 : ELECTRICITY

SCHEMES
'MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
3,05,83,000 be granted to the President
o complere 1he sum necessary ‘to defray
the charges which will come in course

- payment during the year ending the 31st -

day of Match, 1973;

in _respect of
'Elecmdty Schemes'.” R
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DHEMAND NO. 122 : CAPITAL OUT-
LAY ON IRRIGATION AND
FLODD CONTROL SCHEMES

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
9,91,79,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1973; in respect of
‘Capital Outlay on Irrigation and Flood
Control Schemes®,"”

DepmvanD WNo. 123 OTNER
CAPITAL, DuUTLAY OF THE
MINISTRY O [RRIGATION
AND POWER

MR. SPEAKER : Motion moved :
“That a sum not exceeding Ra. 27,28,
99,000 be granted to the President fo
complete the sum necessary ta  defray
the charges which will come in course of
payment during the year ending the 31st
day of Ma:ch, 1973, in respect of ‘Other
Capital OQutlay of the Ministry of
Irrigation and Power.”

SHRI BIJOY MODAK (Hoogly) :
Mr. Speaker, Sir, 1 rise to oppose the
Demands for Grants of the Ministry of
Icrigation and Power, This Miaistry has.a
very important bearing on the development
of the economy of the country. But it'has
failed to man itself with sufficient foresight,
resources and funds to cope with xho
situation as it demanded.

There had been plethora of words,
promises and meetings and also eulogy for
urgetad achievemonts, but the real increase
in irrigation potential stands far below the
requirements, not catching Mpto 50 per cent
of the required annual’ potential. Andén
generation of electricity India keeps itself at
the lowest of rung among the countries of
the world. 1 do not aciuse-the Minister in
charge for this. But this foreshadows &
gloomy political future when tha Govern. -
ment does not feel the urgency -to allocats’
mote funds to this Department. . ‘Instead-of
living it top-most priority , - the Governpgent *.

in for  miore - and .- more’

l!locltinn of!undl Yiu'pdlwl m‘ﬂﬂiﬁv
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expenditure, It has now become a question
of changing the present setup of the
Government in spite of tall promises of
bringing in socialism and ‘Garibi Hatao’
slogans of the Government.

Coming to the specific projects taken
over, the performance of the Ministry is
very bad in my State-—West Bengal. The
Jaldhaka Hydro-Electric projeet is a comp-
lete failure, leading to wastage of several
crores of rupees of public funds. The
development of this area is being retarded
due to power shortage. Now,
practically  there is no electricity
in North Bengal particularly in Malda and
Datjeeling district which is a backward arca.
No industry either big or small is having
any scope for svelopmet  there, The
development of electricity is very very
important in this region. May 1 usk what
steps the Government is taking to unprove
the power supply position in North Ben-
gal ?

In Kansabati project 15 yeais have
passed ; sull it 15 mcomplete, though the
project was to have been completed m 10
yeais cteating an urigation potential of 10
lakh actes. ‘The irrigation poiential now
stands at only 3 lakh acres or so. Now,
1 want to draw your atteniion to the cirimi-
nal negligence of the Goveinment 10 deal
with the {lood problem of lower Damodar
region in West Bengal causing tiemendous
loss to life and properly almost annually m
the region,

The DVC is under the control of this
Ministry and it has completely failed 1o soive
the problem—since the very mcepiion of
DVC. Floods in West Bengal, particularly
in trans-Damodar basin  (Arumbagh and
Khapakul in Hooghly, Khandoghosh in
Burdwan, Udaynarayanpure, Amta, Bagnam
in Howrah District) has become an annual
feature. Every year at the time of the
monsoon when these areas are flooded, the
State Government squarely blames the DVC
and the DVC readily denies the charges.

The DVC with its attendate objectives
was primarily coastructed to> control the
floods. For this purpose, eight dams were
to bs comstructed as per the suggestion of
the ariginal planners, Subsequently, only
four dems were comstructed, With only
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four dams, DVC, was from the very begi-
nning unable to contain the entire rain Rl
in the upper catchment area during the
monsoon, As such during heavy rainfall
excess water in the dams has to be released
causing unavoidabie flood in trans-Damodar
basin. Thus, DVC has become a source of
recunicnt, continuous ani perpetual man-
made flood in this region. This is created
by the man-made contrivances, The most
astonishing part of this is that specialists in
the Irrigation Department both at the central
and State level now admit that this could
have been avoided at the very outset. Mr
Rao, when he had been to West Bengal in
1971, frankly admitted that the original
Central planners were directly responsible
for this. He admits that the canalisation
of the Damvdar which had been envisaged
along with the reservoir 1s the only solution
to provide relief in this area.

According to Mr Ran. this entire scheme
will require Rs. 14 crores. He further says
in his report that “the entire scheme will
have to be completed in a period of 3-4
years to avoid annual damage and suffe-
rng”. But, in spite of promises from the
Irrigation Minister, the Finance and
Planning Minisieis to allocate the progra-
mmed sum, a sum of Ptelow Rs, 90 lakhs
onjy has been sanctioned last year...

MR. SPEAKER : You can make
reference to your papers but not read the
speech,

SHRI BIJOY MODAK :...... instead of
Rs. 4 crores. This kind of spending in
dribbles will not solve any problem. That
is known to everyone.

Most astonishingly while the planners
in the Governmen: knew of this defect in
DVC throughout the period of construction
and process of completion of DVC, the
people of this region had been allowed te
suffer for long fifteen years.

Floods after floods have ravaged this
area causing considerable damage. May I
ask of the Minister whether the Rs. 14
crores which is programmed will be spent
3.4 years as envisaged by him ? Why
allocation of only Rs. 75 lakhs last year
instead of Rs. 4 croes as emwisazed ? A
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[Shn: Byoy Modak]
posiive answer m st come fiom the Mini
ster

Further Sir can the Minster assure us
that the canalisation of the Damodar that
18 embankments on  Mundeswart and
excavation of rnneis in this reeidn will solve
this problem 7 t have other revnts to the
contrary  Fxnett ungzineets opinge  that the
four da ns which hive been constructed in
the first phase ate designed to moderate
peak load of 650 Ilikhs cusees to 2 50
lakhs cusecs at Du eapur including a contr

ibution  of 90000 <usces  fiom  the
uncontrolled citchment b loy the dams
The flood storir. ¢apw ty m the four

dams as constra edin 1510m a0 ft of
whitch 78 m au ft 1s oulv ivulible for
flood modei itim  As such only 50% of the
flood teserve 18 1 ulable for  flood moder-
ation in the DVC system  And with such
an msignifant flood reseive capauty, 1t
1 hardly possible to moderite a  flood of
reasonible mugnitude  not to speak of the
hig flood of the order of I million
cusCy >

If this aspect 1s not seen in proper
perspective  and moie stress 1s laid on the
carrying capacity of the channels in the
lower arca a dangerous consequence may
follow  Construction of the embhinkments
to movide for a capacity of 2 50 000 cusecs
would bung in 1 false scise of secunty in
the mini of the people of the locality, as,
withyit  proper provision of the flood
reserves 1 the dims the releases would
certanly 2> bevond this figure which might
brin? & wier to  this awea Secoyndly,
withd at potio el sdt ddearancs th ma ntu-
mng of the carrving cascuity of the channels
will be 1m ossible

So, I tnink, Mr Rao must think twice
befo ¢ pouring such vast amounts n the
canalisation process without examuning the
question of 1acreasing the flood reserve
capacity ot the DVC, by considering the
question of acquisition of unrequired lands
in DVC at Maithon and Panchet Reservorrs
before all o her problems are tackied in the
Jower arcas

I have got rcors that the Fxpert Body
meeting 1n January, 1970 did recommend as
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follows —

‘““Top priority must be giren to simul-
taneous acsquisition of additional lands
in Maithon and Panchet reservoirs and
improvement of river and diamage
works in lower valley for quick disposal
of flood water '

1 do not know why the Minister 55 not
considering the gnestion of me easing the
flood rcsetves of Maithan and Panchet Dom
by further acquisition of unacquired lands
there ? May I have a positive answer ?

Sir 1t 15 not impossible  fn the Minister
to unde:stind  thit without sugumenting
the flood 1e ¢~ve at the upper dams by
simply  constintcine  embuankemonts  along
Mandeswanr he s taking  a great risk In
case the flood releses go above 250 000
cusecs as calculated and which is nevitable
mevery 5 o1 10 yews the entire embank
ment may give way thus crcating a  great
disaster like laly aiguri in North Bengal

So, speuial attention must be given to
acquire lands m Bihar for expmson of
flood reserves at Maithon and Panchet
rivels

Sir, regarding sca crosion in Kerala,
unhike the other States 1in the country, sea
erosion 15 a problem peculiar to Kerala
which has a coastline of about 560 km of
which as mush as 320 km are exposed to
continuons 1avages of the «a and require
protection 1f valuable land 1s to be saved
I think Government must  give special
attention to tackle this problem A lot of
allegation of malpractices  favouritism ete
came n the papers about the Kuttgad
Irrigation Project in Kerala a n.ajor project
there I hope the Government will go inte
this matter thoroughly

Now, coming to Cauvery water dispute,

I wish to say that this dispute over the use

of Cauvery water concerns three States,
that 1s Tamilnadu, Kerala and Mysore The

affected part of Kerala was part of Madras
State then As such that State 15 aiso inter.
ested 1n the Cauvery Project under such con-

ditions, the water of the counvey system mus t
be justly and equitably distributed between
these three States and I think for this
purpose the Ceniral Goveinment must call
a Meeting of the tepresentatives of the three
States so that & proper, jusi and eguitable
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system could be evolved for the distribution
of the Cauvery waters.

With these words, 1 oppose the Demands
of the Ministry of Irrigation and Power,

SHRI BHOGENDRA JHA (Jainagar) :
I beg to meve :

That the Demand under the Head
Ministry of Irrigation and Power be reduced
to Re. 1,

[Failure to make full financial previ-
sinns for the completin of Western Kosi,
Gandak and Rajasthan canal Projects
during the Fourth Plan period (5)].

That the Demani under the Head
Ministry of Irrigation and Power bz reduced
to Re. 1.

[Failure on the part of Central Govern-
ment in accepting the responsibility for
compleling Western Kosi, Gandak and
Rajasthan canals (6)].

That the Demand under the Head
Ministry of Irrigation and Power be reduced
to Re. 1.

[Failure to implement irrigation-cum-
flood control project in Adhbara group
of rivers in Bihar (7)].

That the Demand under the Head
Ministry of Irrigition and Power be reduced
to Re. 1.

[Failure to bring electricity supply in
North Bihar at the level of the entire
country and South Bihar (8)1.

That the Demand under the Head
Ministry of Irrigation and Power be reduced
by Rs, 100,

[Necessity of electrifying the Northern
parts of Darbhanga and other districts
of Bihar bordering Nepal (9)]

That the Demand under the Head
Ministry of Irrigation and Power be reduced
by Ra. 100.

[Need for extending the embankments
of river Kamala in Bibar beyond Jaj
Nagar upto Mirshaiya in Nepat (10)],

CHAITRA 22, 1894 (SAKA)

Irrgn. and Power 146

That the Demand under the Hcad
Ministry of Irrigation and Power be reduced
by Rs, 100,

[Urgency of constructing embankments
over river Dhanus-Bagmati in Dar-
bhanga district of Bihar as part of Irri-
gation-cum-flood control scheme (11)].

That the Demand under the Head
Ministry of Irrigation and Power be reduced
by Rs, 100,

[Urgency of extending the western em-
bankment of river Kosi, in Biroul,
Ghanshyampur Blocks of Darbhanga
district in Bihar (12)],

That the Demand under the Head
Ministry and Irrigation and Power be redu-
ced by Rs. 100,

[Ne:d of similtanesas and unmediate
acquisition of land for and digzing of
the Western Kost canal in Nepalese and
Indian territories (13)].

That the D:manl unfsr the [{ead
Ministry of Irrigation and Pywar b2 reduced
by Rs. 100,

[Need for making full financial pro-
sions for eompletinz the Western Kosi
canal during the Fourth Plan period
(14)}.

That the Demand under the Head
Ministry of Irrigatton and Power be reduced
by Rs. 100.

{Need for providing hydel project as
part of the Western Kosi Canal (15)].
“  That the Demind under the Head
Munistry of [rrigatioa and Pow:r be reduced
by Rs. 100.

[Need for connecting Jogiara-Kamsaul-
Bisfi-Ounsi, Jogiara-Bharwara-Atarbel,
Kamsaul-Hariharpur-Darbhanga  with
electric Jines in Bihar (i6)].

That the Demand under the Head
Mjaistry of Ircigation and Power be reduced
by Rs, 100,



147 DG Min of

[Shri Bhogedra Jha)
[Need for connecting Banipatti-Harlakh
Shaharght-Madhawapur with  electric
lines in Da bhanga dutrict of Bthar (17)],

That the Demand under the Head
Minstry of Irngation and Power be reducd
by Ra 100.

[Need for connecting Raj Nagar-Babu-
barahi-Loukaha Ladania with electric
Imes i Darbhanga district of Bihar

(8)]

That the Demand under the Head
Ministry of Irrigation and Power be reduced
by Rs 100

[Need for providing eleciric lmes on
river Khiros in the district of Datbhanga
mn Bhar (19)]

That the Demand under the Head
Mmustry of Irrigation and Power be reduced
by Rs 100,

[Need of conneting Harlvkhi Jai Nagar
sn Parbhanga district of Bihar with
electric lines (20))

SHRI P K DEO (Kalshandi)
to move

I beg

That the Demand under the IHHead
Miaustry of Irrigation and Power be reduced
by Rs 100

[Undesirable proposal of a storage res-
ervoir on the Brahmam at Rengali (30)]

That the Demand under the Head
Minstry of Irrigation and Power be reduced
by Rs 100

[Desirability of more provision for rural
electnification 1n the Eastern region of
the eountry particulaly, Orissa (30}

That the Demand under the Head
Minustry of Irrigation and Power be
by Re. 100 reduced

[Desirability of gwing clearance
, Uppes Indravat: project (32)), to the
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That the Demand under the Head
Ministry of Irrigation and Power be reduced
by Rs 100

[Desirability of fixing a weether forecast
radar station for the Osssa coast to
detect cyclons (33)]

That the Demand under the Head
Ministry of Irrnigatior ind Power be reduced
by Rs 100

[Undesirabiity of the suggestion of the
Irnigation Comnusston to empower the
Centre to mediate on inter-state river
water d sputes, 1a place of article 262 of
the Constitution (34)]

That the Demand under the Head
Manistry of Irnigation and Power be reduced
by Rs 100

[Desirability of making the Mahanadi
navigable from Naraj to Dholpur (35))

That the Demand under the Head
Ministry of Irrigation and Power be reduced
by Rs 100

[Urgency of dredging the mouth of
Chilka for free flow of flood water (36)]

That the Demand under the Head
Minsiry of Irngation and Power be 1educed
by Rs 100,

[Urgency of dredging the mouth of
Dhamra for tree flow of flood water of
the Brahmam (37)]

That the Demand under the Head
Minustry of Irrigation and Power be reduced
by Rs 100

[Need for early completion of the Rajas-
than Canal (38)]

That the Demand under the Head
Minustry of Irrigation and Power be reduced
by Rs 100.

[Denirabtlity of setting up & joint com-
wassion of the Ganges and Brahmapuire
with Bupgladesh Government (39)].
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SHRI RAMAVATAR SHASTRI
(Patna) : I beg to move :

That the Demand under the Head
Ministry of Ircigation and Power be reduced
to Re. 1.

[Failure to formulate and implement an
integrated irrigation scheme for the
entire country (40)].

That the Damand under the Head
Ministry of Irrigation and Power be reduced
to Re. 1

[Failure to provide adequate assistance
to States for implemanting rural electrs-
fi~ation program nss succevsiu'ly (41)].

That the D2mand under the Head
Irrigation and Fiood Cnitrol Schemes be
reduced to Re 1,

[Failure to formulate and implement an
ntegrated flood control scheme for the
entire country (44)].

That the Demand under the Head
Irrigation and flood Control Schemes be
reduced by Rs. 100.

{Failure to protect erosion affected villa-
ges in Bihar (44)].

That the Demand under the Head
Trrigation and flood Control Schemes be
reduced by Rs. 100.

{Failure to rehahilitate the residents of
erosion affected villages in Bihar (46)].

That the Demand under the Head
Itrigation and Flood Control Schemes be
reduced by Rs. 100,

{Delay in  implementation of Subarna
Rekha Project in Bihar (47)].

That the Dsmand under the Head
Ircigation and Flosd Control Schemes be
reduced by Rs. 100,

fLaxity in the implomentation of Sakri
River Project in Bibar (48))
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That the Demand under the Head
Irrigation and Flood control Schemes be
reduced by Rs. 100.

[Need to implement soon the Punpun
River Irrigation and flood control pro-
ject for providing irrigation facilities in
Pataa and Gaya districts of Bihar (49)].

That the Dcmand under the Head
Irrigrtion and Filood Control Schemes be
reduced by Rs. 100.

[Need to implement Fatuha-Bakhtiarpur
Mokameh Tal Project of Patna dist-
rict (50)).

That the D:mand under the Head
Irrigation and Flood Control Schemes be
reduced by Rs, 100,

[Unsatisfaciory arrangements for the
rehabilitation of the erosion affected
villagers of the areas in Diara of Maner
and Danapur police stations in Patna
dastrict (51)].

That the Demand under the Head
Irrigation and Flood Control Schemes be
reduced by Rs. 100,

[Failure to protect the place named
Mansi in Bihar from erosion (52)}.

That the Demand under the Head
Electricity Schemes be reduced to Re, 1.

[Failure to fix uniform rales of electri-
city for the entire country and to
reduce the existing rates (53)].

That the Demand under the Head
Irriga‘ion and Flood Control Schemes be
reduced by Rs. 100.

[Delay in implementing the Western
Kosi river project (54)].

That the Demand under the Head
Irrigation and Flood Control Schemes be

reduced by Rs, 100,

{Railure to introduce an effective flood
control scheme in order 10 save Bthar

flood ravages (S5)). *
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That the Demand under the Head
Irrigation and Flood Control Schemes be
reduced by Rs 100

[Need to tame the Ganga, the Pun Pun,
the Gandak, the Kosi the Kamla, the
Balan and the Sone rivers with a view
to protecting Bithar from floods (56))

That the Demand under the Head
Irngation and Flood Control Schemes be
reduced by Rs 100

[Need to formulate a scheme for utilhz-
ing the Ganga water for irrigation pur-
poses (57)]

That the Demand under the Head
Irrigation and Flood Control Schemcs be
reduced by Rs 100

[Laxity 1 providing funds for the com-
pletion of the Gandak 1rrigation
project (58))

That the Demand under the Head
Irngation and Flood Contiol Schemes be
reduced by Rs 100

[Delay i the implementation of the
Sone and Koli river scherncs (59))

That the Demand under the Head
Electricity Schemes be reduced by Rs 100

{Slow pace of progress of the electiifica-
tion scheme for the willages of Bihar
(60)]

That the Demand under the Head
Electricity Schemes be reduced by Rs 100

[Need to extend the elecirification

scheme to the flood affected a
ier (1) reas of

That tic Demand under the Head
Electricity chemes be reduced by Rs 100

{Need to provide special finacial asyis-
tince to the Bihar Electricity Borad to
over-come their finanuial difficulty (62)}

That the Demand undey
Blogtricity Schemos by Rs 100, the Head
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[Need to reduce the rate of electricty in
Bihar (63)]

That the Demand under the Head
kiectricity Schemes be reduced by Rs 100

[Need to set up the proposed thermal
power station at Katihar (64)]

That the Demiid undet the Head
Electrict y Schemes be reduced by Rs 100

[Need to undo the decivion to shift the
proposcd hatith u thermal power station
to a place 1 West Bengal named
Malda and to set up separate thermal
power stations at both the places (65))]

That the Demand under the Head
Flectricity Schemes be 1educed by Rs 100

[Fadure to increase the
consumption of electricity
Bihar (66)]

per caplta
i North

MR SPFAKIR
also before the House

The cut motions are

SHRI NARSINGH NARAIN PANDEY
(Gorakour) Mr Speiker, Sir, at the out-
set, | thank you very much for the oppertu-
nity given to me for participaung 1n the
debate on the Demands for Grants under
the control of the Ministiy of Irrigation and
Power

1t 1s a peculiar concidence that 1 have
to speak at a tme when you have already
cieaetd a chimate for 1mmadiate action by
Government to eradicate poverty, when you
maueuraicd on April 8, the seminar organi-
sed by the national forum You had rightly
said that the Government and planners
should make all afforts to banih poverty
from the country How Is this possible ?
What, are the measures to be taken for
this ? This 13 always & matter of controversy
and needs radical thinking by all at the
helm of affairs m the country It was also
heartening to note that Government were
taking measures to wipe out poverty

MR SPEKER The hon Member

should not send out from the writkn
spoech,
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SHRI NARSING NARAIN PANDEY :
No, Sir, I am not reading out. It was also
heartening to note that Government were
taking measures to wipe out poverty and
illiteracy. Sir, 1 belong to an area in UP
which is predominantly poor and poverty-
stricken. The hon, Minister of Planning,
Shri C. Subramniam has been telling that
the Planning Commission had worked out
a particular strategy that would remove
poverty by the end of the Sixth Plan. The
strategy, as I understand it, aims at in-
creasing the production of essentials by in-
tensive irrigation and also by generating
power. Going by present consumption
standards, about 220 million poputation
out of 500 millon are living below the
poverty line. To fight this war on poverty,
science and modern technology should also
be involved in the war 10 give a scientific
basis to our irrigation and power develop-
ment plans.

.

MR. SPEAKER : The hon. Member
can speak without reading out his speech.

SHRI NARSINGH
PANDAY : I am speaking.

NARAIN

MR. SPEAKER : Just a little lapse in
allowing one member to read out has
created difficulty for me in the case of others
also. I am pretty sure that the hon.
Member can speak without reading out his
speech,

SHRI NARSINGH NARIN PANDAY :
1 am speaking.

13 hres.

As far as the power pasition in the
country is concerned, the Union Ministry
of Irrigation and Power has said that the
total shortage in the country is based on
the actual demand of 10 to 15 million units
a day or a capacity of onc million k.w. If
the suppressed growth of load is taken into
account, the shortage will be even more. It
is also mentioned that UP is getting power
from Madhya Pradesh and the northern
region as & whole is very much short of
power. It is a universally agreed principle
that abundant supply of onergy forms the
most decigive factor in the economic deve-
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lopment of the country, Jtis alsoa fact
that the per capita consumption of electri-
city is regarded as the popular index of the
progress of a nation and the standard of
living of its people. The rapid growth of
agricuftural and industrial development is
dependent on the availability of adequate
and rehable power supply. It is, therefore,
essential that the highest priority has to be
given 10 the power sector in our developing
economy. The proposed decade plan chalked
out by the Ministry of Irrigation and Power
visualises the growth in the installed gene-
rating capavity up to 52 million k.w. by
1980-81. In this, the share of UP is for
erecting 1600 MW by 1980-8!. This capa-
city includes the setting up of a thermal
power station with a capacity of two units
of 110 MW each at Gorakhpur in my con-
stituency. In this comnection, the Ministry
of Irrigation and Power has to pursue the
State Electricity Boards for expediting the
submission of project reports so as to get
them clcared by the Planning Commission.
1 thercfore appeal to the hon. Minister to
expedite the scheme at Gorakhpur for ecarly
commussioning of the unit,

MR. SPECAKER : He may continue
after the lunch recess, How much tims
would the hon. Minister require ?

THE MINISTER OF IRRIGATION
AND POWLR (DR. K.L. RAO) : About
half an hour.

MR. SPEAKER : Shall I call him at
5 P.M.

SHRI1 P. K. DEO : The Minister may
reply tomorrow.

MR. SPEAKER : No, I have to go by
the decision of the Business Advisory
Committee, I will call the Mm.ster at 5,30
P. M.

13.01. hrs.

The Lok Sabha adjourned for Luneh
till Fourteen af the Clock.

The Lok Sabha reassembled after
Lunch at three minutes past
Fourteen of theClock

[MR. DBPUTY-SPHAKER /n W
b Chair.}
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DEM ANDS TOR GRANTS,
1972 73~ Contd

MINISTRY OF IRRIGATION AND
POWER —Contd

SHR1 NARSINGH NARAIN PANDEY
Sir, 1 was requesting the Miister to mstal
two thermal power stations at Go akhpur as
proposed as ths would help in removing
the imbalance of power d stubutin in the
eastern part [ Uttar Pradesh  Not only 15
this the only problem creited Another
problem that v created 15 in 1espect of the
greatest industry ol Uttar Pradesh which 1s
the power loom industry  All subsicy made
to Uttar Piadc h by the [ iuctricity Board
has arbitanly been withdrawn 1 would
request the hon  Minister kindly to go
through 1t and sece that it 1s restorcd

About srrigation, thanks to modern
technology, Indian agiiculture has made a
very mmpressive £ip oan rceent vears  In
foodgrams particularly there has bien a
phenomenil increase im production  bor
the first time 1in recent history the country
no longer necds to  buy food liom abroad
Heartening as this 15 1t has unfortunately
created in this country a sense of compla
cency which could be dangerous Indian
agriculiure ¢n the whole continues to be a
gamble on the monsoons It can haidly be
otheiwise 1n a situation where Juss than a
quarter of the total cultiva ed a ea 1s under
assured wnigation the rest depending on the
rain gods who have been generally meruiful
m te last four years But 1t
would be patently unwise to count
on this run of luck A coun ry wide network
of irrigation which  provides the farmer with
the required qua 1y of water at the right
tume 1s vifally nece ary for real and lasting
progress i agricultuie  How the country
should go about this urgent and colossal
tash has been comprehensively and compo
tenly discussed by the Irngation Commussion
in the fust pa t of us threc volume report
which was pic ented to Pa,liament the other
day The last such review, if 1 may say so,
was made as caily as 190! when everything
whas 30 entucly different  The Commussion's
report 15 sigmificant also because 1t takes a
broad and long tcrm view of the problem
Although  discussing  such  subjects  like
provision of rural roads, markets, warehou-
sing and  research facilities may seem
sryclevast here, these are all related aspects
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of the same larger problem of modernising
the agricultural sector

MR DEPUTY--SPEAKER
your maiden speech, I behieve

Itis not

SHRI NARSINGH NARAIN PANDEY
I am consuluing my notes, Sir

According to the Commussion’s report
the total irrigation potenual m the couatry
18 of the order of 81 million hectares or
double the present irrigated area Gong
by the projection made by the population
experts, the Irrigation Commission assumes
that India’s population will increase by 65
per cent to 900 nul'ion by the end of the
century The food and fibie requirements
would also increase by 100 per cent because
of the likely nse n living standards
Extensive cultivation has to be done and
the Ccommussion roughly estimates that the
suggested development of nrigation facihities
over the next thirty years will cost about
ten thousand croes This 15 no doubt a
staggermg amount But to postpone action
in this vital field may perhaps prove costlier
n the end

Lastly I draw the attention of the hon
Minister to three programmes which are
very vital for UP and request that they
m st be given priority  Fust s the atomic
power station in the northein region which
he proposes to instal Whit has happened
to that ? Where will 1t be located ? Has any
decision been taken about this ?

The second s the Jalkund:1 project on
river Rapti Fvery year there 18 a colossal loss
of Rs 100 crores in the districts of Eastern
UP Whathas happened to this ? Lastly,
I request the hon Mimister to tell the
House what measures he s taking to control
Rapti, Ghagra and other rivers of
the eastern U P which are creating Havoc
in  eastern UP and causing damage
to the extent of crores of rupees every year
to the exchequer and flooding the count-
ryside I request him to expedite action on
these matters

ot wnw fa agwx (Fafqr) sovaw
wireg, fewg Wi fawdlt wmen @
wady qerw fm e oww §, o
fdaror, Fawit Damrd ax faqn s
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o ) goErd wieyl ¥ gar wwar § fr
W faurr & gewrcd e fawmd &
st wifs sreor YT swwiadArg w1a far
2+ fe ot B FY awwTsl o) srawE-
arsl &Y eqrar & wad gq faw J W
¥ gg #i% By wfge a1, 9y ag A
o g

o g ¥ & 38 #U¥ @ wiw
AA-wraw &, A aoft o w9 ¥ Haw
oF-Ard W § fawrd & @ )
EH R @ A qwAF TN g, 9
# o qefam Y @ &, faa s wrew
3T AR T A e gRar A
s TRwe A far § )

IerERe q%T fagre & Wew  QyaAr
T @+ gE § 56 vz ¥ qiwr ww
a1, AfFT a7 ¥ a7 a2 120 FqT
wd ¥ ST AAT wAT § ) WA wgAd

wgt ¥ ¥ T 3A & wfwgael ¥ o
waar 47 fF 99 # z@ Arg owE &

fewik &Y wwar , Afew soF M wa
WEEWW T wwdgd g7 & 4%
ft 39 ¥ $aw H@ AR THT f F T
faar€ 1Y & WIT Y erwar FT gl
gl T ¥ W s wror § 7 oqgt 9%
AT IR QYT HET F97 A FT HH
wgadid afad & w1 awer ¥
dfag qURIT & AT ATF AISHAT FT qrQ
TN SEY A WA AT W Iw
wEmfe a1 & ol wad W
g aig & WA faaf &
TRl Y 3QAX gT A (MR Y wW
femr s wifge )

st DT W W ) g
1 gt A s oFw 9w g
feafy ag § v agi gufdfen {aifrax
N sph & fog o 7Y a5 fawre ar
R e st o g s
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a% agf g ok § )

am ary § fF fagre ¥ avrwd,
FHAr T A W afear fegre @
fag azam ot § & safpary ofr 1 Wl
AT §1 Hfeg ) g § grew ¥ dw
FHTT AT (A€ & o 137 ax wgr v
Rz asgm§

“llowever, we note with concera shat

after seven years of the opeaing of the

canal, the wrigation in the kharif scason

in the year 1970-71 was 0.12 hectares

against 0.32 milhon hectares envisaged

i the preject report.  We suggest vhe
matter should be examined.”

T agT & ww v fefw
graaelt dflr WY e & wwfy
$H I A Aqw ¥ awwar  ww g,
afea qar agy, aa fews K age wr
w1 ALY 1 w@r &)

fami€ arsaml § o gaoy g @
WEIAr & AT F FOr I@ F
wane I g W § ) el Wy
A M4 ag X § A
wifrT & HIO ATE AGL W qEY WY
FHAT T AT AG ) W) W R
qrt way § 1 fewe @t s wnR g
afea 97 ¥ faard &7 glaad ag fre
WO TEE QO R A X O
gREgTag W & 6 qgr X FAN W
e AT gE g ot Y Fw Aaf @
WY1 W w1 A ag § fe qel e
K qATE g war §, 9w & fawrw A
AW

B WK WY WY 7, 9l qee
TEFTFAGH w g, frewt & ¥
w1 fad 1@ §, SfFq o W el
Moy T oY qag @ @ Ko
QTET W gy #1 fafewar & s
I B %9 797 gwT {0



159 DG M of
[ www fo W]
7g AT gmvaie & fegna 8y

" §, ¥ agee §WF WIER
aw faw 1 §1ag dm g fr ¥®
afwgar , st ser ®W & §, AfE
39 F) srwrga ad oy soar § A st
sfvar aEFfar v &, 0 9@ 09
g s wfaat &) ¥a7 7@ &, ITF7 NA-
aw gt &1 W wEien g oaTh e {
fis weF dqtoET & TET Q W]

gt 2w ¥ wad aer Y ffama
qrft F Were &1 gt gu ¥ A AN
w@r & fagd G, gedly adf & T g
¥AE fee e wgY aar A § i
¥ 9T N NG F a7 qG T
W A g% | T dar fHar S, @
N gwe wed gfw fawdwowr
awdl ¢ 1

arg g ¢ e fagr, aare, s,
g, saT sea & AUsenw F
go &, st yfama oy w1 FTE IR
¢ #frw ow ¥ @@ @ ¥ fag g
waw a4, femr wam g1 aRrT geeEE
# yfwre ot &1 faard & faq &l
@ f6ar I8, @ YA 71 0
UF SRELIA gHT S «A aqvAr ¢
feq g A 9w g% e agr faa §
%9 f9q gz 9&Q ¥ fr @adr af R
e ot A1 % @ @mw ¥ fog
wyw arsar g oy fage 8 10,895
¥y ¥ 4w ¥ ¥ ¥F=a 2,011
R e T R erd ae fewm e
2

qagr ot T gl ot & sy
o anqE W waw § AN wEew g7
qv &F (Nfrae §1 ag awy Efe
WL WATT 1A TAT HT qady Oy o
gfirox ot o1 ot g ¥ geldmrer fay
wr oY A w1 Praar arw g awar B0
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g } facz sar ) w13 9 wawar
W dar @ af &1 N qge ¥ W fase
¥ gaear §2r §r v § M g g X
@ g feufy g fase at eed W
FRINFaHN A @ e F Frow
qAal &1 9% TEAWre  ad @ oear
T

TN AR weaw fgwd des &
a1y are &y fqard aYen 7 S H
v a7 fET | spreTaRe a RS &
o i ¥ quw YT 9T @A & fw
oy faard Stowre g yfana o
&1 oY gedmrer oy o awAr & o Judk
1Y g0 IFTT 1 THAT FES T A
W wgz faer gxd & )o@ fROE 7 qamar
Tar g fo T gHIR 7@ Am@ smfeser
Y o\ Qv OF S fowew /N HL
wn fqr @ awar § )

NI QT AE § F gL 0F 9 W
9t wody @y fend Gwwad &, wfew
39 & frg we Al & 1 gEwr Ao 4y
& f5 o Ta=rf dmnit « gy 7 oW
s sr Ism g W) @9 @k
g gt N AT I gF axF Wk
e w4 fear ar § Al SR wew
T ¥ wg 9w sT e & WIC W
o va ¥ fog 1§ Qan of
A &1

W AT W v F@ # qw
s agd fs w7 o #rf s
frrr i 81 3 Ao ge aF aF
TR ¥ Awga wor ot § 1 ww fag
qg sraear o ¥ f o ot deen ww
¥ ¥, aHY THT 9C IW @ @A WY
it & fou 9@ @7 & qre Qxe sk
qHe Qoo Qe ¥ % wlufy ot )
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) afgdl ) ow g ¥ oy foed
# g W A qr @ Y| W oy §
e d &) o ¥ A FAEw "rar @,
I & Fed g 9 oy Rt
Frrarat wF AT FIA T 0 v o

AT Tt o & o A e §
wuEE dYaqr §, i Qe §, W@
ZET TRY F1 AVAAM §, QEATT FA1S
&, 37 #1 uF Uy NI ¥ wG ¥ I+
FENTH T FT QU AW R arfaw
Fifam

W gAE FA-9C T GEAERA
sfqg AT w7 & wfig) @y few
Qwar gwr gz fewrd giwae wy
arp & &1 fawr w faw #fag
g @ fagie i ofvesl v Age &
wiat ¥y 9q 05 G0 § 99 F7 gEwEr
AP, IFN FT F AN J ¥ Q@
wifag 1

W wd Fgw, IO §F qg
Qerar, Trad GAr QA A8 W
aife fagie A wsa wistara 1 9 fage
E F A9 & 99 WA &, fifaw, 37
# gt e Aifdg ot s N qu
w3 & foav & s Fifarg

gRp sy we-faarg ot dar g and
¢ 9% A9 My wfwmary & faam
fagre st weg wdy &t faae wa wr &,
T # gurd F9 F fac wew gargq)
¥ ¥ faq fax dfea fi9we &t wmg
femrmafowg & afeg ¥ fyr o=
afeal w1 siey = drsar § @) 9y faag
97 AT | § AT !

wg & faafed & fergene ©w Wi
Ot & g1 1w g, e,
HIFE SR, ITET, FTH W aANH g
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Regeqa T ST &1 qreas &1 §
ferra amrm srr &Y 624 w0w wWA Y
axardt 7% § 1 Afew qre fagdr & feg
AW xafemand go ¥ FHaEy
€Y fad § 1 W9 qad ¢ €@ § qEm
g foagd ard sy g o fegeam
qfeea a i1g ¥ S@r mEd Al W
g faas gar $ s qwem & we Ay |
T 478 ¥ 3@ WA ATE X g
@t w arg § 1 9 g R ek
faaslt A1 939 &7 DaFm WA & 1 i
g% 73 damy e aaf gl 1ty
Fgrquemaadt frar g, 30 & s
o e fwe

W T, g AEE  JurAe, AT @
af:ar ¥ fage ¥ aR st § 1 @ Al
& Frg ¥ Wl gfa g W@ § 1 M ww
HIT GE AT AT A 1 A1 A FY A
5 grarRe F45 & 9780 &7 ¥ gt e
ad & s § frad st afg g &,
T A greAiEd fear ar 9w & o &
fag 1 &1 59 FE B OFY A AT HY
famr @ any A1 Afgy |

fagfism & was & N ww W
&9 957 fegm gar § safoam § woly
foitd & warar § & g9 & gaew 2.3
fafag freitae & 7§ »< 16.4 fafoaq
ferare § o1 § afww fog o
HAATG! BT @Y gY 7@ AAy 7 wahy
Ay § 1 s fgrgea § qT difaer faorelt
®( wearay 91 gfre wfy safww § faeg
fagre v agaga & v § < IWQ
fagre ¥ ag waw 13 giae &1 99
fagie ¥ giqr fasts %1 awry war g
g foq # sgm fr sy oo fagre &
OF qAT 9raT £ & fqg Y grar fea
g zw N gfs N fRar ¥ Sw waw
TSI |
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[= ®aw fasr wuFT]
s am-wn o A1 § fagdie

& faq s arg ¥ w93y far § ag soata
) swHsmagmfearid frag g
g famr & wra a0« gl oo §
frgfismr s FR AN IS O 97 5
afeg & 16 @ F1 Qam fa¥an
nig ¥ Ag Ag SN wed gAT AR T
gt & fam@ @ur wleg wrw
& A ¥ fagAiwn w1 FW AT ¥ QA
wifgr | st AT AW ¥ w@ & fag
usgawEr &Y frar & gg & Fgare
M afgnfraz et dndg@ &7 &
forg &<t &Y T & 41 A

i wedt & wrg & wed @ g
Fearg !

MR. DEPUTY-SPEAKER : We have a
very tight time schedule. If members do
not keep to the time schedule, then we will
be faced with a difficult situation. From
the Congres side we have 14 members and
even if 1 give ten minutes each it will come
to 2 hours 20 minutes excluding the Minister,
So, that will not be possible. I would
request the Congress membars not to take
more than (en minutes.

SHRI PRIYA RANJAN DAS MUNSI
(Calcutta-South): Mr. Deputy-Speaker, [
have chosen to sneak on these grants be-
cause I believe that if you are really to
achieve sicialism in your country the main
stteam of socialist objectives lies in this
Ministry, namely, the Ministcy of Irrigation
and power. It was Gurudev Tagore who
said in his poem, which we have taken as
‘our mnationa! anthem: Vindhya Himachal
Yamuna Ganga, Uchhal Jaladhitaranga. It
was Rishi Bankim Chandra who said in an.
otlier revolutionary poem: sijalam suflam
malayaja sheetalam.

* Apart from the poetic style and diction,

" .the ultimate objective was the manifestation
of;cicnuﬁc life, to see the modern fertilised
‘. ¥ndia, Ulimately, it means the develop-
:*.niépt of green India, But, unfortunately,
e twentyfifth ycar of frcedom has passed
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and still the poor peasants of our country
look unto us and at the sky in summer and
spring and wonder how they will cultivate
their land for the green revolution which
we have committed ourselves to in our
election manifesto and election mestings.

I would like to highlight some specifie
problems to the Ministry without going
into details. 1 have seen the report of the
Ministry and 1 congratulate the Minister for
the great performance that he has
so far shown within this short time.
But in  spite of all thess things
I should say that this is the only Ministry
which could confuse the peonle for time
long, for generation after generation, with-
out giving any product. The emotional
Indian people pariicularly may be deceived
and confused for long time. Nobody
knows when the story would be ended.

It is a basic and important thing that
for more employment we want more
industry, whether urban industry or agro
industry, and for more industry we need
more clectricity, more power. It was great
Lenin who, immediately after the revolution
in the Soviet Union, first brought the entire
country under modern electrification. The
Ministry has divided the entire activity of
the power programme in various depart-
ments. If I cite the names of the depart-
ments, without going into the muerits of it,
easily the people wouid be confused, Ths
basic thing is to create generators of energy
either in the rural scctor or in the urban
sector. For that the various departments
are the Central Electrical Authority, the
Regional FElectricity Boards, the Central
Electricity Board, the Rural Electrification
Corporatlon and the State Electricity Boards.
If people want to know at a glance about
the development of power, easily the
Ministry can say, “We arc doing something.
Through the Central Electricity Authority
we are negotiating with the States; through
the Central Electricity Board we ate déve-
loping energy; thiough the Rura]l Electris
fication Corporation we are going 'into the
merits whether electricity is' tfeally needed
in the rural arecas.” All the information
can be palatably placed before any seminar
or before the House or Members: of Parlia~ -
ment or before the people of lndn\ oumde
Parliament. . _,
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But what is the neccessity of these
departments without going into the priority?
The priority is that we need electricity in
the raral scctor immediately for agro-based
industries and for modein agriculture. The
second priority is that we need electricity
for modern industry. For the two, we
require the cooperation of the State
Governments, rcsearch and everything. But
we do not scttle the priority as to from
what point we shall start  Shall we start
either from the rural pownt of Bihar or UP
or from the urban pomt of Tamil Nadu or
Kerala? They have cited in  the report
some surplus States and we are happy for
that, but we do not say what immediate
measures can be rtaken for those States
which are suffering from want of power.

I am not accusmg the hon. Mmnister,
Dr. Rao. He is a great individual to
implement his sdeas. 1| am grateful to him.
But I can assuse you that this sort of thing
cannot come unless the personnel of the
Ministry of trrigation and Power go faster
than the stream of the rivers  They are
compiling the entirc ohjectives ot the people
and putting them m files. 1 wrote three
or four letters and i tluee or four months
they did not cven bother to answer them.
They refer sometunes to the Corporation;
the Corporation refets to the Board and
when the Boaird relers to the State Govern-
ment, the bulb 1s fused pcihaps.  So, this
is the positon of power. I request the
hon. Minister to set immediately the prio-
rity of power both in the u.ban sector and
in the rural scctor.

As for West Beneal, north Bangal s
suffering from powes. I know, thece are
many problems bacause of wluch you
cannot immediately insial power.

MR. DEPUTY-SPEAKER : If they
suffer from power thea they have too much
of it.

SHRI PRIYA RANJAN DAS MUNSL
No; that power we have got, unfortunately
sucking the power from other political
sources.

1 propose some specific ideas before the
Ministry. One is instajlation of additional
genorator  unit of 120 MW at Beadel
Thermal Power station to supply power to
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the entire Calcutia industrial complex and
the othe- is 2X200 MG ivw Kolaghat to
supply power to the Haldia complex. The
schedaled proposa! alveady decided by the
Mnistry frr north Bengal which is supposed
to be done at Dalkhula should immediately
be done, which the Minister has assured so
many times to the people of Bengal.

Regarding irrigation, 1 would like to
stress two mportant thimgs. Oac is the
Lower Damadar Projecct which has been
highhighicd in the Report of the Ministry of
Iirigation and Power many times.  But yet
notiung has been done and, for years, thou-
sands of acres of cultinable land are still
not culinated mn that patt of Bengal. The
Minister has assured thar as soon as the
Planning Commussion approves it, they will
start action. [ hope, the Planning Commi-
ssion will approve it immediately and the
Ministry will take note of 1.

The West Mograhat Drainage Scheme
which has also been accepted by the Minis-
try and st!ll kept pending for the approval
of the Planning Commission may also help
us adequately n the cultivation of land in
that place.

The only thing which is not in the list

of the Minisiry’s Report 1s the Siwarna
Rekha Embankment Scheme. Oa 25th
Maich last, at an organisational level, we

started a movement, “back to the willage™
movement. Personally, 1 have seen, in
Gopivallablipur, in Midnapnr dwstrict, which
is the first spot of Naxalite movement there.
The pood navigable river Sawarna Rekha
is following on the two sides of Gopivalla-
bhpur. The poor peasants, in spite of their
cultivable lands on doth the sides, look at
the sky in summer. They told me that if
the Ministry, if the Government, take imme-
diate initiative to channelise the enure
water from Suwarna Rekha to cultivate
land on both sides, about 5000 to 10,000
acres of land can be cultivated, That parti-
cular position is on the border of Orissa,
Bengal and Bihar. Not a single State Go-
vernment takes interest to look after the
problem there. So, these poor peasants get
angry and the extrmists took an opportunity
to create agitation there,

I personally request the hon. Minister,
without depending on the department per-
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[Shri Pruja Ranjan Das Munsi)
sonnel, to take suggestions of some
non-governmenta} consultative committee, of
those persons who arc interested to dedicate
their own exnerience to the nation
without any salary, and to go into this
matter directly or authdyrise some persons
to directly look afie- these things and give
priority accordingly so that apart from
waiting at thec merey of the bureaucracy, the
Minister can feci the pulse of the poor pea-
sants of India and finalise the schemes of
irrigation here and there.

As regards flood contiol, every year,
we find that floods aie increasing, Last
time, it was in U.P., Bihar and Bengal,
I do not know what will be this year.
More than Rs. 500 crores are spent for the
relief works in flood affected arcas of either
Bengal or Bithar or U.P. The Ministry
has rightly said in their Report that they
are taking some serious steps to improve
the situation,

In this connection, U would suggest,
let us have a survey and find out the rea-
sons for such floods whether it 1s Teesta or
Mahanadi or Kosi. As soon as we find
out the reason or the source of flood, let
us immediately start separate schemes and a
separate planning body for that flood point
so that, ultimately, we can finl out other
reasons he'und floods which can be taken
care of in other places. I congratulate the
Ministry for taking some measures for flood
control. They have taken somz goy1 steps
in three or four States and the capacity
they have shown is more than ecnough. I
should not blame theme.

With these words, I would like to con-
clude, once again with a request that un-
less the Ministry of Irrigation and Power
take a final lead to bring socialist objectives
of our country, [ apprehend that, in spite
of our speeches and words in Parliament,
this Parliament may be in future not the
room of parliamentarians but the real fort
of rebel peasants. 1 request the hoa. Minis-
ter to consider the importance of thig parti-
cular Ministry and take it seriously.

SHRI V. MAYAVAN (Chidambaram):
I rise to speak on the Domands for Grants
of the Ministry of Irrization and Power.

I have carefully gone through the
Report submitted before the House, and I
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find little change between the report of the
last year and that of this year, The Report
of this yaar as well as that of last year
informs this House that there 18 a ten-year
Plan for iriigation and another ten-year
Plan for power. I would like to know from
the hon. Munisier, a vcteran snginesr, whe-
ther in the amnual Plan for 1972.73, any
part of this Plan has been included. I
would request the hay. Minister to give a
fuller and complete answer to this ques-
tion.

On page 6 of the Report, it is said:

“Jt is proposcd 1o cover 20,000 Harljan
Bastis during the remaining pertod of
the Fourth Plan at an cstimated cost of
Rs.5 crores ™

After 25 years, since the attainment of
independence, we are planning for electrifi-
cation of 20,000 I{arijan slum areas ata
cost of Rs. 5 crores!

On page 79 of the Report it is said:

“Out of the funds of Rs. 50 lakhs pro-
vided to the Rural Electrification Cor-
poration mn peember, 1971, for electri-
fication of Harijan Bastis, schemes for
an estimated cost of Rs. 49.29 Jakhs
have already becn sanctioned for eleu-
trification of 1.043 Bastis 1n the States
of Andhra Pradesh, West Bengal, Tamil
Nadu, Madhya Pradesh, Maharashtra,
Gujarat Rajasthan and Mysore.”

on an average, it wotks out to 120 villages
per State. For this they have allocated
about Rs. 5 ciores. As this fantastically
low rate, 1 do not know how long it would
take to cover the entire 20,000 villages.,
A minimum of at lcast 20 yecars are neces-
sary to cover this project, And what is
the guarantee that the number of villages
will not increase ? How can one presume
that the number of rural areas will remain
the same ?

1t is also stated that a scheme of rural
enginecring survey has been launched and
a sum of R«, G, 24 crores has been earmr-
ked to cover 26,000 villages. Nearly 550
survey teams have beenses up. All these
years we have been spending crores and
crores of rupecs without any such ‘surveys,
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Has anybody made any rough estimate as
to how many decades will it take to cover
all these villages ?

It is given in the Report itself that
every year the Minister of the Departmeat
as well as the officials go abroad. 1In the
year 1971-72 our Minister toured Nether-
lands, Switzerland, Italy, Ethiopia, Nairobi,
Nepal, Ceylon, etc. The Secretary of the
Ministry visited Sweden, Britain, Canada,
Nigeria, USSR, Norway, Australia and
France. The amount spznt on these trips
would be more than what was spent for
Harijan Bastis, i.e. Rs. 5 crores.

In 18 years, from 1933 to 1970, on an
average, annually, Rs. 98 croives have been
incurred due to floods. In the year 1971
the figure has gone up to Rs. 627.64 crores.
In orissa, last year, about 7.000 persons
lost their lives due to cyclone. What is
the amount ear-marked for the Fourth five
Year Plan for this purpose alone? It is
only a meagre and peity amount of Rs.
183.32 crores. The amount ear-marked
for the First Plan was Rs. 13.21 crores,
Second Plan-Rs. 48.06 crores and the Third
Plan Rs. 82.09 crores. For the year 1972-
73 the figure is just a pittance, a mere
Rs. 28.91 crores. In the year 1971 we have
spent about Rs. 627.64 ciores due to floods.
We are ear-marking only Rs. 2891 crores
for this year. Is there any justification
for it ? Have we become efficient overnight
to prevent floods or have any astrologers
patronised by our Minister given a forecast
that there wouid be no flocds ? Why not
we go in for efficient and sophisticated
cyclone warning electronic equipment ?

As regards irrigation, we have not fully
exploited our resources. ‘We are building
dams, who will undertake construction of
subsidiary canals ? Quite often dispute
arises as to whois to undertake this job ?
There is a perennial problem. Our rivers
dry up quickly, but such problems keep
coming- perennially. Will this proposed
great ten year plan solve this problem ? It
is stated on page 3! :

“During the year (upto December 1971)
48 new projocts and 6 revised project
estimates were received for examination
from the State Governments. On com-
pletion of examinatios, 20 project
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reports revised estimates were processed
for clearance by the Planning Commis-
sion.”

Which of these twenty are likely to be acee-
pted by the Planning Commission ? That
is not known at all.

If we see page 38, we will find that
whatever the points that were mentioned in
the last year’s report are repeated here and
I do not know if in the years to come they
will be repeating the same thing without
taking any action.

The National Water Grid proposes the
linking of the Ganges with Kaveri. Here,
I want to make a brief mention. The hon
Minister said that the talks tetween Mysore
and Tamil Nadu have broken down. I do
not know what the Minister is going to do.
The Minister said that as President’s rule
was there in Mysore, he was noi just abie
to negoiiate things. Now that there is a
popular governnient in Mysore, the Minister
can use his good offlces to see that these
projects are implemented early. These pro
jects will take at lecast 20 to 2S5 years for
completion.

Then, Godavari, Krishana and the
Pennar should be linked with Kaveri to
quench the thirst of Tamil Nadu.

Last year, my friend, Mr. Sivaswamy,
spoke about sea erosion between Tircuhen-
dur and Kanyakumari. There is no men-
tion about his request, I request the
Minister to kindly see that this sea erosion
between Tiruchendur and Xanyakumariis
taken up earlier.

One more thing about the Atomic
Power Station. I would request the hon,
Minister to kindly use his good offices to
acceleraie the establishment of the Atomic
Power Station at Tuticorin and see that it
materialises,

Thank you very much.

SHRI T. BALAKRISHNIAH (Tiru-
pathi) : Mr. Deputy-Speaker, Sir, fiist of
all, I would like to point out that water is
a very essential commodity. There is the
problem with regard to water throughout
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the country. The country is not having uni-
form rainfall, in some places you get plenti-
ful rainfall, in some places you get scanty
rainfall. There are drought -conditions
prevalent in some other areas. There may
be plchty of water in one place, butin
another place, there is no water to drink,
There is not adequate water for our crops.
We know, in this country, nearly 859 of
our people are in rural areas. They want
water, electricity and other facilities; other-
wise what happens is, these people migrate
to the cities and towns and create various
problems of unemployment, housing, scarcity
elct

Therefore, it is essential thit we should
provide them with water. This will go a
long way to solve the unemployment pro-
-blem in the rural arcas. The Royal
Commission on Agriculture has stated that
the Indian Agriculturist knows what type of
crop he should raise, but only two things
are required by him. namely, water aad
finance.

Therefore, the first question is : How
cai: we exploit the rivers to make use of
these waters for our agricultural purposes ?

At present, in our country, there is
no national water policy.

The waters of the rivers are flowing

through the different States. All the
States are claiming riparian rights. This
leads to disputes. ‘this leads to inter-State

quarrels and disputes. They always - go to
Supreme Court eor Tiibunals. They spend
and waste even lot of money in such dis-
putes wirich remain unresolved.

. So, -what 1 submit is this that in the
interest of the whole country, the Central
Government must take up this matter.

Water must be treated as a natural
rescurce, directly or indirectly, and not
belonging to any particular State or region
or any particular community. There should
be an integrated national control over it.
Otherwise there will be lot of troubles. The
naticnal policy must be such that it will give
euidelines for the distribution of water
among ihe different Siates.
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We all know, Sir, there is plenty of
water in North India. But, water is not
available in South India. Too much of
water is going waste every year when rivers
arc over-fiowing in the northern paris. o
what I submit is this. Why cannot the
Geovernment take up the scheme to link the
Ganges with the Cauvery ? This case
has been studied by technical people and
they said it is feasible and ii is possible
also. I think .this will go a long way in
solving the country’s problems,

We fight wars to solve many problems,
but now what we have to do is this. We
have to fight against poverty. For fighting
against poverty, a gigantic scheme of linking
ganges with cauvery is to be takea up by
the Government. Such big schemes were
taken up by othesr nations also.

MR. DEPUTY-SPEAKER :
say is there in the Report itself.

What you

SHRI T. BALAKRISHNIAH : Anyway.
it must be implemented.

SHRI V. MAYAVAN : Itis has been
there in the report for many years, but it
has not been implemented.

SHRI T. BALAKRISHNIAH : It must
be implemented. The Ganges water should,
be taken from north to the South, through
the Rayalasesma districts. Chitoor is frequ-
ently subjected to drought and famine
conditions. Therefore, we  want that
Ganges water should be iaken from the
north to the south through the Rayalaseema

districts and pariicularly the Chitoor
district.
I would submit that maay minor

and medium irrigation projecis should be
taken up in drought-affected areas like
Rayalaseema, irrespective of return, because
that will help in preserving the ground-
water.

In all the project areas, Government
are collecting betterinent lavy in advance. I
would suggest that Government should
collect the betterment levy only after com-
pleting the project and supplying water to
the ryots. I.hope Government will con-
sider this suggestion,
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Under tne assignment policy, lands have
been assigned to the landless poor
persons, but the landiess poor persons are
unable to dig their own wells. Why can’t the
Government  inttoduce  common  tube-
wells and supply water to all these landless
poor peasants and persons who are assigned
lands 7 Government can think of this
scheme of commm  tube-wells system and
provide wrripational fawlies for the lands
assigned to the landless poos peopie,

At present, waler s tahen through
ordinary channels and there s uo efficient
management  of waw:, and therefore
there 1s wastage of waler and waler s not
properly utthised. When it *5 tahen through
ordinary chanmels and  wamary dramage
canals over Jong distarces, due to o seepage
and evaposauion, there 1~ so much foss of
water, [ would request Government to
think of some new meihod by which they
can use the water cfficiently  without much
wastage. I would request them 10 go into
this problem.

In Andhra Pradesh there is so much of
water scarcity, Reeently abvo, the Andhra
Pradesh Government had brousht the matter
to the notice of the Cential Government
and requesied them to intervene in regard to
letting of water to the Nagajunasagar pro-
ject, In order to mamtun the water level
in Nagarjunasagar project, water has o come
to it from the Tungabhadra pioject. We want
that there should be a renular supply of
walel from Tungabhadia dam. instead of
any ad hoc anangement there should be a
regular supply, because if there. 1s adequate
»ater, we can have a second c1op aiso.

The Srisailam project which has been
taken up has to be completed, but it will
take some time, The State Giovernment can
complete it in course of time according to
schedule, But I would submit that the Cent-
ral Governmaent must take it up and com-
plete it as carly as possible, It should be
converted not only into a hydro-electric and
thermal project but a multipmpose  project
50 that it can serve better a larger atea in
Andhra Predesh, particularly the drought-
affected arcas of Rayalaseema. The:efore,
I submit that Government should consider
this aspect and see that this project is taken
up by them,
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With regard to rural electrification, 1
submit that many Harijun bastis have not
been properly electrified yet, for want of
funds. This question has been raised a
number of times in the Rayalaseema Deve-
lopment Commiltee meetings and also in
zila pairshads and State Committees for
deselopment, but the State Goveirnment say
tha: they have writen to  the Central
Government for funds. After all, these
poor people are hiving in darkness. Fuen of
street lights are given, they would fecl very
happy; because they do not own lands, and
they do not need ucually power for nirigttion
purposes. 1 would request the (entral
Government (o sec that some amount 38
alloticd to the States to see that the Harjan
basus are all properly electnified.

wt v e wal (&tar) - sursam
wEy, et o & fagm & fam et
T ag @ gvgad N v FegEar D §
agt fafgarg gv § fausdr vy ot &
Wt wf aEegwAn §AY 31 DE ft 3T
weut, f6% w1 ag aft gz d) Fr ar ofy
&, T N3 faadt & aw & Al
SATAT S GHAT | 477 g g7 wearerg
&1 17 QA1 S Sg & gfrsiigy 1Y
71T AEY war | A qars af @, wiew
3% F7 gfcaidaT o da ¥ 3w 9@
Ffrmrnm g fa nFr g & ¥ wwr
FT ARAT W@ gU @ @A ¢ fR g
SR A A WANEG TN qH 4B Y
wag g fay v ¢ 5 7z gal
NF ¥ I NG AT Al 3 Ko &
ara 1969-70 & 3o wimd W ar 41T
ag fewargar M5 s okw #, oyt & &
wiar g fawelt @Y afq afes oeq mea
feadt ow § 1 1969-70 & stvst & xgi
wEraeg & wfg safer aga 148 ghre oy,
gorrg @ 181 gfaz Y, 7o dre & Frx
537 gfqz dY1 qAUG R ag FART
127 gfaz wi, afwwarg § 123 qfaz o
e dwra § 116 qfac a1y ¢w
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Farm 9 10sir 189 F 3@
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qg {19 7 @ §, K @ Al
AERA F1 59 a7F LA &A7 W0y ( 97
ard fF #4077 gark aer ¥ e 7 oK
a1 & W WY A @Y, #1448 &
vt # N F fag qrEr o fawe Faer
fag & ST 33 &% | 7@ A WAV
HEEA F1 LT & ¥ wrAzawar g

fa=rg & @ § o7 A\ WY &1 WY
geq fawrd dramat 9} four efaram &
a9 ¥ F97% qgq fwd dram s 56T
& o faar war w17 ad @ aig qAl
1 19% % 97 A1 & 0% ST drarai
1Al & fao €7 N 9@ g8
foreer @ B & wrw, AN waew ¥ 9w
ar, a1 fae w27 ®mw fas @F7 9g 749
¥ 4 FrATHY 7 wm frar aar ) we
9 fF 81 S1ét Nemralt 7 fog w7 7
T 59 A g g i oy ogET Sy
NAAT o ag &F 7% | AN A A
ASATHY I AT 77 SAIAT ATAT, B G2
a1q AT T, N N Ay ¥ fand
# o, & A fae & fr gw oy sarer
a5 R N7 w07 g7 A7 ¥ oy
qEEr 8T ¥ JAT 7T ACH F17 q7 @5
qr | I qHT A ST EL aCF 7 @AY
AT #Y g9 F far wm 7 Faoe
wfeite # shenfegy fFar s oy ag

sraean et €% aw g awdr §
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qY e 71 aAy ov wE faeEr g,
w&q ¥ guy 4 fawar & 1ag vw MW
geg § oY gAY W AT Feg onaEr F

frraz aNa At ¢ # &1 swEow
TAr WTgAT § 1 OF e § faT gRar g
g7 wraw ag famelt 7f 1 IW AW
1 qrefr ¥ £% fragr & site sE?
FTEH S A an Tw L1 af § oAl
I gue & Faromet aY aid) St A
Aaf 1 WY qagy o wq o #
Sewd AN ¥ a7 wif A At )
AT TATY A T KA FT AT FrFQT
F1amn & fora o fa Fam o
aq ¢F A wEET A 2 e aff
F) fowr omar 2 & v faw wrar ¢ fa
o) ag) & 1 wfew qa g€ AW AT E
ot gie fearsn 20 F w4 A qAF
fw fog™ o w7 Tag 9 g€ @ 9w
auy ey g T fear war fowEy
qug ¥ 4FTT vFE ¥ @I W O 9
arg §¥ v | TEd A ¥ taFag s €
af Ffyw #1E rq agy faq1 war) w
qg A waEE faard § waew § g
g Dt wifeg 1 A afuer g AW F
W 7§ &, A At T grg oY T
¥ gqig fgaae 778 &, gaar fasdy @
g & ey Agr nAr arfgu !

ster A% faga ofew @ 9w § oy
& e q@TaT § SO NRw g9 ¥ Ay
Yimargdguadw ¥ N gow
Eet U ¥ gRwgE F olRar A wfy
27 a W Al w0 we aw g
WET A I 0 ww ARA AU WY Y
W § % Io s #) aitx are A ¥
TATW ¥ G A surey ¥ vaET g
TEAA AT araEnr W) Wi § oy
il agf auvr earfeg ) 9 )
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ot ¥ $Q § fwgm, gaer faadt
w1 WY ¥ § o uits 7 qear ¢ dafee-
afezy ¥ Y faorelt & ot § @R
wored A | 7g o feadfcd § waaT §<
fear sniar wifg 1 SR AT CE
s § Y 3 WY 0F Fawt § ety AT
¥ mg ux daT sqagrC g Wiy | i
w1t & fqw A g fawst w1 W@
uNT AT F T B & q0A Ay fawar
¥ w9 Al v AN & @) quAT ) v
aife freal &Y aeT 7 811

TACIRT AR TO AATE WAEY
yoft § Hwpmwt v & Ty ¥ drwad @
2 =iy afedwar, wherggha aw
fam g afcsar, faso sam a9 faag
gfeayeaT, saaT ary afcdmr, fam
aig afver, gLgama 6, saU gF-
Fq w2 @, WEq AN AW € §W
T M@y | 57 draapdl ¥ a7 ¢
arec a7 fa® an g fea A o ad
faar ot § | ww wnwg § e o Avest
¥) FIOH A ¥ gom ewfy yag A
o gy, gua W W 597 aawn
won wifgd aiff w1 ax i FW
a¥ |

w R qm W & fs 9ET W
# arufes faga ¥z faromr § | sa%
forg & wxe # A RO § 4 wwh
farq qw &Y WAl ¥ samo 9w g
wrrdrat & gdaer 99 @ § 1 awndEr
wr WEduw g wvwT 1 WU W d
fie gaet wrnden § § wr oo gat
ON WrE A T 9T A AU N7 @l
§ ey of st qu farar g aifs Sw
oln kW A g aw ¥ faswr g
¢ o ge we ¥ @7 & ¢, o 59
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oY foer @¥, faweh faw a¥ ot ag @
safa & a0 & od Wy /% |

SHRI N. SHIVAPPA (Hassan): Mr.
Deputy-Speaker, Sir, I am really happy to
congratulate our hon. Minister, Dr. Rao,
on his continuous efforts to achieve the
objectives to which the Central Government
had committed 1tself all these years through
their five year Plans. We see from the statis-
tics and figures that are available to us,
which are at our disposal, that right from
1950; when it was only about 350 million
acres under irrigation, through the effort
of the Central Government and ns agencies,
with the co-operation of certain State Go-
vernments, though there were certain politi-
cal changes, they have made some progress.
The figurc is 88 million acres. 1t is 25 per
cent of the cultivated land; so much irriga-
tion has been achieved. If more recent
figures are 1o be taken into eonsideration,
it comes to 99 millon acres. Out of this
32 million is under minor irrigation, The
target the Central Government wanted to
achieve through the irrigation Ministry was
75 million hectarcs, equivalent to 187 mill-
ion acres. Unfortunately this target had
not been achieved. There are bottlenecks
and obstructions lLke droughts, wars, eic,
We can understand all these things.

We are not happy about one thing.
Irrespective of paity affiliation everyone
of us 1s prepared to co-operate with the
Central Government and the hon. Minister,
It pressuppose two things. If so much
money is tequited in order to implement
certatain projects, it must be given. But
there is a demand on behalf of the poor
and needy pecople to remove the disparity
between the rich and the poor, the have sand
the have-nots. Qur Government is commi-
ted to this policy. Our Minister will not
dispute it. Thereis a famous proverb im
n Kannada which says that all the water,
flows to the ocean through the rivers, thre-
ugh the hon, Minister’s rivers. Similarly,
all the money given by the Central Gavern-
ment through grants eic. goes only to
progressive States fike Andhia and Madras
and Punjab. If there are persons who omn
exploit society, they become rich. Similarly
persons  who have some voice in the Cent-
ral Government or State Governmeas,
jrrespective of party affiliations, forgetting
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their commitment and principles and policies
misuse, the funds of the Government. This
should not happen in our socialist,
democratic  set-up. We are committed
to programmes and policies. Money
should go to backward people, backward
areas. Is the hon. Minister prepared to
give this assurance to the House ? If our
assurances are to be fulfilled, the disparities
between the rich and poor should be remo-
ved; so also the diffcrences between the
forward State and the backward State
should be removed. That is our commit-
ment, It should also be the policy of the
Irrigation Ministry. 1 feel Dr. Raoji should
give his consideration, thought and sympa-
thy to unfortunate States like Mysore and
Kerala and some parts of U.P.
1 am not being parochial, taking up my
State, But as one interested in all our
people and our policies and programmes, 1
should like to point out that in the whole
of the Himalayan region from Kashmir to
Assam and Manipur, lets of fast-flowing
rivers are to be found, which can be exploi-
ted for providing irrigation and power
facilities to the poor, backward peogple living
there. They will be cheaper and more-
beneficial, and there are no inter-State
problems involved. Similarly, in the Wastern
Ghats, right from the Narmade to Cape
Comgcrin. hundreds of small rivers are going
to waste. Are there not people living there,
are they not our brethren ? - There are only
two classes of people, the very rich coifee
planters or extremely poosr  people. If
small projects are not consiructed there,
irrigation facilities will not reach the poor
people there, their economoy will not be
. improved, and their co-operation will not be
- available. Tappeal to the hon. Minister
; that rivers of this nature should be exploited
© to improve the rural economy:

: In hill ateas like Malnad, Hill Improve-
ment Boards should be established which

: can'be done only by this "Ministry. If such
: Boards are not brought into existence, it
wiltbe impossible for such areas to make
progress. ‘I appeal to Dr, Rao to give co-
‘nsidered thought to the establishment of
‘such Boards for achieving a co-ordinated
effort to help the poorer section of the
rurgl people.

M’_y'vl.bbn. friond from U.P. mentioned cer-
} projects forwarded to the Centre for sa»
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nction or technical clearanice. T may mention
that several projects from Mysore, which do
not concern disputed matters, have been
pending with this Ministry for clearance in
the last two or threc plans. I have written
to the hon. Minister many times and he
has replied assuring me that they would - be
cleared. For intance, the yegchi project is

estimated to cost only about Rs.
10 crores. It is a small tributary of
the Hemavati which can irrigate 50,000

acres and provide relief to the chronically
drought affected people there who have
been suffering for centuries. Their poverty
is our poverty, and it is the duty of the
Central Government to remove it. It is
a part of our commitment. [ appeal to the
hon. Minister to honour his commitment
and clear this project immediately. There
are many other such projects pecading from
Mysore, which do not involve any inter-
State water dispute, costing Rs. 2 to crores.
They should be all sanctioned. ‘

The hon. Minister is very diplomatic, and
recently he has taken the hospitality of Mysore,
He knows that Mysore people are hospitable
and he has exploited it not for his persona}
sake but for the sake of our brothers
in Andhra. 1 am very happy but 1}
want a categorical assurance from him on
one point, namely, whether he has made a
commitment to Chief Minister of Mysore
that while taking the Tungabadra waters
from Mysore and giving them to Andhra,
in case due to failure of monsoon there the
crop in Mysore is going to suffer, that water
will not be allowcd. to be given to Andhra.
That was the understanding. I am- told.
I do not know. I think the minister should
clarify this point categorically 80 as to
remove the doubts in the minds of the
people.

Coming to electricity, hydel projects are
cheaper and thsy are very helpful, There
is plenty of scope for hyde! projects in our
country and if they are tapped, mre power
will be available cheaply .for agriculture,
industry, etc. Thermal and atomic power
are costly and we are ‘investing &~ lot.of
money in them. Of course, ' they are
necessary for development of mddern’ techn. -
ology, but in order - to give cheap’ power 10 . "
tsrmuure and lndustry. the lmm pw;ecu‘
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have to be commissioned The Kali project
has been pending for a long time. If
completed, it can supply a lot of power to
the country. I submit that it should be
cleared quickly.

With support the
Demands.

these words, I

SHRI P. M. MEHTA (Bhavnagar) :
Sir, 1 do not want to take much time of
the House. 1 would make only two points,
one about the power position in the country,
specially in Gujarat and the other about tt.xe
Narmada project. The power position n
the country is bad n genetal ; In
Gujarat, it is very bad. I know he isa
very good munister and he knows s job
very well. He never involves himself in
politics and 1 am sure he will do his utmost
for removing the hardships caused by power
shortage.

One principal limiting factor of the
industrial development of Gujarat 18 the
periodical shortage of power. Our installed
capacity at present is 372 MW and the peak
demand is 780 MW. So, the installed
capacity is enough to meet the demand.
But if anything goes wrong, immediately
Gujarat will suffer from power shortage.
Since August one of the units at Tarapore
is shut down and the non-supply of addi-
tional gas by ONGC is also creating trouble
in the generation of more ecnergy. These
are the main causes for power shortage in
Gujarat. During Question Hour, in reply
to Mr Chavda, the minister mentioned the
reasons and he also mentioned when this
power shortage will be removed. 1 do
not doubt the justification given by the
Minister, But this shortage of power has
created many problems for Gujarat,
Because of the shortage of power, the wages
and salaries of the agricultural and industrial
workers have gone down as also production
in these two sectors. In fact, it has affected
the entire economy of the State. Most of
the affected people belong to the lower
ciass and they have been putto alot of
hardship because of this power shortage.

Now some arrangements have been made
wherehy some energy units have been given
to Gujarat by Maharashtra. This is a loan
and is the coming months Gujarat shall
have to retarn them, If the work is delayed
or the units are 0ot commissioned in time,
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or if there is some difficulty in recommissi-
oning the units, a worse situation will arise.
The works which have been started to
remove the power shortage should go on
without any diffiulties.

Then I come to the Narmada project,
which 1s a well-known project. It 1s not a
project of Gujarat alone but a national project
of the wirsle . Inda. This project is not
being imsleaiented because of inter-Siate
dispute. This di.oute has now been referred
to a tribunal and the Minister has siated that
nothing will b: done before the award is
given by the tubinal. Suppose afrer the
award is givea 012 party is not prepared to
implement the decoion of the tribunal. Then,
what will happen 7

It is stated that the Chief Ministers of
the two States w.l negonate on tus dispute.
There 15 no d fu:alty of the dispute 18 solved
by negotiation It should not go against
the nterests of Gijarat 1 have every
confidence that the " wef Minister of Gujarat
who 1s quite capible, will look after the
the interosts of our State during the negoti-
ations. I woild aspeal to the Central
Irrigation Munis ¢r to help them in these
negotiations.

= ARAT TATE HES (awedge) -
Ineay wEew, faard &k fasst 5
feniza &1 & guda war § AR gada
& |rq ary 74 wdeg ¥y 91 W ]
g i 300 0% I DT v F gy
&l & dar AT wad vy gy A &
AR g ag R & fgg ¥ wf swgw
qraar § 1 %9 ¥ wiw wrg qreg-faaAr-
wyor § o} ag fawny w8 S0 FTT @
& 1 fe walY aw gard wig w¥r wew-
FTC FAT g & =1 3T weawE A &
gfg gf & T 1T o Eaw wNAT T 99
¥ afq & 1 79 2 o ool 3 i
T ag F A ¥ g oIw@ &
FFUFT § &FT @Y AT § 1 9T 4 Fodpd
¥ o N g ard wEi e WA ¥ A
st d fr e mwgar § 1954 &
T AT G6 W FTR FH FH B T
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g 1971 %01 fayre, 38 9T, 919
T QY AN 4 AN AIFL A 91k I@ D
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T 98 ® 4IT A ITHA qqoqw Y F
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#re £ o Fw w1 ard fem ST )
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ar st g qroft faafa a oz g ag
7% fs dre fagre wgr § & oran g, A@T
RN gAa & A% a AT AT ATEAA
witm fF 2 0% 12 g A 9T ag
vz faafer mg 1 T A 1923 & 6%
1954 ¥ it 5§ a3 faufer s &fea
1954 ¥ * 3z %7 9z agFc am 1971
¥ wrE | faufe &1 AT SR A @
w07 o fogd sagsnr F A4fa 4 @
fagler &1 99z v faar @ my 99w
qed & e agr &1 74D o wfx fza
af) a8 QT g #° ag 7w
w & e ¥ ¢, #few fee st § graw
¥ fAea T Agar § S99 &1 T fady
Y, 3¢ N WIFAT F @A F faq e
fagre fom a<g ¥ ¥ A faafe 7, wa-
wog ¥ @l | A N Ea fag qr Ay
wigay afea fagre & faofe & q &
g R AR gwaTT N aar g fr ak ¥a
A xg A ¥ 12619 9y & wam
g, 1953 & & &2 1970 as g
ggwe wrged w0 afr gl wfew ag
ot & ¥ ared Y 9% 7w, gfw 2
we | A @ fe a5f ¥ @ T waws
ueig fFar | A sta 37 @EgT A s
Arar g A S ¥ WgEH A qng R
iy Al § war 7 ogwR i wre-
wafiva & 1o 1 fagre st odiar ow gig
& + Dt qTeR w o) faafer & ferg
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e @ 1 707 707 60 g A W
g @ AT 1 owwgEe 1971 ¥ W@
e T # 7 wgaa ¥ 99 ¥ qg @9
s fremdaiia iy wud s Y
9y 4 T4 ...

MR DEPUTY-SPEAKFR These figures
are well known The situation 15 well
known Why not makhe some constructive
suggestions?

s AHAT FYIT WA TEW 99 qA
it feftd dm & At M aw, s WK
AT N TGN N Y, Tw ¥ fagre &
@R &Y FFE F@ AUT 0 TRY e
fqiE # um afag ¥ ¥gr ar—

Closing of breaches and strengthening
of ¢mbankments as 15 necessary

st fead 0 graiwnew ¥, Jeow ¥,
wifgad g9 9 ST I A9 N
g N AC A, FAST WA A gl
w1 Su X famrw gar qr 1 F wyo
[T ¥ UF T KT AIgAT —WY
AIEHGT A, fagix & « oW g
gwar, I faufagws efa & & A
TEAET R WaT FTH fasraedy o, #fwr
ST g fed sy 4 W gEaar v fafew
N, WA T &F PR QA qT-
T F I AR T I & fau daw
;T FUE TAT Wr g, ag aga ww ¢!
! 9 w167 w318 WA T FEH
g &, 9@ gwar Ay @y g Al fear
S A, wfET gy Ay v g
e food AT Ay § Ty ww D
A 39 Y q0aa 0 § Ww § o !
TN 7 & Ay AT a4y ww e
&, ® o qeaedl, miaae acan WY,
AT EF e ar fe fEary 9 §,
S Y foar war oY fsx 1972 ¥ wr
€ @ §, 3o TH WY ¥ BT KAATAT
W awY § | 4 aw ¥ W A



185 D. G. Min. of

feereredt dwe fagre & Qg faliwex
ik tfcdes fafret & aff o,
ax a% ag wg faufer e o1 &t §
R fagre & ol Y for o ¥ g
9847

whoigrdy udwswr § fs
fagr ox wa ¥ whw o &, 39 Y A
® Fgi wA ¥ a0 §, @A
TO T §T U I A ygew wfaw
T 1 werwr 57 fadY aw gt g 9w
# feafs oY, dar wr daw FA w@n
WY & gov-wrowfean Smw §, o w9
Y ogx g fear o, Ndage e
et <@, e w1 wifes dmgne
A G, TAT §Y T T AT qwaAr
fis vy g iYL Fgwgrew § A
R HFAT @Gl §—A OF FAAUT €2~
He qar v @ —1970 aF *q1 Faq
@ a¥e 1971 & sm awardy g€, aa
w1t wre g fr fagie s wq @
varer warfaa W@r gt g & 6 g
wtw, qgraTR, IINM, AATEEL.  AH-
9%, gforar, sfz 17 faad & & Q9
v 10-12 fo¥r famge qeare 4%
& 1 O greg o o Ao A SqifE g
AN D g fod § I A
® §, 99 § IFA wgr §—f% dar g
et ¥ R R wTAA TR

“The preparation of a comprehensive
plan for flood control in the Ganga
basin and organising its implementation
in a coordinated manner through the
agency of the State Governments con-
cerned in the basin will be done by the
Ganga Flood Control Commission.”

¥y forg, arsaw wERA, § g@ faufer
& iy & far falre < A At off
oe oo g W s W@ W WIS
WO Wt §—ug Wy @ 27 Wy
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«yr I ¥ s A W, saife ag
T ER A QT @r 2 AR Ig A
TGft A wrfa wr e @ @, wehw
FHIT F FIN €Y a7 USK WA §q AT
¥ % § 1 T (5% o7 99 & qes fadvy
sar § W ot wf g @ vy fayr-
v a5t (F1) A AFFUT) Kwvo
g F fex X egarg ¥« owwar g ¥
wrae fagre & gEt v ¥ Arw < §
A grad gm oMl Faw

SHRI RANABAHADUR SINGH
(Sidhi) : A stunning fact emerges from the
Report of the Ministry of Irrigation and
Power for 1971-72. Madhya Pradesh
emerges as a colony among the other States
surrounding it. That is one of the largest
Adivasi arcas, but is has a per capita power
consumption which is the Jowest in the
country. It has the lowest percentage of
irrigation potential  available by 1974,
though it is one of the States having the
largest waler resources of the whole coun-
try. 1t is surprising that, at the moment
when the neighbouring States of Bihar and
Uttar Pradesh are, respectively; having five
and six big power generation plants under
execution, our State has none. Another
surprising fact is that there has been almiust
no progrss in irrigation since indcpendence.
As per the Report, there were about eight
schemes under-taken in Madhya Pradesh
irrigation work. Of those schcmes, only
one has been completed and that scheme
also, as the Report says, does not have any
substantial irrigation; whereas 27 medium
schemes have been completed, they cover
only 1.3 million acres. Also it appears that
Central spending on our State in this res-
pect is exceedingly low; comparatively, Bihac
and U. P. have Rs. 27 crores and Rs. 21
crores to be spent on schcmes that are
being exccuted at the moment, but Madhya
Pradesh has nose,

Sir, I wish to place these facts before
the House merely to point out what I have
said in the beginning, namely, that Madhya
Pradesh is almost a colony, All the major
rivers and minor rivulets flowing out of
Madhya Pradesh have been tapped by U.P.
and Bihar and Madhya Pradesh is left with
nothing. .. (Interription)You are not allowing
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[Shr1 Rama Bahadur Sinyh)
us to take 1t Bandsagacr 1s @ project which
has been lying with the Central Govern-
ment for the last four years When Band-
sagar was proposed Bihar raised an
objection and after taisng (he objection,,
Bihar went right ahead and constructed
extension to its already exssting facihities
(Interruption)

MR DLPUIY SPFARLER Let 1t not
be an inter State feud

SHRI RANABPADUR SINGH 1 am
pomnung out the whole picture as 1tis
(Intars priony 1t has turned out to be exactly
what you ha e mentioned  We get netther
power nor water

Madhya Pradesh has objected to the
extension of Bihar oroject because Madhya
Pradush wanted to  uulise the Sone waters
But that w1y not takc hoe i ot ari though
Madhya Pradesh wants o1ily 38 ser cent of
the fotal flow of its own wawrs In this
Bandsagar Project whih would be 43
million acre fcet of the total of 18 mullion
acre feet avaifiblc 1t 1s not being g ven even
that much At the same time B hu 1s also
constiucting another arngation fiiliy on
the north Koel niver which again forms a
part of the waters flowing fiom Madhya
Pradesh

SHRI YAMUNA PRASAD MANDAL
You muy sce page 58 of the Report

MR DFPUTY SPLAKFR
order Order, please  Now, you are a very
enlightened Mumber  Instead of provoking
a controversy why not you make some con-
crete suggestions as to what should be
done ? Thereby, you may get more for your
State, instead of entering nto controversies

Order,

SHRI YAMUNA PRASAD MANDAL
Please sec page 58, of the Report

SHRI RANABAHADUR SINGH 1
am only statmg the facts which are men-
tioned m the report

The situation 18 exceedingly difficult
for us mn Madhya Pradesh We areca
State which has no possibility of canal
wrigauon at any extensive level and once
we are able to build the Bansagar dam, we
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will be able to irrigate almost 6 milliom
acres and here we are up against the situa-
tion where we are not heard Sir, I will
not go nto this further as per your wish

I would like to darw the attention of
the Minister to the fact that the districts of
Sidhy, Sargujn and Shahdol qualify entirely
for the RFC schemes that are at present
under consideration of the Government and
I would request the Muister to look into
this matter and s.e that these districts get
tris schome

I woull alsy press for a hyvdrological
survey to b carried ou by an ae 1al msthod
50 tht our S ate which ts lacking in surface
water can ulilise the uaderground water for
Its Irngation purpose

Also I would sugrest that snall hit Tiri-
gation schem s which use electricity  should
be s>t us by the Governm. it bacaase wells
in Malhya Piale;h uiaally run out of water
Wiict we hive pueanal sireams, the
ground 15 so broken up that wea cannot have
big dam> or canily  S», it electricity 18
u ed to p ovide hfi nrigation, sl canals
can be built

Also Smgrauli in Madhya Pradesh has
got one of the richest seams of coal But
it1s not very gnood for railways It can
only bz used for thermal purposes We
have been fa~ing this situation where we
have bee1 relegated to the background as
far as the atteion of the Ministry goes be-
cinse we have a little surplus of power.
Bit, I would plead that this little surplus 18
only surplus because at the momeat we are
m a developing stage of industrial expan-
sion and once our industries develop, this
surplis will vanish overnight In view of
this, 1 would b pleased that a big thermal
power plant be put up at Singrault at the
earliest

Finally, the move to nationalise the
water resources of the countryis a most
welcome move on the pert of this Ministry
1 would only fike to draw the attention of
the Muaustry to the fact that this legislation
1s really brought about and when 1t 18 fina-
lly made conerete, 1t should be taken care
of that 1n this 12g slation step-children like
Madhya Pradesh are left with protection.

Thank you, Sir,
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oft Trw vy (e gviw):  STEay
wgza, & awt wivrd g f amy AR
1972-73 Y fgm€ aar frma & am
q¥ W {AHIC 9% FH HT AW AT
frar | & g wRT F1 T @ A@ K
X aqY faard &4t wEEw w7 AR
femman amgar 1 T v Fr @ feww
fgmwy ¥ odai 7 faor g et ¥
sa®] afzgi faed) § Sife gt @
& fei & guid 92mr & fon stfus g &
A0 TS &1 gaw feenr fowAr }
fawd sgrEEy faegras & gore ®wR
wdt fgir & foadi gdeer, faigr,
FATLE, TS & fgem oA £ AW
¥ fgran A & fomE s stga, avee,
g N gady afmar ggh & afwR
o afeadY & aeft &1 U 39A fagar
g1 Tifgy a2 o) ax af e 2
W% fr 9@ 9gw I G ey F1i
fraald wreE @i & @y Wsft 2
IAH & TS 9T FIW AF § AT T AN
g AR TH L 1 wF g R fF wa
argy o9 awst #1 Fnaifew @ &
£aq 937 99 X F1 waT F )

wgi 9% faw s N @A 8, W
graew § & va W & s g 1R
g ey frar @ fo sw@r s Y
wzifax qrax @ax fawd arar § 1

1 g7 WY TOAD: JITEIH WA,

wew ¥ worgfe ) &)

MR. DEPUTY SPEAKER : The bell is
being rung.

Now there is quorum, He

continue,

may

o ow wwe: o gRifes e e
¥ fag Y e GG A § ) O e
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aqr § ANfF forer geizag # wgar {0
ga I A AT § Aiw afel worw
¥ famr & ¥ qsar § ) widt § 9w
Tar ) feqfq o & & e agi ov dwrgE
atwz § wafag agi o srer § qifes
qrIT I FAAT AT AHAT & | 9gE 9T
AT § T o faw avdt § o vk
far abY ¥ SargAr S A qFar
g A faae § 6 aww w1 ad)
9 qA{RF QAR T TAET AR 1 I
|7 §, WET 9Z, YA AW GET S
free gu wonw § gawT fag diw or w1
¥ wear) R |3 gfee & g ae gEfas
qIAT 3T AT ST G¥BT TGIAT |

YA AR, H TEIT FY W T
F far qarg & 7.qa1 § % e®7 wawy
20 gore mat i fawsr G &7 FF
AT gl ¥ fqar §iag ww g &
gufaal| $a% & | q9 g §F gg AT
F fag Wt sw . H QAR q@Ar § &
Igq $q9 12 &) gfeea afagr & s
faastt qgwr & warg fsm §, =9 2w
¥ fafpeq w&M & rag Wt oF wga g
gafadls Faw § | A7 ovAIR § f enad
fl W a)] & gfmw sfaa § fagq-
£ & oy LA TR FTFA qwq
& |

g afafcas g qar =« § fv @iy
fra=ror AvwaT ¥ IeaT ule F TVHT W
&7 WA A F qrge e rar g &
g W ¥ U 9T 81 g fewem
fedm A ag frawrer TaTd @R
quy, &t fawige age § s et &7
wong aur qzag & fae 4% #Y svEear
v %1 gy # | W awEr SR
WX g wgd Nfe wg At W[ F Wy
s Aoy et g, 3T WX ®



191 D G Min of
[+ T wwy]

fog Wt ey ¥ AN smaewr g
wrfew )

warea d § frafqe & Sa@ 9%
o 1T faard @Y a7 o feerEar
wgr 9¢ qrr w1 oawiEm g 1 fanige,
u% Tar fasr § 9 g7 gt ey g«
uEIT &1 fwre 71 war war ) faai
wAgErE AN argad ¥ fadr ¢ owgt
#FET AT TEaT § 1 WS W ER W
ferrg DN N L M F qET W
g @t g1 gg iy 5 =
WweF i aEd fa¥ wmamx
qyaAr A aarg O, fag § gty o ar
Twvm wre ® feard fasige sk
gaE ® 7 fes) ¥ gw wvraw )
affrwz v arf W o9 gi o #
wiag &€ a7 5 F4Y 7E1EW €7 NI4T w1
sraifad & o WOAT g1 qEIR | WL
qg QWA GET TG gAY A IT AT IWL
s g IR 7 F3A0 qufgy fe @ Al
¥ 16 QAT § AT 3T IFY FT IS ®Y
fraig? f9d & 34 gaweq @7 7 @7

® fadt, war a¥am 9F @ @ar g,
o gty A€ Al ) g9 gar s ¢ fa

& QAT 7w § ¥ WA @ g
AL AR SF AT 9N AT FUT WA FT
€T I 1T Q1T 1 3§ AWG § IA NAW
W T ¥ aiwar ® ote faar g &
rgaT g 5 Wi R q@l A AW
swrel w1 gfee 7 @ W WX agr §
W Y wiearedt #Y ¥@q gU @ qiEr
T A g 7 ¥ | W & W WA Y
faod ot Daw s N Py F
T H A A A A N fawwg
§ =¥ 9 T FF @ Nfaw 5

R ek W oarvwd
wiNY &1 gAdT wLaT g |

MR DFPUTY-SPEAKER Now, Shri
P. K Deo In consideration of hus letter,
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he has been granted ten minutes, but let hum
not take more

SHRI P K DEO (Kalahandi) As
early as 1901 the colonial government which
was in power here thought it wise to have
an Irrigation Commission That commu-
sion submtted a report and that has pro-
vided a basis for the mnfrastructure of the
irrigatton system tn the country Aftera
lapse of nearly 70 years Dr K L Rao
appointed in 1909 the Irrigation Commisston
1 congratulate him on the fact that the
Irrigation c>mmyssion has produced a very
nice report and has submitted at wonderful
wrrigation at last of the country taking mto
consideration the various rrgation poten-
tials and requirements and recommending
an expenditure of nearly Rs 10 000 crores
on a thnty year plan to bring 50 per cent
of the cropped area under Irrigation But
I shall be failing 1in my dutyif I do not
point out that n that very some report some
mischievous suggesitons have crept

15 53 hss
(SHRI K N TIWARY Ir the Chair)

For resolving inter-state disputes, the
commission has suggested negotiations
first, that 1s, negotiation at the level of the
river basin commssston on a technical plane
If that fails, then they have suggested per-
suasion as was done by the World Bank in
the case of the Indus Waters Treaty The
third method which they have suggested 1s
political pressuie and that politieal pressure
has to come from the Water Resources
Council which 1s 10 be presided over by the
Prime Muuster I cannot understand why
the Prime Miunsster should arrogate to her-
self the role of a grand arbiter 1n all these
mter-State  disputes There are so many
ter-State boundary disputes, such as those
between Mysore and Maharashtra, the
Vidarbha, the Seraikella- Khraswan dispute,
Chandigarh and 3o on, and all these have
been hanging fire for so many years  Sweh
1ssues  cannot be decided on  a political
plane

So far as the location of industrses 18
concerned, we know very woll that even
though Orissa had a strong case to Nave a
stecl plant, and this has been cofmsboekied



193 D. G. Min, of

by the report of Dr. M.N. Dastur who has
said that the cost of production of steel per
tonne would be the lowest, namely Rs, 354
as against the usual cost of more than
Rs. 400 in other cases and Rs. 450 at
Durgapur, Orissa’s case has been over-
looked. We have a genuine fear that those
States which have a stronger pull will get
theic things carried through through this
Water Resources Couneil, and the others
would be left in the larch.

SHRI M. RAM GOPAL REDDY
(Nizamabad) : How does he think his State
has no pull ?

SHRI P. K. DFO : [ do not yicid,

As a last resort, they have sugeested
recourse to article 262. Tlus arucle clearly
provides for the anpointment of a tribunal
whose award is not appealable. This is
very fine suggpestion which our elders have
provided for in the Conslitution. This
tribunal can go into various aspects of
various projccts and come to conclusions.
So much time, money and enegery have been
wasted on the Krishna Godavari tribunal
and the Narmada tribunal. Now a novel
idca crops up that the Prime Minister will
act as the mediator and things should be
settled by political pressuie. 1 do not sub-
scribe (o the principle that questions of
vital impoitance, of Iife and death, of water
to parched lands could be sacrificed at the
altar of political expediency. I call it
political expedicncy because some of my
viends representing those affected areas
sitting opposite might have devcloped cold
feet, but I deem it my duty to bring it to
the notice of this House. If it were not
political expediency, Dr. Rac would not
have gone at the psychological moment
when the entire coasial belt of Orivia wes
slashed by the worst type of cyclone and
tidal bore to scll the idea of the Rangali
reservoir in the Brahmini, This was never
suggesied to the Irrigation Commission by
the Orissia  Government, The Orissa
Government have given a list of various
schemes by which the flood waters of the
Brabmini could be controlled. They
wantsd a diversion wier on the Brahmini at
Rangali. They did not want to submerge
120 sq. miles of fertile and pirecious hand on
both sides of the Brahmini. These are the
most fertile lands of Deogarh sub-division
and Pallabara sub-division. If this area i8
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submerged, there would be hardly any place
Ieft 1o rehabilitate the displaced persons as
the rest of the area is all hilly.

Coming to the question of the Rangali
dam, we find that the benefit would be
flood protection in only 100 square miles.
For the benefit of 100 square miles, 120
square miles of the mnst fertile land on
both sides of thc B ahmini where rural
clectrification  schemes are going to be
taken up, according to Dr, K.L, Rap~—he
opened 1t at Boulpur the other day is going
to be submerged. This is causing grave
concern and panic in that area, 1 would
hke to tell Dr. Rao that the cyclone or
tdal bore or ¢ven flood in the coastal
arca along the Brahminy cannot be con-
tolled by the Rancali dam The Ran-
gauli dam is going to store 3 million acre
feet of water, This quantity of water
could be ecasily conserved if the Orissa
Government's  suggestion of  reservoirs
on the Tikra, thce Aunli, the Singhda—
Jhor, the Dadra Ghati and the Ramiala
are teken up. There has already
becn a dam on the Sankh which
joins the Brahmini near Rourkcla. The
Mandira dam is already there, Half a
miltion acre-fect of waler have been stored
there. At Daijang near Angul also, a
quarter million acrc-fect of water have
becen consumed. Iven in Bihar, on the
Koel, at Handhi, Phuljar, and Khatwa,
three scheines are going 1o be taken up,

16 brs.

MR. CHATRMAN : The hon. Member's
time 1s up.

SHR1 i*. K. DUO : The Orissa Govarn-
ment's prososal 1s to have a dam on the
Brahmani at Lodani. If all these projects
could be taken un, this Rengali dam could
be avoided. [ want a categorical assurance
from the hon. Minister, Dr. Rao, on the
floor of the House that no further panic
would be created and no further submer-
sion of land would be allowed.

Sir, in the entirc globe, three-fourth is
walter and one-fourth is land, and there has
been <o much pressure of popult on on
and that in over-populited countrtes, the
people are reclaiming the sea, Even the
Zuider Zee has been reclaimed in the
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Netherlands, and here, we are gomng to
submerge some of our most feitile lands

1 most humbly suggest tha. the Dhamra
mouth, whete the Brahmant and the Baita-
ram join together before going into the sea,
should be diedged for the better flow of
water, so that after the dredging, the de-
funct chandbali port could be brought into
operation

There has been a model studv m the
Central Water Power Rescarch Station at
Poona regirding the opcning of the Chilha
lake Smmlarly a stuly shouid be mide
regarding the dicdging  of the Dhamra
mouth which would solve the pioblem of
the Brahmam floods

MR CHAIRMAN That s alt 1ght
Mr R S Pandey

SHRIP K DLO
S

1 have 10 minutcs,

MR CHAIRMAN
11 muutes, thouph the
gave 10 minuter
thiee minutes

I have gnen you
Deputy  Speakes
Your group had only

SHRIP K DFO  Just half a minute
So fir s the surplus of power m Onissa s
coteetted wheh has been menttoned in
this sepott | submut here will by s surplus,
and arter the vatous rural e'wctilfication
schemes and  electro chemical and  clectro-
metallugical indastis come up hhe forio-
vanadium, aluminium and feiro silicen where
electiicity 1s 2 raw material thae will be
shortage of power S0, they <hould gne the
green signal to the Indravati pioy ot which
will produce 600 mw ¢f power bes) les 1ri-
gating 4 lakh acies of fawd  The Krishna-
Godavain Commissiun s already given its
intertm otder that theie sould be inter-
basin transfer of wates lhe Andhia
Government objected at the untial stage
But they have also agiced to the utihisafion
of 200 1MC of the water by oris a2 Undes
these circumstances, the green smgie should
be given for commissioning the Indravaty

project.

MR. CHAIRMAN  Your time s up.
famvery sorry MR R S Pandey
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N wa wg@ iy (uwdTTE)
awrafa 78Ry, 87 94 N gAr F A7AIT
g g oY fawd wix fag Awwy @
gfatzT ov fare guae g &1 wdY
geAr F1 T 9 ¥ fegasiw g,
A AT g8t faAT F1 W 0T g
miad 157 1 TO%T wEY ewd ad
Ffagw g framaft g = W@
¥ o7 g warAErEe ¥ Y ¥y v Oy
grET datwdary a5 fawrd
FY gyrar at¢ wafwrar 3§ osne
dwre B otrar 31° AW AT U Suwe
fag & WA afkm@r At s afedr o
AT A g7 NT BT gAY QAT qvgSr
21 g9a ¥ waftg Qar g1 Eay
fawifra & + 3650 fafsras are Wiz qref
gefa =N 2 fam & ¥ &aw 150 fafoam
vry @ gy F1 I9NT § faad ¥ fan
gw a7 a7 1 83 afaat difaa )
Tt gweAr £ o172 Fv oy 83 afzar g
{57 ® avET qr) #7190 &edft vEEy
g

MTAFT AT W WA Py &
f5 o A F AUA AT g W=r
ar fr 158 fufasa e ® famd
g | qrEas g g1t &+ wfEe f
Wt saw 82 fafaaq gaev s fesnd @
FY |

SHRI JYOTIRMOY BOSU (Diwond
ffaibour) Are you talking about major

wrigation or minor wrigaton ! Mmor wrn-
gation does not come under this Ministry

SHRIR § PANDEY Both

grag qeT 60 fafaas wev sl
w13 ¥ e 22 fafeaw g g faerr
%t 82 fafoaw daax &1 gwd mifaoemr
fwar a1, SEar fear av | wfer v @
¥ gor e 37 fafea gwe 45 ol
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W T 21 45 fafaas a7 R wW
ya=T a’g}‘ﬁr g% | g a9 gIq H
953 fafena &g & faarc frar ot
e GYdy war § 138 fafraa daew
Az qu Al gwi v A fe
are gfea oz, 773 Tr a3, Afag =+
qu, AIZAT, AAT T werw fagdr of
gfeima wrsiaza § gAY 9w gra H A
AT gy g w1 afz o Ty T
&Y nt g1 FL0g T BATTRT 4T qraqd
FEAT U7, AMYTY YT FFT 2000 | AT
vy g4 st & fays e 30y,
enfar sfaad & w57 wfgd 5 g @
F7 ok frar sg aifs @Y weg oy
fratfor frar &, o greg Fear @ a3
afz Gar adt &rar ¥ @ uw 5T w2 gm
gfiqeaqr A & 5 A 97, wgA
9T AfRat M, AAAH A6, qd g
T, A AT FEAU 1 T FAS Feaw
§ @iFad 7N, woAl N wFA qF
QT gz WA, a0 as 1 witaa
@ AT 1 QF artenERd €99, OF
GFATIAH T AT Rar § #I¢ a5 707
gem oW & wGE gt gdraw &
qgHY, g9 ¥ A, 4 4 94T A¥¢ AT Y
AZEAGH AT« T8 g @FAN ¢ A1 ag
faar a1 gfaur sawsa s @1 § &
aEN 1 H 99 qr fAalsw @A 9
AT § AT QH SN F@M § AR
g wmw F Auw wgi § Ay wgan g fw
T waga & wu, wifeeqa @ W s
gf 9q # gu fawat @ aqgay @7 @
s g &, arganfea a3 € &few arfoar
gy aadft § w7 A ug wgwr, g% gw
TQf gerar wigd § fgad F weaa @,
ot WY arer WA A AT T F
frgrAt ¥ stawds wr af §, Aew-Aam
ey dar g1 € § \ ag wgar g, Sy R

CHAITRA 22, 1894 (S4KA)

Irrgn. and Power 198

arfer, arlr arfed s gmd ogh e £
gL g, R A frarar g Oy f
gafa Ao @ gw ¥ wfwa €fs odr §,
afmmi ¥, wafan & =Em g 5 owmw
samar & s ) @19, awadar 9 gH
FoT T GIF A § 1 W 93 Wy qAY
& WOEr 5Ara o aga wes § ) Afww
498 #) 97 F FITL...

SHRI JYOTIRMOY BOSU: On a

point of order. Minor irrigation comes
under the purview of the Agriculture Minis-

try. Dr. Rao’s Ministry covers major
irrigation and power. 1 hope he knows
about it.

SHR1 R.S, PANDEY: Water must be
given to the farmer; whether it is major
Irrigation or mediwm irrigation or minor
irrigation, whatever it is, it should be done
and water should be given. Am1 clear
to him now ?

¥ xr7 g | v I97 931 wEar
gram azgxa18 & aer s &
anma 34 § faaar oY gawew § gawr
aieat faear qrasr § 7 WA oA W
F7 77 a7 17 § b 27 oww g qey
@A g ? aat a7 A afzai § el
&A1 gAY # B gy A ¥ fagar g
ITAET & 7HEr A9 oA agveey § 7
F11 73 WY A9 A7 g aga o afza &
for s St MW 4 Fag & arel A Y
@it st oy gm €7 wgi 9% Adar
sIAFe §1 909 ¢, dg WG §, 9§
wgr feggas & amy 9T A
wiar & st wadfgat aife s@% e &
a€ § 9T ¥ A gNIT O W AQ § | A
& gar &fna @i e Wi ? ogw A
g ac g, @it ®7 e ? # g fa
qiar AAFE F1 o feagaw ¥ aifra
o 97 g Wt wnd §, At
ggEwEar ITE gl ¥ T & o
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wgrrSg, AT W ma @ F qET
wAyaY #1 gar faar @)

oft A1q TR R4t (AER) e
LUl

S\ 7w Wzg ¥ SEAEST A T
ferar A 1

oft gFAT 3G W 3T A AIAG A
AT |

st U AFA TE WFIOE FT A
qr fzenr anar ¢

z & feaf Ealt AN G 2 emam
aqt ¥ vy3fas wrm AT g7 2 5w
Fr graA @ e FrfzT gmAagh
war a faia dqa ¥ o wer s
awr aYA qEn w.fy g v fr g ad
w1 fata €% a4 &) arw O e FEd
& frr ay ferma & ° w9 A4 quy ¢,
aa dfaa Wedz fame ¥ orwt fraa o
e we Ty vewa frar g aux
et F o~ § 1 T 7z ary frrw i,
Qv vt 9w Wi i frar 2 fe
A TCIT AT T BT S¥F TA
¥ ooy omg@m g Wi @ oS
&g & L rEET A/ aedy g% 3 fag 9w
71 fofg Aenfve o A wrfee ) g
fiegasw, Tred faeafas wiv froea o
% 9T v far s & = g7 Wy
gaer fanr & fF o momwr qu w A %
ggd *¢ faam =

w3 &% A% ¥ 9gmw &, @@r anz
% g ¥ T W w0 3200w § A
wer &Tee &N &, T IT F w5 §) P
§ 1 ag fra dfwa frae 8, fvet @n
faoreft 9 2, P 5@ fgaz;asr;:
A W TR I AN @
o o ¥ e o ey g e
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@ 1 grafagar 3 wfgy ok @ =N
femaw & gzwra faor 7 o7 T
¥ g fanix & wifen )

wEr aF faaeh &1 graey @, WY@
qiF AT qr § e 71 fawd § awar
&) gwrX agt Wrewr W qEr E ) gEQ
ezg ¥ Ngar Yo 7 fag o w0
FET £y | g9 I w3, fany, -
a1, oo, giaron Mt @, W 9
A a1 A garT Amraed fawf ¥ w6
& 1 g7 fagm geazr gt 9@ ST RN
PRI Ote M Fger @, 9§ A1 N 0F9-
carae ffar wid |

To q Fg3 § & P @ dar
agr &\ qay gw 37 77 Aifw T W
R frger@ae @ & "gn 47 &1
yaeq Fy FC ! 9q §AT A Y, Y AT
AT 47 £307 7 g4 fg 99 &Y we-
w4ar qT ga Y 49 guadt &) A fadaw
FTAT g § 1 0eq 53 § g fagw
qret & 1 9E § B SEaM & fag wew
weor % feg 200 w0 w4 F
qrayld a1 4 | T Whe FAOT
tagrar sl S qE & QT & OrTw
FT &G FT F 47T (R € |

AT WA A B G oqeqrd G ow@r
Qiagiacaa & F9 9wl w1 qeae
fgrar Mgz §, Sfen foard daw @@
RS gt &I WA AT Aax F A oy
T AT 1 I [ weqnaw & €@
WAL TG v g W@ § w1 g
IER AT AT T g F graw qf) fed
AT A g qOdN @A &
qATY T AT G R, A war ad), &
aifie @ AN A @ ar Wy
AN ATT AT SR T AW W | A
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I7 T QAT W@ | A BAwE R
W *Y yraw fowwr  @Far § 1 wwar @
e wteat #y faar awar § § 10 VT A
wgar i a3 qar @ s gl Frema
L Gl T

aqfy wfEa:  Tre mfar @
frorfar—& wmdg aseal & gar
wigar g fF g7 ¥ vger @y anr § |
WX AT T2ed oz g8 g Af 43
wrEd, ¥uq % g9 @ HAT1 5@ Al
WIT 9 § FT qHT & | AT AYAT FIE)-
TP AT AT A Tg ) WL A9
fEe ¥ FFT, Wy F @ qrfy T
AT qEq |

oo Mfar xg Rafar (wiEh):
awarfa wies, & s & wnwd g fw
arg ¥ wg fear€ ol faga & Aol 90X
Ao & fag gng fear )

foo¥ a¥ W@ EWR F @R
qatfaat snf ff o6 G @ wgfa
AR T @ T A @ A ¥ € § uk
gad gt afear &t arar i 4 gw
g gg WoA ¥ w9 A gEd qA &
wwTaar wied aowre ¥ frar o ag AR
¥ A Y D v & ara wrd , 37
| 7 grEAw F0 & far gw A W
F gt § gafy @ N waw gl 9oy,
& foe o ¥ T agFN gL ad frawd

g

wq ¥ & ¥ waw ¥ o §, 69w I
& ol At e ¥ @ fewrd
e quERAT wRE % wEew oY
age & wa ¥ & Hifei & @ar
LRI e fani o & TR
# oY @a ¥ a4t v §, o7 g v oy
w o oy wfwc d, W oW R
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SR F 4T w1 wA g A @l
Tra R g Foraara s fam g &
§ faarg &l quawrd w08 o oft fadew
foar & f...

aamfy wgm: 738 § 9 5o gwr
oS luw agi a &80

¥ro Nfgew qww fegfear & swgan
g §—8 awwaT g v aew ¥ wew
weeq W 36 § wgwg  gi—fw wfgam
# tar afeadq Fear oy B oy afzar @
m A wlw 9gg¥ § g, v N
ardr AFArE & 4 sy g da st
R RV @ I H7 @ FT T 9
9% q1q am fIaY A FrnF AmT s
ag % wdwi i oET AR faad w1 ge-
TU T R 3 USY &1 QT & &9
# &t Wi & & 3w F ¥ o ek faarelt
1 w3 ¥ w9 ufw w12 7

& o wvan g fe w01 wEew ww
AT %Y a7 A wigifad 7 F $90
FA T R T W WY @er @,
I &t W g7 frar s sw ¥ aaar
41, T, e 9 @9 a9 qfr aw
faare gt g1 ST AT gy 97 @
g, v fr ity g qf , 9w T @d
I ¥ TAWS Fravan

# fadgw avar wgar g fr T A
U6 & fag O # 7130 § A wgRgA
wan ¥ Aoy g § oF
O 3t arow fafteg 5@ s W
¥ faq 15 snea qgr g e &1 & agan
g f doft walew ag stwmr v ff &
Tl 7 Frgifad s@ § fag
THY AT AT A ¥ g ffem
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[ere wifar arar frerfear]
15 wtaza #1 fed'® &9 21 FIATIE T1T8H

T & SATFAT |

I FA F FHT G WA AGRT A
F3$ 1T fF7q71 IFT TV | S@IIRT FEHIT
F AU AT AFAT F7F F qrg WA A
g, 94 ¥ ¥ fz3 gty #1 giwar srung
7l aF q10T A% gAr @\ wWAw fg@a
MNIAT H & Fa & 7% g | A w_A
3G &7 AT T AT WA &7 FATFL |
eI 93w #1 9y fawaraz fagr o g,
g & fagge wf #dRg & waQ
g | afea siar oft @sd & o gIEa]
3 wgr a1 fw 3@ g1 AR 1 AYa
wSqgq g1, 3§ § yHeq @t feafy & aqzor
18 fzaF3 T 10, ST F7 AT AT EAq
TG FT ST F1 AE@IEAT 9T I FT FII
L]

AT GG AR wew wIW & {E
df7di Y g dow FTWE, 13-14 v
@@ & fag ga g €\ Ag uA"rE o
AFAT FT AT §7 Fratiaq FL g K
fadw dYx & w30 FAT Frgar g |

zg & arg fa=rs faga agd & o
09 FT IAE 95 G 2, AT & §% 2fge
FT AT & qAT QIR F1, T & fAg
s IFT A F1 fwe ag arg fzamr
agar g % eng swq7 ag @19 f& wriwy
F15 ®=fw ¥ fa=015 wara fear ar fgmag
9grs & AT FT AT @y F few, Wi
WY I 4ug W) gL AT IF@ & T4
fggg d0 4 & g ¥ fAggq &=Ar
argr i g7 @are § wriikg T fag qg
¥ & fFar ar, 59 & €% 9 S FH
fear araar & T a9 F fog, w9 B
Faqr s FEAQ ¥ foa & fag :19
T T S9q 9T &I, g gEEfFg &1
FIH TG | 37 Q&1 H g1 F A19 a7
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AraTd g

it argxrw faat (aez) @ awafa
qg1eq, gak 2 # fa=ig 91T fasrar 1
Fior fawrg gar & fwe st sl aga
FEAqIEmE | ga 1920 @@=
RFTT AT 9T T F or'ax T gidv 2
a1 Fg gOR ¥ Afedi ¥, aer @,
HUEY FIZT A FAFIT g IA § T ST
YT AIS'T 2T Haya® 2 99 ¥ fqarg
g g saaferra ygani 3w & A
g faar 3 810 arg g3z Ifa av
=@ ¥ fa=id A o gwdt 2 1 @ Faady
A T & 37 &1 eney waar fafam @y
aFar g, sa91 i fnaw gwmik w § wi9E
g 1T aF fusd 20 @ra & 99 & gHIQy
NI e gE gw 7 fawrs v o
Hegw AT FIr A A1 ASAAT FT FHTH
grg ¥ faar 99 7 39 faer #72 @R
FUT &9 7 gAufEr @9 F) g9 &
#7188 e gaz T It g @iAr =
FY sgaedr g€ | FUT 24 q¥de Far gH
fafsg #x a7 § 1 s@ q@ 7 75 ww@e
FTH AT {GA13 FT AT a8 g7 HAT & |
20 @rer § =7 @At # S ogw oy 2
g U3 Wwar fafag garar e § g
2.2 F70g gF2T WFF 9T gA A faard
#1 wicfage arrar ag qiefaaa
U g g T W@ g | 83 gazge
a9 & Wr & | awr QrFme ey
T agl g W | Fa faar 1 38
AIg UHS & U adar g | UF UFg
fa=i€ &1 Tidaw 32 #37 & faq gae
g AFAral ¥ FAT A1 &) ¥ @9 F®
98 & | ¥ JW ¥ 99X 38 @@ uFg
faa1g 1 qizga g agf §1ar g av s=q
gHIR T &I gL &I 17 qY 9919 FUS
Y FT FHAT &1 W & | T FIH AWT
arg § | |1 T §IgT gHAT 6417 3 &
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ST B2H 7Y AR Fgw F s aEaw
&Y qAT § IOHT gEART v Arfey, aEr
%1 FguErT arr wifed, ¥ 9ga wEd af
t 1 wfa fee e @0 & s gnd
Wy qfed vt ¢ few g a1 Fawmw
graatat & fasfger i, T g TR
F1 Afqar @ §r .y arwar angEr W
Afqat W@ &1 37 ghay 5w QT A7
U FT AT Y 7T # oS gwy femna
¥ gard faard &1 dreerY @ fasw
g & 1 ) FY qv T @3 g P @
AT & A¥ar ALY F @it ;A B R
RET NZG & WIAATT 9% 47 78 ¥ TAS
art ¥ afsw & gwan g fp sat sarr-
AT faegrdy Avy wqor av w=y WA
Heq W F @I 4 q4Qr T ArAL F I9-
B FLAT A1ZA fF TeT W@, AIRGF
WX qA ¥ w1 faang mer gar &, A%
wer A8t gt T AR ;A F4 A
& 0% g 1 qg A W w9
FAT I & FUT QT I FSGAT A
a5 47 YT o W1 T A ZT AT E | FY
v faqe &1 g« 07 &1 @@ A T
8 wo {gegae & aRx oy faae
qYg I @1 PT 48 T g TE7 grar |
vevee. (FEEEEA) L. L wirfAqg & g
qreqra Ja1 gar G G aga ar
gargT g end ¥ g faw it gav e
FC oo % g5 0 dz we foar wvar
qr, 39% for ggr fiv I W@ 05T
sy o g faar ar, 1A swa {
YT W1 GIHTT A UIEAW Y g9 /AT
Y =hwre e ar % agar & fasm &
wea gwEwd &1 W o fear smAr
wifgl #few 9@ foegaa ¥ ToEdd &y
ag ¢ feut i amfs ag vAfam ©e
A § oy gawr IR WvR w
faar | 4y Torear & faq age W@ gt
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feafs 1 & fagam s g fE
fesqas & a7 qU T4 ¥ foma &
BT I FIA FT IIAT T IEA & @Y
IR qq@AT gy | g g« gfew & Fr
I 7 39N e & feg A el
XA g AT F1 9 a8 8, 977 g anw
HFIT TIT° *, T AT FW uF A9
g fqaa 311 a7 97 & s sy qrl
HATE qZ WA AT a9 7 6y VrSegIT
& mez 190! & war ag7 &1 9y e,
1948 & wvzr et qrfY faar, o 0 ar
F U4 %7 28 #1747 77 9.y fasr @y
ag gAr g6t T & age & afkar @
€ qf AT RS AT EH KA O
S2a9 T feeqaa ¥ faar 3, sawr am
A FIT AT THA THEQA T AU
AT ag T4 T TS AW N T qrey
§ dfag <@ 7 | q@NA FHA IR
T AEW § AT IO W G Wy AR
o g Aify @ § fow ¥ s wa e
X AT 1 39 ST F A9 Iadr @
AT S F FRTY IR W @A
ATEEY & SUFT ZH FI[A FT ¥ I]AT ¥
ar gg T ATA § 1

AuE § gara e ¥ fog
fragT FE a1 | JAFT UG BT Ny ¥
w#t gaqs faw ag At w7 1974 qw
FIF! G aF TL O F 5[ A189 § 1 AW-
Q1T AZT FT 9ZN0 &F QU §R ¥ waw-
T A% AT 97 H M [y a9 0§
g wgar s amy, e
oa T @FATF @F F DY w7 a+fy
A g AT 9% fa¥ faer fdiar
SqERYT AR Y qF AT g% gh )
iR A AT o fooe & X @
TEE AL § | AT g9 g I A wAT-
u§ % o wear § Forw & 7w ol
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[sf arqara faut)
A @ fawrt & foq ot faw smar 8,

Iw ¥ ¥ g 7€ Agx fawra st 40-50
§& ¥ sarar weAt A Poi, gOFT FAE
ot s fawe WY @Y A, dY AR &
qifY arie G gy gars @y faav e
w%ar § YT fasrt N A o wwAR)
a1y W@ gwrg o At famrT w10

wgr % ariyw fagdiweor w1 WA
e faww gor ¥ ogWRW A
e Qraar ax 45,000 iy ¥ o
w1 fawr ar 1 fyg > g @ & 60-70
g miat aF o farrrgri g0 T
s gfesHT 9 alraarag T 7 g
& frg < qrrna fao 1 qie 50 @ v
a1 ¥7 W g1 o 3 T frar wan
grgmflmry g & w™ L AN
qrt & foarg @t saaear & fam ww
AN ZrTT F oy sarar gfen r § A
gorcafragwar 31 Afw S s
frst w@an i faa & gez7 @ qdF &
sm agren 2, faq & fma geddfan
T AT § FET QT A AT H LA AT Y
WEW § | T TSATH E I AIT AT
fear snq s avdor fae@ivTw & fagm
Wz fa=r€ dtstarar & fasm & = o
ww fedgrvgan 7, 3 WA F
fory fava &Y< ¥ o917 27 Y Wrdr v
g% & arvdt arq @ 1c1 w7 gy

g otx faa @ wwwa ¥ g
(s da719 §0)  aaqefy v, faa
AT wFdt X g aga w4 own faar §
I TG W @ aREA F F1C
ST I R W AZA ¥ wyeqr gany
fag 1 a9a ® AT B w07 57 wq
araY BT I WAz X 7 X 9 Ffwr
& o ow T fr 978 ager gaw ¥
HArq Ay § wrafad g e @)
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AT IE @) ¢ IAF SO i Uy
famre fear snom | gEg aweard fawet
] 4, T8, e Wt wfawfeg Tw g,
AR gEAr, DA F oA F A geafx
FY 2 faq & g f5 wdrg @Eed) X
AFr AT S

@ ¥ 8% ww Ad i fagd €t &
H gt &, @feq v At & fF ager
s faast Y, ga ¥ &8 g | IRa-
faswar xg § f faastt € o7 @@dy ar
WEaRWAFI G azr w7 fgam
FE1 T A G AT HIST FMH
% forg faat-fum eqa-ae o1 w9 T G
&, fag ¥ fog 973 fawer sy ol
UIT IT H] TNERT 9AT AT Wy & 4
g4t fo o tar awar § fo fas=r & w4
g

T RT ¥W W S gEewe SAifen
#afgey §, ag 17 fafwaq faehare Y §
AT g wegrw a1 & NN gwadly
AT & wer ax gz 23 fmifraa fee-
F1E g AN | 9 FI TR ¥ gW
T @ qF AE 9g 7 9, e A
qa99la QA7 ¥ v a5 20 fafew
fratare a3 1 Sy | Qe gRadig
AT X TF W T W 977 G0
arelt w1F &, gRrd dtwar § fw <ed-
q3gsfa NAAT & 77 g7 (oY fgashr
wieg gRiY, qradt qagdiy QAT € we
a% gaat §t fawdt walqg 20 fafaaw
fediare faadl &7 qnar @7 @ g
qAT |

W X %Yg UF 7EY f ey ¥ fasrely
# 71 wfas @t ar @ §, o faga
T § 37 % arg ww ) wh g, wd
wAg ¥ A e A faoreht &) wraegwar
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Nquasrad 1 wwem & fog
gn § N s gAfefediar s
T w3q fear §......

it gew weg g . warafa A
&a, 77 aqedr 1 wRAY ) WATS w7
Araw @ @ 8, Fhew qea & A A
g

qaiafa w9 T9 @ ...
#T HITA G AAT §, WA AT AT 1

~

™ |

o1 a9 $Q7 0 wanfa wgiEg,
& wg wgrarfs wdo fagd@wor &
frarr & g w2 R fERm  wRd)-
WA ¥ g FIH 79I F1 §, IA A FY
qar fear & &\ g0 & weada 211 w6
gy gt g, fwa f sma #377 133
FAs A gy F gz Aagar g &
MNavad fox 4,910 Mg e &
sty faasht ar o) &, 34ifs it as
tar grar a1 & @z o sanar faww @
T &, 7Y ot fawrsl v o+ fasra ar
W@, 93 T FITIRGT & At §
qeANT @ AT W qL% sa1a faav g
fie oY frod gu g@@ € g AT Al
® g "=l & 1 AT AR g
agy ay7 w19 (w7

off wuw faw A e A9 ¥ fead

gz ot fear @ sar e W ¥@r g f¥
ww & frad ol wafrgf § 7

ofr dorrg $OF R a9 R aiwd
§, & o & qrg WM

ghoom sfadt & Mo fiew $ fog
w§ Ay geedl & sww T !
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qifasArg & wmdty gaew off wramEa A
w21 f# ag ot waufa 12 ) wigi ®Y
wifrrard w3 & fora & wf &, ag ega
N2 WG ar owar § R g H 9 W
TQ TaiwgHl 8, g waY wy  gwfrgerd
w & fg 7 & 1 arcalarar ag §
@7 gt w0 @hagwrd fear s 3@
W AT & ghargnaza & @ g
O, ITRT AT 3T A Y Y0 AtAAT A
i frarar<gr € &l 99 ax §
wifuw g B3 7@ a7 0w g gy
amEr A, sEE Ag &Y wrgey )
“fed oft 97 95 81 96 ¢, 97 wAl &
fai g1 S ? 39 & fo7 5 w77 ¥
A 53730 Y °F & SN A AT g @
wa &, rfra gfema qges & faast adt
g3 & VEITT WLATT 9 A1 2AM 7
agi 97 faa Y 93490 | g7 qA Q90w
@ BT AT A47 g, (F gL A qF
AT §YJT @I WIGAT, W qLG q &
qIFY WG A FVE AT §, qg & -
dzgarquFE © AT

@ & Wi o% 73 & i 9g qur e
greey g, Afeqd oz wwraag F 4A
ST § | 99 9% I X A FU 9T, §Y
I &1 ) Tadl w1 f5r fog @i
wt atf- wfga mT ¢ qgr g @3y fewwd
€ (S| qE W1 H wgT, 9FF A4 g,
i &1 gt ad) §, afeat A &, awa
F quA} WT Fal §—%7 §F Nl w1 ad
FUN FY JIAAT § A FHW T GAA-
afor g a Fraet s g9 & g5 Dy
& seawa 17 weal & 25 ot & foomw
3, fam & 550 &rfiaat o 1 F17 $IQ
o ad § 9 afsw - dque
ghfaat, ofasess afeme, o
g¥NT, UF 8T W Ui #A-
feaed 1 W dga ¥ &v0 w1 IW
oY Prdr WX @9 o Tt X W A
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[#fr daarq g
a1 wT ¥@d f5 azr A s Al §,
frg atg ¥ A1 @A &, gfd A s
feafa &, % 3 o) & F71 TEAT E,
gIT FY a7 gFAr 7, ACANT@ HT AR
fasmy & faq Aiferm 3 add, faarg
FIETT FAT F400, |@IT AR OF UG
3 @, sl EA AT N ITF ANK
fastg 7% ¥ wpfega el ag oA
Trat Y A AT FYATE &, §1FwA
& fr a7 waf oo wan , fad 25 A
g frocan &, 7067 a7 40 0 R,
£ # a1 Y i 1A AW qE AT

us 3} AT aaear 71 I9Aq
dea i A fwar g | w@w Adas A s
q1Z ¥ gL 91T AT AFTE AT P 7
Fatag 1954 wad Y, 39F a@
1§ W W LT arg ¥ o 8
aqt & 2370 U=z w77 1 FHATT §AT |
qr9ét F1 FFAA AT, RFA FT IFAE
gA1, T F[ IFAA g41 1 5@ 7 foQ §O
TIAITA Y ...

Y wAa fast wyeT 9| o 7 ¢

Y qwara gq= gy, st WY 0d g,
13976 s w1 g7 % fay waw fear
AT E | a1 gara wivwifeda favew
g 38 F AR ST qEANgT AT F(
wfaw & Wr 1 ug fawen ¢8 a9q %%
ALY 9T FIN FL TGN § AT T T M
SAET AT A qEG &1 NI W g,
wogra ®a few g 4, AGE F , *0q-
ar§ ¥ &, faert § g, sadqd w1 §
qIAT W A LT, @ F 64w
LAREGL, ITTHAT q9 T AT aARge |
T\ AGAF A (AT F3)% §H § | (G-
wE, WO, MTEgT, T, Wi,
UMAE, AW AT@L, TN XA
W ag ¥ w0 oww gy uw
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g e ¥ ot 1 @A Wl s
QIR AR 9T WiEd  gpAeATE
& galosg &@ &1 W) yaorg fea
str W g afs oy ¥ & Sy
w1 &% 6 qrg ar 7@ § T SEd =@y
T FH AI7 #7 FIAT § F0fF N AN
e yrfga fedr W oagy ¥ W
Y @I A gS, VT ¥ I+ ¢ 997 97
T | ST ATEFHIA HIGT INFT 9qT AL
9% %1, gafy eEree gt 9 afer o
#1 i ¥ Nfew ad ot fqay 3 W
78 A% Wi 38 Sy FY F qf |

st sue fy wywe  sgr AN ST
tar qund § fr [9ad gaar 37 § g
qafe ¢ ?

u dwema g . & & qviar fw
g A AT ¥ am e W F fag
A warT &Y ver & 1 fagre & &Yy ¥ olx
gAfAag 7 agr @ o & o
garar § ot wifwrr §) @ § {5 agh o
off Swrar Ay 1 99% fou dar @ war
# o< qur sarw frar or w@r ) ag ow
&y %1 T ¢ Fr fagre & o faan sl
& I agr uv F7 a7 o fagr & g
ST ITAW g MIT BILHfe faeza &Y
a9z T agd et oA and 91 @ g
FAT ATE T AT WA GAAT JIANT
agy faar sraar AfeT fagr & 79 faos
Mg § @1 ger Iem fFar v W
IUF 93T " AT Tav & 0 | A g AN
waET g § ag wd) § 5 wie «f
TG I W WG HA AwE § @AY
qQT &1 srazawar § |

gt sfifsa wow ag § fe @y
widl 47 § 7 ot A ga wdwiy
g ag sarar A AT ATz WX § a4y
FRANT @ § woivg gz 9@ § e spg
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¥ gt frww S &0 WA o W
7 & ag ot w9 ¢ av g5 facew @1
¢ 9us) w9z & ordY 57 TwE sy Siar
21 Y 57 Fw § fog madt qad §3q9
fer nA g Sy fWerew 27 s A6
|y, eDer y 38 FOs/ Aw €
I ) qE wEIT ¥ IAT ARG W 21 5
FUT T & Swg 76 Wy 3 JeE
Fqme g 248 FvTs frEma ¥ oM
g & WETgar W gy fedlw o
TH1 & I AT g | A7 1F g gl
st wifzn o qt iz & foafn T 7 gmr
3 A & aifs o1 g@e gar & saa)
qETAT T WE |

ayiafa ween, faas & g ¥
EHIR IAL waq 4 « faar 7 a¢v uv woy
f& ¥70T 30T @ agd @ @A
dfen w2t gf 2, ag dwma afy 2L o P
e agy gk 1 ag o & f T ndm A
gwwiT A 10 #0ew wa @t o faaatga
B T 2 74105 FUuTy @A @)
ey o feage @y g7 ¢ Uaars gwgr-
W& Y U Loy @ qEvr q4q
gywigd €9 11 § 600 wmaza =N
8989 =qT ¥T1 w1 wwE D Ew
widgz ¢ 600 wmrigs @ 19792
0T &1 |

% W AN WA JET LY qATHE
& qm8 A% Wikq A g §

st #Xva § Y& 7 2fpawe wears-
q &% @ fomac @ nk g, wa w5
9T AN AT I FW 00 b
FATT ® T ¥Y AR JAT qEEr 3

wwmfa agaw. srq frqar aag 9§ 7

ot ¥'omre g0, & wew W g
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st wwd fag agrr wrd fage &
q¥® qraT €07 AYAT F (g9 9.,

qamafy Az, A9 7 W AT 7
atfers 1 1t 3z ¥ efwd ¥, o q37 TEA
Fr g & ew fatpze ® @@ O
a® 771 @ ¥ oxifsn & zrrdawe e
fr wftre | safern Fzeardy =@ Q1T ¥
"3 @if 77 AT v A aga W wwy
AT A 2@ gy ¥ wod) wve Y-
Zoet 5 g F 9 & w0 4597 w9 67
Aqrxr Frg a7

§t SIT T s ok N
gfsn # feq o7 g @ A
grasnaw 110 aarare A, widn gl
gz 2 100 iz o, w@ar €W
srargz , 100 imarz 7, faard grgse
TR ¢ 25 JwEre 91 H7er qdd 29
# 400 Hariz w1, faop @ grEsw
Sz § 262 AurawE w1, Greagl adw
ez <00 TrEre #1 alT AY 9ww
() wraz @ g 1000 aqare v

Al &¥o o 2 AV (F=-fugrr)
AU B AR A P

ot dwame §AF grawtar F fag off
qro FTTe T e A Y Ime frar W
A1 Tra D Y SEEr AT W wEd
® g—ua ag FrmaT 1 a1 @r & o
TEA Al IW T FW L€ Q00

SHRI ANNASAHLB GOTKHINDE
(bangh) 1 will being with a few concrete
suggestions for the consideration of the hon
Irngation Minsster

In Iwael the national and the regwonal
water sche nes are 50 inter-connected as te
form an integrated country-wide distribution
system  Ramtall 18 regulaily induced
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by clouds-seeding with promising resuits
We are also told that in Israel they have
made progress in regard to desahmation of
the sea water That has given out the
hope that the cost mav becom= acceptable
for the utilisasion of the water not only for
the domestic purposes but for purposes of
agriculture and industry

Therefore, I want to ask Can we net
embark upon such proj.cts in our country
when we have m Dr K L. Rav a politician
among engingers and an engineer among
pohticians

1€.46 brs.

[SHRTR D Bi{ANDARE in
the Chair)

Irrizgation wh ch proviiss tae right type
of insuranee against the vazaines of nature
plays a vual role in the Indian econymy
which s predomi1antly agricaitural

1 would now lik2 to refer  to some of
the achievements of this Ministry

The urigation potential
doubled in the las. two decadces

has been

The installed generating capacity which
was 23 milhon k w m the beginning of
the first fise-vear plan has risen to 167
million k w during the last 20 years

The per capita consumption of electri-
city which was 18 units 1 1970 51 hns risen
up to 90 umts during tne perird 1970-7)

The rural electrihcation prog amme has
also been gaming momentum, because, this
1s of particulir importance (o the develop-
ment of our economy 1n the rural sector

The number of villages electisffied have
risen from 3600 to 1,14,000

The Ministry 1s aware of the fact that
special efforts must be made for the develo-
pment of irrigation and power facilities
and rural electrification 1n backward ateas

The Sangl constituency that I represent
comprises of one-third of drought-affected
areas and an addinonal one-thurd or back-
ward areas And, parucularly, 1 would like
to draw the attention of our Minister to the
farge track of land, starting from the eastern
portion of Sangh district in South Mahara-
shira, and gomng straight through the
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districts of Satara, Poona and Ahmednagar
and then to Nasik District It 18 a tract of
tand not favowmzd by mother nature It
deserves special cnsideration 1 may pomt out
a strange comcideice here In appendindl of
the 1eport of the Minustry this yers the Mims-
try has given us a statement showing the ma-
jor and mnor wrrigation projects taken up 1
various States Bt strangely enough, the
work in my di.trict of Sangli on ths Warna
project watch has an arngation potential of
24 mulloon actes hs been lagzing behund for

years, causing immeasurible loss and con-
scquential dissatisfactior among the people

The peyple here are eager to know what
the hon Minster winits to do in the matter.

We ate told hat the power systems have
beea ntegrated w th that in the rest of the
country That s a welcome step We
are agan told thal powsar systems of the
S ate~ of G yaiat, Mahiashtia and Madhya
Ptadesh  have alvo been interconnected
Bt it has been stated that energy shortage
15 bamng  esperienced in Maharashtra and
Gujarat, which has 1etarded industrial
grow h of that region The people of that
region want ty know what speedy remadial
measutes are proprsed to orercome that
difficulty

I would specially refer to the new scheme
for a National Water Grid and also the
scheme for rurat enginzering survey  Here,
1 have a special pownt to make I am wel-
coming this scheme, particularly because in
a village called Manjarde m my constituen-
cv, wh le digaing a bone, a fountain of water
has erupt d ubove ground fevel which 1s some-
thing 1e Ily muvcllous 1 suggest thata
special team of exper s may be sent to
nspect the same and explore the possibili-
ties of finding out the h.dden uaderground
water resources 1n that region  That area
15 4 chronwally droaght-affected arca and it
will go a long way tn helping the people
there

T would say a word about the electri-
fication of the Haiyan bastis  Hitherto, we
had been uncharitable to these areas. 1am
glad that during the Fourlth Plan period,
20000 basus are going to be covered ata
cost of Rs 5 crores.

3

The Irmigation Commussion has recom-
mended criteria for 1dentifying areas which
are drought-prone areas. We would like to
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know what these criteria are. The people
who are residing in those arcas have so far
suffered from the vagaries of nature, and
they would like to know what those criteria
are and what minimum irrigation works are
going to be taken up in those areas.

The hon. Prime Minister in the course
of her statement made in the louse had
referred 1o the joint Declaration signed by
the Prime Mipisters of India and Bangla
Desh which contemplates the establishment
of a joint 1ivers commission wter afta to
survey fortunal benefit, the 1nver systems
shared by the two countries. Thw brings me
10 our nfei-State water dispues.  Those
disputes have been going on for ycars toge-
ther. But I would icefer o a small lacuna in
ihc formation of one ra.tcular tribusal, At
page 118 of the 1eport of the Minis ry 1t has
been stated:

*“The Inter-State water disputes relating
to the rivers Kishna and the Godavan
could not be settled by negotiations
among the conceined States™,

But at page 119 of the same tepoit, where
there is a rcference to the Narmada water
dispute, there 1s no mention of such fujwe
to airive at a settleiment by negotiauon.
Therefore, I am unable to undessiand whe-
ther the sa:d tribunal was progeily constitu-
ted under section 4 of the relevant Act.
The Chief Minister of Malwashtra  Shn
Vasanirao Naik is reported to have said that
the Narmada water dispute 1» capable of
negotiaied settlement. He has been com-
plaining that the Maharashtra Government
was not consulted before the appointment
of the said tribunal. [ hope the Minister
will clarify the position.

Efforts are being made in the cace of the
Cauvery waters dispute to bring all the con-
cerned Chief Ministers together. Why such
efforts are pot made in case of Krishna,
Godavari and Marmada waters disputes ?
As far as adjudication proceedmngs are
concerned, I am reminded of a small quote :
‘Man was born free, but he found himself
everywhere in chains’. Similarly the Inter-
State Water Disputes Aet, 1955 has resulted
in catching the free waters in the chain of
jegal technicalitics and the sclfish bonds of

parochisl interest.
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Are we not going to treat this water as
a national resource ? 1 am glad that this
morning during question hour, the Minister
was kind enough to concede this position.
We are sctting time-bound programmes, but
ironically enough, we are wasting both
precious time ad water because of prolon-
ged wawer disputes.,

Lastly I would make an appeal to the
Prime Minister, She has achieved a miracle
in making possible the harnessing of waters
inter-nation rivers flowing berween India
and Bangla Desh, I would request her to
immediately hold a m:cting of the concern:d
Chief Ministers to bring out pronosals likely
to be accepte] by all the States conce.ned,
proposals which are in the highest national
mterest.

SHIRI GAJADHAR MAIJHI (Sundar-
ga-h) : Supporting the demands for grants
of the Ministry of Irrigation and Power,
submit befo-e this Houce that irriga‘ion
and power play the most imporiant pa:t for
the economi: development of our natton.
Up ull now we have laid more emphasis on
industrialistation of the country. Neither
have we given ir.igatin and power facil:ties
to farme:s, nos have we provided them with
modern agricultural jmplements. That is
why educated young men are not interested
in working 1n the agr cultural ficld and the
problem of skilled unenplyment is growing
day by day. 1 would request the Minister
to considet this inrer seriously and supply
power and water to the rural areas,

In Orissa, abo.t {300 « lages out of
4¢,00) have so far been clectrfied  This is
clear indication of the poor rural ciectrifica-
tion there. Rural elecirtication n the Sun-
dargarh districis is most neglesied.  Electr.-
fication in the hilly and adwnasi areas is nil,
Our people arc not so much anxious for
lighting their houses for luxury purpases but
they want ele:tricity for Lft irrigation to
save crops from driught. So 1 request the
Minister to give more emphasis to rural
electrification instead of giving emphasis on
urban electrification for lighting houses,

Farmers in my district of Sundargarh are
affected by drought every year. They depend
for their khariff crops on the marcy of
rainfall, The green revolution is «a dream
of the 20th contury for my people! Special
emphasis will have to be laid oa mivs
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.irrigation, No minor irrigation schemes
have been put into operation in Sundar-
garh, Keonjhar and Koraput distric's,
1 am referring to Sundargarh, Keonjhar
and Koraput districts. No minor irrigation
project has been constructed so far in my
area. It is true that the Government has
achieved notable progress in regard (o
ground-waicr developmient schemes in the
Jast five years. But this ground-water
develooment scheme has not yet been
‘started in my district. Due to the Mandira
dam at Rourkela on the river Sankh, the
upstream river-bed has been silted up, and
as a result, the water of this river
overflowed and caused darmage to thousands
of acres of agricultural Juid of the poor
adivasis. So, the river Sankh should be
protected from silting up, and special steps
should be thken to safeguard agricultural
lands in the peripheral arca.

APRIL
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The Ghoghar minor irrigation project
in the Sundargarh district and the Bhimkund
project in Kconjhar district should be
included as Central projects in the Fourth
Five-Year Plan.  Sundargarh town, the
headguariers of Sundargath district, which
is situated on the banks of the river )b
should be included in the town protection
scheme during this year.

i

«  SHRI NIHAR LASKAR (Karimganj) :
Sir, I am glad that I am ablc to take part
in the debate on the demands for grants for
this Ministry because 1 consider that this is
one of the most important Ministries.  But
. as the scope of this Ministry is so wide and
varied, the limited time—apart from the
- limited amounts given to it—is not cnough,
and I only hope that the Central Govern-
_meut gives some more funds to this
" Ministry in the fifth Plan perjod so that
they can take up the responsibility for some
" of the projecis in a big way.

: JAs you know, in my State of Assam,
.- /e are confronted with floods, and  most of
the hon, Members who have spoken here—
and 1 have been listening to  them alt this
mc-—-havc becn Llatmmg more waters for
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their States, But we in Assam are suffering
from cxcess of water, I also heard the
hon, Dae)uty Minister whd has spoken just
now, but he had nothing to say about this
problem. You know there are certain
States in the country like Assam, Bihar and
West Bengal where this problem is so
serious. I you want to mect it, you have
to meet it in a gigantic way, and the only
way is to have big river valley projects on
some of the big rivers in north-castern
fndia, so that in tim2 you can contro! floods
and minimise the suffering of the people
there.

In Assam as you know, we have been
facing floods every year and as a result our
cconomy has been dwindling year afler year.
Every yecar, it has been calculated, we are
losing Rs. 4 crores to Rs. § crores by way
of loss and damage to human life and
property through floods. We have becn
voicing our grievances here, inside the
House, and also outside, and as a result,
our Prim: Munister has been Kkind enough
to make a declaration, and in pursuance of
our Prime  Minister’s  assurance. in
December, 1969, the Brahmouira Flood
Control Commission was constituted, I
think, in the middle of 1970. Bat then, up
till now, nathing has bzen dons. What is
the use of forming this Commission  unless
the fund is there 7 T know this Commission
is useless,  Unless you can provide them
suiTicient money for investigating such huge
projects, itis useless, The only thing 1 can
demand here is that the Ceaire should take
up the responsibility for th's projacts, so
that in timz, this can be fruitful project and
our people can b: saved from the ravages of
floods.

Again, it is shocking to know-—and [
have been saying this for all thess years—
that, whilz the flood problem sb acute in
Assam, the Ceatre has neglected it so far,
and in all the Plans—1st, 2nd and third,
and even in the fourth-—no major river
valley project has been taken up in our
area. Only one small project in my
district of Cachar, the Barak-Earthea dam
project, has been taken up. 1t has a long
history, and ever since 1962, since I have
been here, T have been memlomnz it-here,
and on. every accasion, the hon. . Minister
in charge used to assure. s on the floor at .
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the House that the Barak project will come
up, and the green signal has been given o
it also. Now, 1 find that they have
becn talking of a new sclected sitc.  The
hon. Minister aiso told us in  1his House
that the pievious sitle at  Maina-dhar,
which was sclected afier full investigation
is one of thc best sites that has been
noticed. But now itis swd (lat the
Manipur Government 18 objecting to  this,
because some of the micas in Mampur will
go under watei becausc of this dum in Barak.
Because  there s obyection, the Centeral
Government is thinking of seme new site for
the project.  That means 1t v.ll take ano-
ther ten years, if they g on dorng ke this,
This way they are decunvian the people.
Choosing to find another site means another
ten years which we have scen and experienc-
ed ourselies. I want to know whether they
arc coming up wich this project and giving
their okay to start work al the original site
at Maina-har,

We arc glad that Government is  going
ahead with some project 1 Manipur. Lak
Tok proj.ct is coming up, which s flood
contral cum power project.  We also know
that excess water from this pioject will flow
through Barake river. Wc shall be glad
only if Laktok project and the Bajake pro-
ject arc taken up side by sulde,

We have been doing well so far as
iriigation is concerned.  But target should
be to cover 75 per cent of our agricultural
jand by irngaiion which js still to be cover-
ed. ‘That being so, they have to go in a big
way so that they can cover these areas in
time, and we can become scll-sufficient.
Then again no appreciable efforts have been
made to create additional potintial in some of
the States during the last four plan periods
one of them is my State. The Ministry have
to do somcthing for those States for which
they have done nothing all these years.

We are facing a power crisis, though
there are enough hydel re-sources of power
because Ministry had never donc anything
to harness that power. It is stated in the
report that “One-fourth of the t(otal hydel
power potential in the country lies in Assam;
yet there has been no attempt to utilise jt.
Assem, alone, can feed the entire north-
castern region., We have becn speaking
about a national grid systemn but progress in
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this regard is very very slow and with the
allotted fund of Rs. 40 crores, is it possible
to execute or complete the National Grid
System ? It requiies more mony and plan-
ning for this. [If the Mmistry 1s able to
complete the system, it will be casy and
cheap also 10 feed the entire country with
power and maintain ruglar flow of power to
all paits in the country.  In the book called
India : Iinigatton  Power Projecis it is
said, 1 am quoting :

“Agsam has enormour power potential
in her rivers ..One-foutih of the hydro-
power potentinl of India is concentrated
m the Aswam region alone.  Yeu the
level of power development in Assam n
the aggregalc as well as n per capita
terms has been the lowest among the
States m India.”

Here comes the question of planning.
The planners and the authority should give
more attention to those arcas where it 1s
available cheap and in  abundance,
1 only hope that in thc coming ycars,
especially in  the next Plan, Assam will get
its due share and multi-purpose rniver vally
projee's will come in those areas also.

= as1fean (qamg ) warfa wga,
tar wefta g1ar @ fw for avg & agelt
qrar & gfdia 1 agey faur agr @
g g wwa fwr faar qroar )
ez & geafer L, AV gF 0 A ow e
wre & fag avw 7 ot 4R fasrar
ar, 3¢ A & gid ol qiwr
& Y § XM 9T AT fAAe S @
&1 feudy fafaex arza & s sfaww 0
fedt? &Y eftFIT &% &0 grar W agt
fear & 1 1% B39y go wnar & 5 wgeh
arar & fag aw@ ¥&A A N aw
faqr war ar g8y s wy feg & faar
ST |

% wgar wgar § e qge Ao ¥
are ¥ A XU & a6 gWT 9
wrsfad €7 F w7 I RO S AE 7}
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g sfzgfrgy st ge gavea & fre
#fra foorsz war g 7 wed wefgae
vaa 11 gwde a7 77 war wr, afew
W qg X o7 @ ¥ AT 9% 39 W N
wfgs @ifg ¥ 9T frde a7 @b, o=
a% gt w1 qug A aAr s aW
Tq & fou 97 q% 30 2@ ¥ riama W
qdt gfaurd A & aEN, a7 IF XA
B 7 ASAA AT WY A WFAT

qR713 ox wlEE T 77 s few
nr efdga & A & Wiy dnad
ufcar § 39 & fog wdwr wrewe #5
wer wgew &, foa @ ofT o sesad
Fzam AV #fY aTE F A Wy § aga
goen & «fiqd ag swew §fw
ferdt fafrrer aga 7 w7 wow &
g rad fawad fear g adq W
ga1 0F @y AW 7 frgaa ¥ avw g3v
gar d ) wx faa fregaw ar & &
Ay AL T AATE A1 9T A I I35
& Frga wx & wfer a7 99 & o
&Y gY9°7 w7 Y, S GAA AT N N1Y-
fow wEvd A oY A1 Y, N 3w oW
fegaa & w7 ¥ 7 3™ 9@ AR
ey Taar wfaT ot &) Wi fo 5w
@ wcaar g g fr feman s faeig
a7 2y ?

AT U 739 8 9@ qfw b
& 21 A A FHA N 91y g, = fr
gy we® ¥ 20 qe@iz § 70 weAz as
oA ¥ &1 AR GRET AR e
W S ® fawg ¥ gewm ¥ asr
w7 gar § faosdt i qgrax 54, S5
PR & L g gl 1 agr €71 de
qGA FEITS & ) AT A A faur ey,
&Y W &9 W wAn Y @ | gy fem
wWrasm &
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TeT 93 ¥(EA ¥ GErEr N agw
B @ gadT ¥ 1 gW g WO AgT @
areq gar &7 100 0% Ty A fadeh
WET gF wYQ & 0w qdar waE §AC
8w, A aewE ¥ T et
¥ afg 57 4 o fadeh qzy A wwm@T
S EFAT § 1 §W 7)1y wew & fregaw
g aifvw & &1 mfew @« wgg, oA
@ Wy uzm & 91y winary agr g e
Tg BT 41 %I9® 7 42 7T gw fwar o
FAI Y VWIW 82T woft g el
UNMET E, W1 LT QHT ST ANy
A 42 FX FH go w1 &1 gA  fawa
FITE | GF W QY W & UWAIT #
3 9T @I g WIX T/ QW FT UE OF
RIRHET WEFR 31§ § €189 , @1 A
e F1 Tl BIA @dt G #E «1aT 1 54
fag Utg & feq @ 74T 47 qA™ WISA
gt ga faar sar wifgg 1 A =Y @15 #Y
T q17 ¥ "o g i@ mgw fataer g
ggE FT Wed g9 H G HC T W
gE & FT | q¢ TE1 A& Afan & e
Y S H sadicf 4 | oH H QT I
HGAT | <Y %l 1evled GIHA AT ST1E9T 4
Al Regad & QA YRed F ST Tl
BT 991 (U g, 4 agd Shdat HIX 9dT g
SRET G andi e ol als deiie Hgar
2 v @ &q & sagiciies @ &1 e
fear oy, a1 {6 AGET AR4T B e
& et g wAr wifge, ware I€@ X
FH H F7 46 wrq yFg i o 9t
faear

AT ¥ A9 7 T AT I GF Q@
w7 ¥ fag gar mda g g,
fF aroge Eifes gy €A
& a1 3 1 39 A Ewfamy RO R
wErRA ¥ g ok ¥ 1wt ¥ wAmTe-
ol § oY 9g3 3o w5y § 1 wwden
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A gfagw el & qupfee g oaiz @
fog oY arma frar §, 3w ¥ 50 fedae
& + & wgar wrgar £ v amdsa weo
Fagw v ¥ fedigzw < § arf
T ¥ W e WY g agAr any
WX 97 A AW T kA gD A
g fear m¥ 1 g7 fevaza o1 J#N Y
wedt g foar A ol g@ avy AT
e AT iy fE wfasy & 9 ged ger-
fag oa< 2org wMIA 9@, IX OF O
fegae 7 @)

ATy # A gEifes qEy @
WA FT IAAT Y, IW FT AT owar §,
Ufr @l av gw w1 g@ Ifond aff
fagar &1 & ¥ wEea ¥ ag AT
angar § fe agr av w3 qEifas Q@
A AT HIAT A F4 9§ FT FH

g g

frex gra & & wimt 93 Wy gv
wgr o1 f5 qaUT § 93 w77 €7 o
g, @t TaAT aRgE § i aaaae 7 fow
T QREFF AT T AT F) fagen
# g% w5 %7 AT W gASF A0
qar Ag), fa &P & 9@ e gE |-
aw &t fagr AT B9 ¥ I 67 gr R
a1 % g § fe 9 qowa # qae Ay
wEA §, WA T@ T €y W0
fret ®Y ¥ Y97 WY, T@ WA A qQ
e T A AT gE @Y Y g w faar
any

& zu fafaed) &1 vl ®) qoyd v
gt
off gewa won () o et

wfrex, anx W w5y fr Chfed o
4R wreor sy & §, oY ag ey
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g v L A EmA ¥ gwrd 3fra
Talg Twm 1% s =1 avan Gar
Thfrax ar oy § N amar e ¥
& qgrow gear 9g a1 FEAT WIRAT § )
¥t foumr & az 99 arw § fr foad o
o & & Ay ¥, IA 9% o gaAr oA
dar 3w @ar &1 fyay sfohwa @
WSTE d § TP Wl qETE A §
%9 I W B S IFWA G §, Ig
forriraiT w1 7

arex fefegagaa 3 iar §7 waw
aql ®T & A 91 W §, 3 B AT FT
* qg-a¥ AeA3 1 AR qET ¥
faar srar § i< 0 QY w1 vy A€) faar
war g fasgew wrew R foggsr
T & et F1, foT ) witd o owe
qr 9T O3 g &, mA Ay faqary
X ag arl 9 F g wwr g, fow #
qr @Y, ST A g T g g o
T TF AW §, 99 § aqay W wigEy
agt §rar € t wrt = fefegapmm smdaz

gar g

& & o ® TIWE ¥ o9 ®X
agi & &y feawr ARAT g1 SIFW ®
foq agr fadfaar st gaaw giv av
R 1w W= gt a7 g ) fagd e aqy
§ 990 7 A TA e § wie A
1w fwar § 1% F19 g% dar §, g qre
A IBYT § | UOET W IFF § OF
ANfedr < forgY § ) 999 7 §F F F”0
# 9w ¥ adf wrear ¢ Aow ferdiic ¥
gl A Nfaae & Wik ¥ A 42 &)
o+ @ qeaig 38 & fag w1 qT
war &1 %% e g w9 el -
fow & fog faam wrgd @er gar §)
gl 2z ¥ wd At AT T
§ oY waw 28z v §, ardl 9% 9%
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M 1% ST H a8 7ge) g AT ag
oft. iferfzas afaw a aadt 3 1 s afaa
qT gz qrg W gt g 1 FE A1U WA
weas &1 fwg ofwar & fafaee @7 €
gzt A T &9 a7 7 g 1T i ada
Un UF g gy § 9% agi uw o ard gl
AT ;A AFAE qeae FAdr g |
qiift 71 A fexdlenga ad g@arg |
3 7% a1< @ a1 f5 a9a arar g
faqar aifer, ausare & A7 soar
arfgn | & 7 5% T #71 @ fv amears
F1 Afqal F g2 9T 19 qry F1 faq-
7 FI AT AV F G T X | @ fFHA
#g 2ar gt g | maF gSifeaT a
gt WIGATET #7137 F AT vy faar
qrY % g sraT & 1 S wnis gfkar ag

g 73t g % 37 § M gwiz ufaar &
HFT T AT A3 &7 1 AT EWET H

gifaad &1 goar g | @@l gSHaT
gras aar fgg | o7 w47 fF5dr g ifaaz
& 9rg FIW g 21T VT AT TIFT A0
3T § A 3g "gTE F1 | fAwieN & fag
Tad alic FEAWIT $3aT 2 O oW

g gsfifage @mr w1 # wiasr
F&7 gFAr g, AT TSifAaT gw oF

fRyd a5 gud | 3 amr sT @ &7 afw
q@d ¥ faq 9 € wgi o #1m a9 2 )
300-400 =17 gaearg faadt 2, fag
19 & faq? o g&ifat do1 g, say
FT 437 g, IAY 4 &7 a7 §, oAy
WT FST 31 & |\ 97 779 T N5 oF
FiT 9T 43 F | I9 A9 &% 98 ¥ qU
gl AT | aZ A BA N SGT 2 1 ar
g 37 §’sﬁfﬂat‘r T a5 JF | Sy
et FraTay AT g, 98 AR TAW
gV arar g 1 W @t % fram § 73 g
Ay & (% 77 399 gofifaas &, fya
O QU &4 440 @ aFI’ ALY @
ANF0 9T @9 A &, w17 9T T8
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SHRI B. V. NAIK (Kanara): Sir,
in regard to major and minor irrigation we
learn that the cost ratio in respect of minor
irrigation Is 300 times that of major irriga-
tion. I want to know whether it is so. Is
it not a fact that we have been laying more
of emphasis on major irrigation ? Is it
possible for us to reverse this trend, at least
in the course of the Fifth Plan, and make
greater allotment for minor irrigation pro-
jects ?

We find that while in the States of
Haryana, Delhi and Pondicherry there is
hundred per cent electrification of the
villages, in States like Mysore there is a
considerable amount of local or regional
disparities. I request that in States like
Mysore, where there is a very low percentage
of electrification, they should ensure balanced
growth of electrification in all the regions
and the rural electrification scheme should
be made applicable to the districts with a
very high power potential, like the district
of North Kanara.

[SHRI K N. TIWARY in the Chqgir]

We have been hearing very much about
the requirement of water from the Tnnga-
bhabra right bank canal to the States of
Andhra Pradesh. We have aiso been
hearing about the conflict that is there
between the States of Tamil Nadu and
Mysore regarding the sharing of the Cauvery
wate;s. The figures reveal that the wver
thousand capita potential of irrigation in
the State of Tamil Nadu is to the extent of
about 75 hectares ; in the State of Andhra
Pradesh it comes to 105 hectares per
thousand people ; and in the State of Mysore
it comes only to 53 heclaves per thonsand
people. 1 would ask Dr. Rao, our Minis-
ter of Irrigation, whether it is jusrifiable to
ask a State already with a very low avail-
ability of potentiality of irrigation to share
its Tungabhadra waters with a State like
Andhra Pradesh. I wcu!d, thercfore. suggest
that as far as the State of Mysere is
concerned, the sharing of waters with the
neighbouring States, which are already
abundant in their water resources, should
not be resorted to because it would amount
to discrimination between State and State,
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asking the poor States to share their poor

waters with rich States.

The total irrigation potential in regard
to the westward tlowing waters in the State
of Maharashtra as well Mysore and Kerala
is to the extent of 58 lakh acres, as per the
information provided by the hoa. Minister
himself, but out of these only 18 lakh azres
have been utilised. What about the rema-
ining 40 lakh acres; why have they not
been given an impetus, particularly because
these areas, which are situated on the other
slope of the Wertern Ghats do not have
an inch of irrigated land by any of the
major or even medium irrigation projects ?

Then, there is the case of the Tatti
Nullah in the District of Belgaum in the
Talukas of Khanapur and Kiitur, in the
disputed areas. For the last ten years on
political considerations this projzct, which
could have irrigated 20,000 acres, simply
because the local Assembly mzmber’s lands
were going to be submerged to the extent
of 160 acres, has not bsen tauken up. It
has been sort of politically stalled 1 would
request the Minister to pay attention to the
Tatti Nullah Yojana.

In regard to the Kali Nadi project, we
find that the work has been slowing down
and that allotments have not been  satis-
factory. It is going to be one of the
cheapest sources of electrical power at 2.9
paise. I think, the Kali Project must be
given a speedier push-up so that it is done
and in the process also helps Supa which is
going to be submerged and which is one of
the Taluka places with 5,000 population,
Itis a very important and humane consi-
deration.  So, I would request that Supa’s
case may be given due consideration in
regard to submergence and alternative
setilement for the people of Supa may
be given.

st ATRF WaT (swgaAr) ¢ gty
s, faatd &z fazra s=31a7 ¥ AW 9
St 9gg 99 W g,—H 9EF AR H
87 ¥ O TEAT | HET 9T H AR
gfxq1ar & R § ArAdIg 93] T qAT
937 IST A FAAG. 98 S T TH UF
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&1 § WITT @TFIT AR /AT ot F1 O5 33
AT, HET 96U HILAIANUT F HE
wfxgi #1 g1 FT @ a1d F1 fqmag #:
fo at gz feszas & faswdia g,
gast aifaw @ foar s & A ud@
Trgar g fo 9@ @isar @ 7 owat &
fag dixor qidi g I @91 &1 &=
FIG STAST g4 & S99 AAAT &I ATl
qF IAWIT L3471 T 6 fgd & AT § |
afg 59 937 F1 9e ¥ wie 1 g4 fFar q17
ar 3@ 930 A1qAr 9 JiA qedr ®
fHaAT T FA AH GO0 1 T AT ITRT
T AT g |

faais & grasqg & § 73 faggT A0
qrgar g (F agr 9T qgrsy @« §, sgi
Afgql 9T 43 9% Jiq 1 qrAE AL A
g, agt aT & w1 § g fear snar g
afed 3T &1 grad ag & f& ET &
I F—isT GIHIA AN FT FY
A & §9 Gai =T 3 §7 ¥ faar smar
g a9 §© Hicqdr & &7 A feqr sar
dAETgraraz g s Mg ar o g,
37 @ @ 30 wigwa @ qrdr At =@ g,
FETF AT AT § A IF JE@ & FII-
FIT FIZC T (A1 g 1 F =gar g e
iET & N Y qAfcr wEhAT Fr sggear
F A9, TAHS AT AT AL I &
sfRg 3T &1 qidr f3ar q1g |

STgt 9% FaAl AR JAET & ARG
qrAY faa a8, agi 9 fags & aAwg
# @dl Frar f9ss g2 8 « 99 aF fawst
74l faw arih, 3@ g F o fusg gg
g% g, e fag @78 & sar g
fag & fag adar AT amg g g,
AT, TAATH, @A, F & 7 a5 <@
AT | ZA AT A OGHET  GERIA aNT
TZar g, HifF agi ¢F wadr JHT B0
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Ffieq afg g @sar N wutfaa s

fear @ra o faas agwey s @ g
Nwm Iy oA w1 FE A
g, fawd & wwa @@® o addY
BTN A1oT M7 TAHTY g AT AY ALY
wEd o for &, a8 @
apar

o eat 4 w1 X wigm fe mrad
qdaT ARAAT AT A6 F AT QT FE
NqrE &1 |

st gow w5 sgam (qiar) @
qfy a@eq, <Fa™ 9@ A A AL L, I
T FT Qi) FNA &Y ¥ fee s
¢, 9 ¥ A @ua g ¢, TcA A
Tt § e gay A o1 AET w7 qr)
qufeq #rar % fas Y @ arar 20 &
arget § 6 a8 @ Tt gafeq wear 7 @
¥ faer, QY sqqear ¥ W@ &g &
gafage afasae qm afedt 7@
W g o formd e Wdf —mw 3w
JTF 6A

G ID A@ HT QS ¢, AW o9y
#r gifs DA & g7 Qe & T Afeay
&Y agr forar o gur odal a7 AT =y
N saar 1 417, fae & fazdt feaw
WA HTHN

BYE qrarEt #1947 WA GAT gAY
a1 @) § 1 A F AR B gerEl W
fambr v ara ¥ fear @, ww & Y
qrdfy afeat & a1 w@r § ag Ak
fawtd & g adar

SHRI K SURYANARAYANA (Eluru)
May 1 put only one question ? Andhra
Pradesh Government also has sent the Pro-
ject Report and Estimates of the Somasila
Projoct for RS 3352 crowes It has besn
forwiltded to the Central Water and Power
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Commusion 1n September, 1971 by the Pub.
fic Workers Department for technical
clearance which 18 still awaited from the
Government of India It 1s also intended
to stabilise an ayacut ot 2 53 lakh acres in
the Pennar Delta also bewdes, at present,
irrigating a new ayacut of 1 59 lakh acres
What 1s the Government of India’s position
now 1n iegaid to that let us know 1t

SHR!I SUBODH HANSDA (Miudna-
pore) In the Annual Repoit of the Ministry
ol irngation and Powei, I do not find a
mention of Subarnarekha Piogect 1 would
like to know fiom the hon Minwter whe-
ther there 15 any possibil ty of incfuding the
Subarndarekha scheme in the next Five Year
Plan and whether there 18 any possibhitics
to entrust the entire woik 0 one authority
under the Cential organisation on the lmes
of the Damodar Valley Corporation

SHR1 M, RAM GOPAI REDDY
Now the projects are being siltered on ac-
count of the deforestation  What does the
hon  Minsster propose to do to avoid this ?

TiIL MINISTIR OF IRRIGATION
AND POWFR (DR kK L RAO) Mr
Chanman, Sir, I expiess my grateful thanks
to the hon members o1 then very excellent
and very penetrative suggestions that they
have made This tume 1 also {ind that they
are very impatient This 1s really what
requned for the natlon now I will try
to answer as much as I can [ suggest
that I should be given the piivilege of being
asked every now and them, but whenever
any guestion on any project comes up, hon.
members can either write t0 me or come
and discuss with me, then it wiill be possi-
ble for me to contact the concerned State
and get the answer without waiting for the
whole year and for those issues to  be raised
here.

What 1 want to subnut 1s that, m this
significant year, this great year, when we
are celebrating the Silver Jubilee of our
Independence, we can look back with great
pride on our achievements i the feld of
irrigation, rural electrification asnd power.
At the time of our Independence, we were
hardly irnigatng 12 per cent of our lands
i e, one acre n eight acres, In these 25 years
we have developed our irtigational systetn
such that we have been adding 1w every Plan
ten pullion acres; thereby we have doupled
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what we had at the time of our Indepe-
dence. This has resulted immediately in
doubling our food production. That is
good. But we have got to be watchful,
for, we have got a large population to dezl
with, an increased popujation to dcal with.
Also we have to build up our food stocks
so that we may be able to give, not the
inadequate food that we are giving now,
but what is required, the optimum nutritio-
nal value. That, we should provide. Also
we must make up for the large shortage of
foodgrains that occur whencver there is any
drought or falurc uf rains in any part of
the country which we must always expect
in a big country like ours. We must also be
able to export and make money out of the
valuable and precious agricultural commo-
dities, with such excellent water resources
in our couutry. It wiil be necessary for us
to double our irrigation potential. We must
see that, in a few years to come, possibly
in one or two decades, irrigation potential
is built up so that at least SV per cent of
our lands are irrigated. That should be
our aim. In the Fifth Plan we nre plann-
ing to bring under iriigation, under major
and medium sector alone, 20 million acres,
i.e., agamst the usual six milhon acres that
we are adding now under major and me-
dium: our aim is to incrcase three times.
And that is possible because we have gota
large number of projects like the Rajasthan
Canal, Sarju Project, Upper Krishna,
Gandak, Nagarjunasagar Project and so
many other projects that we have taken up
and which we have not yet completed; they
have been continuing for the last two or
three Plans; a lot of money has been spent
but the benefits have not been reaped.
Therefore, if only we spend about Rs. 1,000
or Rs. 1,200 crores on these and complete
them, then we shall easily get 16 million
acres. By merely completing our projects
that we have undertaken, a very large amo-
unt of beuefil could be reaped. The Minis-
try of Irrigation has preparcd the draft
Fifth Plan on irrigation and in that we have
said that we must give the highest priortiy
to complete thes: projects and see that we
build up jrrigation poteatial for 16 million
acres in the next five years. That will be a
stupendous increase for our food poduction,
and we shall be in 8 comfortable position:
then we can follow the normal course of
develdpment; it will be quite easy to follow
hat,
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Now, Sir, hn. Memhers have raised
quite a number of gquzstions on these
irrigation poojects.  As [ submitted in the
very beginiing, thorz is always an anxiety
to do more, which is quite good.

In Bengal the hon. Member was saying,
there was no irrigation or the irrigation is
very poor.  Bengal will have 389 of the
irrigation by 1973.74 against the average
of Inda of 2700, Rut, it 15 an arca where
the main difficulty is that we have not extrac-
ted its cnpious underground water. In that
part of the country there is plenty of
extrem:ly good underground water. But we
have not donc anything so much so the
number of wells and the number of tube-
wells that we have got there is a mere small
1,000 or 2,000 wells.  On the other hand,
if thete is some activily and we construct
more welis and exiract more underground
wate”, we can easily add much more to the
irrigat on arca of West Bengal.

Similarly, Teesta projcet we have got on
the anvil but we are not proceeding there
very far for want of funds. Now, Bangla
Desh has come up. Teesta is a common
river between these two countries. We can
arrive at a compromise about I'eesta. There
is no difiiculty. That is anothcr area where
we can bring under irrigation quite a sub-
stantial amount of land, nearly a million

acres. Quite a number of members bave
been  suggesting expediting  the Gandak
project, Another friend has said that the

Gandak project has completely failed. It is
rather a most important project of our
country which; on completion, can irrigate
as much as 3.5 t0 4 million acres both in
the U.P. and Bihar, but it has not moved
very far, I mean, from the point of utilisa-
tion, We have spent quite a lot of money
on that and we would have spent nearly
Rs. 160 crores by the end of this Plan. But
the unfortunate thing in that the costs have
been rising and also there has been some
confusion about the utilisation. They have
nol gone on in a systematic way abput
utilisation of the project. Unfortunately,
they have constructed the canals rather at
the rear end of the system. That is not
what they should do. In a big sysiem like
that we should proceed from the head works
and as you finish every mile, you must be
able t0 ‘ulilite those waters, That is not
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{br K L Rao]

what has been done . (Interruptions) The
utilisation of waters has been rather not
very happy

Some fitlends have suggested rrrigation
of hill areas [t 1s a very umportant subject
I have seen a number of ireas both m U P
and Himachal Pradesh I really felt veiy
sorry when [ went and saw in Tammu and
Kashmir the conditions of peonle living m
those ateas  The riveis will be flowing fa-
down It wlil be 2000 or 1000 feet, Beauti
ful teiia ¢s are there and our countrvinen
a“v therte  Thev only want some water m
order to get full benefis fron those areas
Unfortunatelv [ think 1 am 1fiard we have
not paid sufficient attention to those a eas
In those ateas there 1s no wiv of building
dams  All that 1s required s to put upa
Ift, say a 1000 ft hft ani pum»y up ths
water (o the tertace  The the peodle ¢an
be helped very much  The onlv pomnt s
and I have also suggestcd 1t to those Govern
ments that we should charge fyr the prwer
for those pumps at the cost puce awd not

at the rate ol 15 pase o1 12 pane
and the cost pre for  generaton n
those areas widl be about 3 puse and

pumping of water becomes very cheap A
large amount of power 1v produced in those
areas Afier all Himachal Pradesh has
quite a substantial amount of pawer There
a-¢ Bhakra, Bess and so many other p:o-
jects also we ate going to build  If we can
only share a little of that power and ulilise
the power to lift up the water, that will also
solve the drinking water pioblem I have
secn villages where people hiving n terrace
have to go down thousand feet just to get
a bucket of water Itis very sad state of
affars  These hill areas iequire some
attention The only pomt is—I am sorry
I have to say that—that the Governments
here have not done anything Irrigation,
m this country,1s a State subject Every-
thing has to come from the State Then
only we can consider here and try to assist
them  So, the hon Members—just as you
have cniticised us here, perhaps you cannot
griticise the Stite Governments because they
won't hear you—have got to see that these
projects are sent up  If they are sent up
here, then we can follow them up here and
yout can also tell me and 1 will try to be of
some use to you in that direction, It wil
atly be a privilege for me if I could be of

Boy use 1o you. My friend from Mysore has
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Mysore pgople are very
sensttive...(/nterruption) At least our
Members scem to bs so  ([nterruption)
not fiom Bangalore, One hon Member
said about Yegcht projoct I said we
will clear 1t because 1t 1s on a non-schedule
river What happened was this When
the poject repoit was received from
the Mysore Government, it contained a
di ersion from the Cauvery river to the
other ba in  Well, [ would hke that such a
thing couli be done, but heiei1s a niver
which his been under great strain between
various States  After all 1t s a small pro-
Ject and the best thiny would have been to
confine 1t 10 benetit the ares in the basin
becwse that would have been easier  So,
the Central Water and Power  Commission
sent thar commenis  Strangely the Mysare
Governme 1t took onc year to reply The
reply was received only 2 months back and
immecdbately the Centtal Water and Power
Commission huwe given  the Comments
and then  «nt  that  back and now
we are expueting their final replies and
then 1t will be cleared it 1s on 4 non-
schedulod 11ver as 1 have alrcady said and
it will be cleared ind there 1s no difficulty
abyut that  But people should not create
any problem for us by putting a diversion
giving reason to another person to complain,
because alicady that tiver 15 under dispat

said something

Then the hon Member talked about Tun-
gabhadra wateis 1 would hike to pay my
tribute to the great vision that the Chief
Minister of Mysore and the Government of
Mysore have shown on this ociasion, asa
symbol of the great umity that we are for-
ging 1n this nation, of a integrated out-
ook that we have developed m our country
Now, many friends have saxd that I have
gone there  [hat s true  That 1s, I have
not gone as an Andhra That 1s the
insinuation behind what 15 hon  Member
said | have gone thire because 1 am n
charge of this portfolio It 15 my duty to
g0, wherever there 1» flood, wherever there
1s any trouble, wherever there 18 cyclone or
any other difficulty 1 am expected to
rush 1n , that s my duty

Here 1t was a case of 4 lakh of acres
of wet area and 7 lakh aires of groundnut
area getting drned up Some portion of
this area 1s there in Telengana where for
the ficst time people are irngatmg. It win
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Nalgonda district ; they have/had no idea
of irrigation ; they were just coming up
this year. At that timz the Nagarjuna-
sagar level had gra: dowa.  Thare was no
sufficient water in the lefi bank canal. You
may open all thz sluices, still, there is very
little water flowinz ia the caual still the
level of the reservoir is going dowa. In
respect of those crops, esozcially the rice
crop, if you don’t have water in the last
watering, the plant wiil be quite good out-
side, but there wiil b2 no milk inside. To
avoid that disappointment to thoss people,
we have to maintain the level, but the level
was going down. Whien it came to my
notice I was in Lucknow and wiaea I heard
that there was trouble in this area, I im-
mediately rushed to Hyderabad. I advised
the Government, I advised the Chief Minis-
ter to sacriize somz areas by cutting off
water we cannot save thz whole area. So,
I said, close the right bank sluice, give
preference to the left bank, bzcause there
the farme:s are for the first time growing up
crops. The Chicf Minister and others
agreed they closed the gate on the right
bank canal.

Afterwards it was further decided that I
should go to Bangalore and 1 visited
Bangalore. I met the Chief Minister and
we discussed the whole problem. We
found that there was no damage done to
Mysore in any way whatsoever. There was
still plenty of water in the reservoir ; the
amount of water that has to be given to
Andhra is of very small quantity, 3 T.M.C,,
indeed a small quantizy. But it is a very
valuable amount for the plants which arve
withering. 1t is a very valuable quantity
there because this will keep up the level of
Nagarjuna sager reservoir and thus we can
force more water into the left bank canal.

Further, the supply aiso has been re-
reduced from a period of fifteen days to
only about ten days. I went there on the
Sth or so, and this water has to be gien
only up to the 15th April. The only point
there was what would be donc if the rains
failed in Tungabhadra Catchment in June.
But I cannot conceive of the Trains failing in
the Tungabhadra area, because if rains fail
there, then it means disaster to the ccuntry,
that is one of the best areas where the
rainfall occurs with certainly. The condi-
tion was that if the rains failed there in
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June then the quantity of water that was
let down for. Andhra now should be with-
held fo: flowing downstream of the river. I
said that I would agree and I agreed readily
to that. Therefore, I do not see any
reason why Members of Parliament should
feel execcised over it very much. [ am
sorry 1 have spent more time on this, which
I couid have utilised for dealing with some
other points. But I have referred to this,
because I have found very painfully a num-
ber of friends going on raising the sam2 issue
over and over again as if something has
been done to spell disaster to Mysore. We
have done it to save the Mysore crop and
the crops in the Telenzana area, and the
water that is given is just a small gquantity
pue if the'rains are going to fail next June,
to that exteat will be stopped in the river
downstream of the Dam. So, what is wrong
in that ?

Then, some hon. Members have spoken
about the Marmada project. Asour ancicn:s
sail, the Narmada is a great and sacred
river which is more sacred than even the
Ganga. Our mytnology sta‘es that the
Ganga goes and bathes in the Narmada
river. We people go to Hardwar, Banara:
etc. and take our bath in the Ganges and
we spoil the Ganga, and, therefore, the
Ganga comes and bathes in the Narmada
once a year. It is a very sacred and very
beautiful river.  But I am sorry that this is
the only river in this country of which
unfortunately not a drop is being used. It
is a very great p:.ty, and therefore, i am
very happy tha: hon. Members from ail
sides have desired su.ne co:idromise to be
effected as a resuit of whicii thz develon-
ment work on this river could be started.
I am sure ihat with tais spirit given it wili bz
possible for us to do sometiing. Afier all,
the problems are there for us to solve, not
to obstruct us from going further and
further towards higher and higher pros-
perity. Therefore, Il am very happy that
hon. Members have all unanimously said
that the dispute on the Narmada project
should somehow be settled. [ only hope
that the four Chief Ministers including the
Chief of Minister of Rajasthan would gathzr
together and try to solve the probiecm. if at
any time Central assistance is required, we
shall only be too happy, and in fact, it wili
be our privilege to see thiough the project
on the Narmada.
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SHRI R. S. PANDEY: Let the Prime
Miaister decide this case.

DR. K. L. RAO: My hon. friend had
referred to irrigation in Madhya Pradesh.
It is true that it is one of the greatest traze-
dies of India that Madhya Pradesh has got
ths least amount of irrigation in this couniry
whereas it should not have bzen iike that
actually for the simple reason that Madhya

radesh has got very few people living
there, and the numbsr of people living
there is much smaller for that area than
anywhere else. We know that Punjab is
producing more food than other parts of
the country, but the reason for this is this.
The area available per head in Punjab is
more than in other States. It has more land
and less people. That is exactly the posi-
tion in Madhya Pradesh also. The popula-
tion there is much less for that area, It
has got resources and it has got excellent
water resources and all that is required is
to pursue a policy of development of irriga-
t'a1.  Of course, the States have all got
their own financial troubles. But- what
hzppened in Madhya Pradesh actually was
this. I am soriy to say this; 1 do not
mean any offence to anyonse by saying this.
There has h:2zn complete nezlect in the
past of irrigation. So, it is no use abusing
me. What can I do from here? What
happened was that in Madhya Pradesh,
irrigation was completely neglected. Madhya
Pradesh has got a large potential as com-
pared to other States like Rajasthan etc.
The topographicai conditions are such that
the potential there is high. In the case of
Maharashtia, for instance, ths perceniage
avaiiable is only 23 or 24. That is, out of
160 acres, only 24 acres can be irrigated
when full development takes place. But
the position in Madhya Pradesh is different.
There, the potential is very high. The
number of people for that area is less, and
therefore, the agriculiural products will be
high, We have got to develop the irrigation
facilities there in a short times. For that,
no serious eifort has been made., I agree
with Shri Paniley that we should make up
this leeway and develop this already-laggzing-
behind are1, If we have to dzpznd on the
Plan, it is im»ossible. With the Plaa
allotments whether in th: Fifth or Sixth
Plans, it vl not bs possible to do this.
They must have special assistance for irriga-
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tion in the interest of the nation. This is
a point which has got to be solved.
SHRI R. V. BADE (Khargone): There

is this great anxiety that fertile land by the
side of the Narmada will go under water.

DR. K. L. RAO: I am afraid it
aiways happens. Whenever any reservoir
is constructed, some land will have to'be
sobmerged. It happens to bz fertile land
because lands close to the river are fertile.
It is a question of deciding which we have
got to sacrifice. We have got to do it,
but we have to so do it that we try to save
as much land as possible.

Shri P. K. Deo was talking of the
Rangali and said there was somzthing
political absut it. 1 have yet to learn
politics to do this kind of thing. I never
knew the existence of the Rangali dam.
When there was a flood recently., 1 went
there and then the Orissa Engineers showed
me plans of this Rangali dam. In the case
of Orissa, there was originally flooding in
the Cuttack area and the Mahanadi delta
area. Then we had the Hirakud dam.
The result was that even during last yeai’s
disastrous cyclone and floods, the Mahanadi
delta area was completely free from it and

no damags whatsoever was done. This is
the thing that has got to be done in
Brahmini, Vaitarani and Subarnarekha.

There is no otaer way. Our passing Reso-
lations will not solve ths prodlem. These
rivers will not obsy any resotutions we pass
here. We can m:ke all other agencies
abide by our reselutions; this is the only
agency which does not take notice of our
resolutions.

STERIFRASKEE Y S @8 S8 SSLO8F S P SN
Visveswaraiya examined the flood situation
in Brahiint and at his instance the anecut
at Janpur was blasced to relieve the conges
tion.

Dr. X. L. RAO We suggested the
Rangali Bam. We suggested the Bhimkund
dam. All the engineers gathered together
and decided that this is the only way to
save the Situation. In the Subarnarekha
also this has to be done. In Bengal, Bihar
and Orissa, we have to build reservoirs to
reduce the peak flows in rivers. You have
got to do it to achieve results.
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I do agree with Shri Deo that this
project is going to submerge a large number
of villages and precious land. Therefore,
what should we do ? If there are alterna-
tive sites, we will consider them. There is
nothing to say that we should stick to this
particular site. In fact, our sole idea is to
incur the least amount of damage and at
the same time achieve results.

SHRI P. K. DED : Thank you.

DR. K. L. RAO : I will pass on the
suggestion to the Orissa engineers and ask
them to immediately investigate it. Even
the haif the storage load is enough for me
because the banks that are constructed will
simply breach in the absence of control of
the floods. Therefore, we have got to
adopt this technique.

Reference was made to the Bansagar
project by Shri Ramswarup. It is a project
on the river Sone. It is a very valuable
river. He said that the North Koe! project
has been sanctioned. Nobody has sanction-
ed it. I wiill make it clear that we want the
prosperity of the country as a whole, not
any particular State at the expense of
another. If before making speeches in the
House, hon. members come to me, I would
give them the facts and then they could
make their observations.

18 hrs.

For examplc, on the Sone river there is
the Bansagar project that has been prepared
by the Madhya Pradesh Government, It is
an extremely valuable project for feeding all
the highlands of the Rewa area in Madhya
Pradesh and the Mirzapur plateau.
We have spent considerahle amounts
even for drinking water in that area.
It is quite possible to do all this, but
unfortunately, there is an element which has
becn introduced; in all these projects, there
is some element introduced which creates
trouble; and that element is, they wanted to
divert water for generation of power to put
into the river Tons and the Ganga. They
want to divert the water that is required for
irrigation of the Sone basin to the other
side. No doubt, power is needed. Madhya
Pradesh wants cheap, hydel power; that is
the attraction. But one must have a national
outlook in these matters. Irrigation is maore
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important than power. You can generate
rower from so many sources After all,
Hydel rower is a small quantun. Then, if
1 say that, you may say I am prejudiced
against Madhya Pradesh. That is why I am
very cautious in these matters. There is a
way of going about these things. (/nrerrup-
tien) If I am left to do it dispassionately, I
shall do it very easily; for, I know the whole
country. But the only danger that I am
afraid of is, being imputed a motive. When
a particular thing does not suit a particular
party, they will impute motives immediately.
Once I was said to be in favour of Gujaratis.
The Gujaraties themselves said I am anti-
Gujarati. When it came to the question of
the Kadana dam, in connection with the
reducing of the Subvrerson in Rajasthan, the
Gujaratis said ““You are an anti Gujarati”.
They would not accept my suggestion. So,
all this comes in. That is the lot here, at
the Centre, especially of the Minister of
Irrigation and Power.

Now, I think the hon. Member, Mr.
Mirdha, said about the Nagore lift
irrigation. It is a goodidea. It is one of

those areas where there is no drinking
water. And now that the Rajasthan Canal
has gone in for the stage nearer that place,
it is a good idea. We were originally
thinking of taking water via Lankanar and
Bikaner. But that is not necessary. 1 shall
refere this suggestion to the Rajasthan
Government and ask them to investigate it.

I do not know if I have missed some
other points which the hon. Members have
raised. (/nterruption) 1 shall come to the
question of power.

MR. CHAIRMAN: Let him finish.

DR. K. L. RAO : In the matter of
floods to which also a number of hon.
Members have referred, I am very glad te
say that the Government of India is taking
a bolder step in this matter, and they feel
now that the country has got into a very
bad position year after vear on account of
the floods. The damages are going up,
because our costs of lif: has gone up and
more people are coming to the river banks,
and [ would expect the difficulty from the
damage caused by the big rivers. Thesse
rivers cause immense damage. Last year,
it was only the Ganga whch caused us a
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loss of nearly Rs. 700 crores. In Assam, the
Brahmaputra was mild. If the Brahmdputra
had taken into its hcad to sweil I do not
know where we would have been. The
Brahmagpuira was completely silent last year.
It never created any trouble at all. It was
the river Ganga which had caused us such
an immense loss. So, the Government is
realising this and now they want to attach
great importance to control of these rivers,
and we have, therefore, approved a number
of priority projects to be taken up in these
four probiem Siates, and they are giving
money outside the State plans. I have
written to the Chief Ministers of these States
to expedite the investigatien work and get
the projects sanctioned. For West Bengal,
the projects have been sanctioned. But the
other States do not have approved
Sanctions. For example, in Bihar, we want
to construct a bank from Buxar to Koilwar
along the right bank of the Ganga to
prevent the inundation cof a very extensive

area. But they have not got the estimate
ready. So, I have written letters to the
concerned  ministers to expedite the

preparation of estimaies and try to utilise
the money that we are giving in the next
two years for the flood control works.

About ihe Brahmaputra, my hon. friend
Shri Laskar was very patient with me. In
fact, I think he has been over-patient, for,
otherwise, he conld have been more c itical
we have been promising the Bank project
for a long time But what to do? Our couniry
is so very independent ; it is a magnificent
country, but then the people come up at the
last moment and begin to raise objections ;
we cannot overrule them. Anyway, I can
give the House a glad news. Anyway, I
can tell the hon. Members from Assam
one glad news that the Government are
seriously thianking of taking over the
Brahmaputra control work. We are working
out a scheme by which the Central Govern-
ment will handle it. (Interruptions.) 1 shall
come to the Ganga-Cauvery link soon. We
have not started the Ganga Flood Control
Commission because it is difficult to find
engineers. We want top engineers, three of
them, a chairman and two members. We
have to get some competent persons. That is
causing delay ; otherwise it would have been
set up bty now. 1 should also add that the
results wouid not be available tomorrow ;
it will take perhaps two or three years,
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I think the hon. Members from the
South, especially Members from Tamil Nadu,
are more anxious about the Ganga-Cauvery

link. Otherwise they will get out of our
company. In India we have rivers flowing
from West to East or from East to

West ; there is no North-South river ; that
is an unfortunate thing. God has given us
a great country and beautiful resources but
He has not given us a North-South river.
If coal has to come from Bengal to Gujarat,
it has to go all the way around Ceylon ;
similarly if salt has to come from Gujarar it
has to go the same way. We have to
provide a navigable waterway connecting
these parts with Bengal, via Sone and
Narmada and cut across and go to Gujarat
easily. Even in very advanced countries of
Furope and America, transport of goods by
ship is much cheaper. Otherwise you have
to depend upon the Railways.

SHRI JYOTIRMOY BOSU Your
planners did not understand this all these
twenty years.

DR. K.L. RAO Twanty years is
nothing in a nation’s life. Therefore we are
now trying to have a national water grid.
It is a multi-purpose project ; It will not
only serve the fifiy-fiive scarce distzicts of
the country ; it will serve all the scarce
areas ; it does hot recognise boundaries
anymore ; it will serve as a multi--purpose
project—navigation, water supply, drinking
water. The waters of the Ganga will be
spread all over India. In this process we
are drawing waters not only from Ganga ;
we draw away-all the surplus waters of
intermediate rivers.

There is a lot of misunderstanding that
we will take away the waters of the Ganga
and empty it. We shall never do so ; that
is not at all the idea. I have said it before.
At the time of the maximum floods, when
there are floods and the condition of the
surrounding areas is dangerons, then only
we take water and that too for 120 days in

a year and store it up. It is not the
surplus waters of Ganga alone that
we store like this ; we take the

surplus waters from Narmada and from
Godavari, from all these rivers and this is
surplus water that goes to the sea during
the time of floods. we shall commandeer
that water. That is the whole idea behird
this grid, ’ -
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It involves a lot of investigation and
before taking it up 1 wanted to consult
competent people from the United Nations
where there is a lot of experience in this
kind of work. Wec invited a team from the
United Nations. We will spend nothing
practically, thc only we moncy spend here
is for their transport, not even their hotel
charges, They came here twice, Their
report is expected by the end of July. Then
I will consult our greal engineers also, and
then take the necessery steps for investi-
gation. It requmes a lot of investigation.
We counot enter into it straightway. The
idea is to have a National Waiter Grid like
the National Power Grid, to forge the unny
of the country on a very sound bass.

In rural electriciation we have made
very remarkable progress. Our targets for
the Fourth Plan were 50,000 villages to be
clectritied and 12.5 lakh pumping sets, but
the progress 1s s0 good that we have ranced
them to 75,000 wvitleges and 15 lakhs of
pumpsets. All the States are doing very
well except three — Assam, West Bengal
and Ornssa — which are lagging behind.
We have sanciioned the projects, but nothing
is moving. ‘The percentage of villages for
Orissa is 44 and for Bengal 8. 1 feel
very sad about it. 1 have written letters
to the Chief Ministers of these three States
that they should te themselics in chaige of
rural electritication projects, not leaving 1t
to other Ministers, and that they should
send us a progress report every month, so
that we can give them whatever assistance
they want like extra funds for transmission
lines which we do not give 1o the other
States. Our whole idea is that before the
next year comcs, they should be able to tell
us that they have come up,

There has been some misunderstanding
about Harijan bustees. I will report what
my colleague has  said. We have electrs-
fied 118,000 villages today, but in some of
them the Harijan bustees have not been
electrified. It has happened in my own
constituency, in a big village having 1,500
people in the Harijan bustee. It was not
electrified, but it came to my notice only

later on. 1 did not know it, otherwise I
would not have allowed such things to
happen. Immediately this came to my

notice, 1 took it up with the Prime Mnis-
ter, and 1 must say that she 'strm.ghlway
sanctioned the scheme. She said this was
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a bad state of affairs, and that where Hari-
jan bastzes had been left out, they must
be elccirified strawshtaway. Hereafter, no
such thing will be allowed to heppen. This
is only intended for villages already electri-
fied where the Harijan bustees were left
out. In future, no Harjan bustee in any
villaze will be lcft out. T would request
that hon Members also be waichful about
it

Power development in this country has
been proceeding at the ratc 4 to 5 million
kw cdddion in every Plan, It has come up
to 17 mullion kw. today, and in 1974 it will
cone to 20 mullion. However the per capita
in 1974 will be only about 100 while the
average for the whole world is 1,200,
Natutallv, theiefore, we have 1o look ahead
and see hw to pick up rapidly. Not only
that, we have got a very heavy shortage of
power Then there iy the backlog which
we have :0 make up.  Therefore, we have
framed proposals for doubling power for
the Fit.h Plan. 20 mijlion KW will become
40 mulhon. 1 am very glade the Planning
Commssion has  accepted i1 in principle.
Generally a lot of time is spent in  Discuss-
1ons.  But this time that one year's lapse is
avorded,

Unfortunately, we have noticed some
defects 1 the working of our whole system.
If thete 1s shortage m any one particular
State-there are three or four other States
which ore clubbed together as a region but
the other States are not sharing that shortage
of power. Secondly, when we are sending
power through one State, that State absorbs
the power and does not allow the power to
go beyond its boundaries. Also, whenever
there is exchange of power, although we
have a set of rules for exchange of power,
some States say, “We want more money”.
These are the dcfects in the present system
and they have to be overcome.

Dr. Govind Das Richhariya has a natio-
nal outlook and he ga ve some good sugges-
tions in the Consultative Committee meeting
also. Som: dificulites have to be overcome,
when we are moving to 40 million KW, 80
million KW and so on. Of course, the most
ideal thing is central generation and control
of power, the national power grids, the maia
transmission lines which are the national
highways of power the whole power genera-
tion and interconncetion should be in the
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hands of the Ceatre and oaly the distribu
tion of power with n the State 1 left to the
States That s the ideal, but we canndt
reach the ideal so soon 1n a dem»d. aey
1 have to place 1t before the Irngation and
Power Mnisters’ conference which I am
going to c¢all in June as 3131 as the session

18 over I have to consult then and cosult
other people alsy» But we canmit allow
time to go We are now entering into a

very big system of power genetation 1
want to reorganise the power sector bruiuse
we are finding 1t extremely dithicult to  achi-
eve the target  Orissa 1s surplus in power,
but 1n southern Oiis52, even for the M1 G
factory we have cut « ft the power because
the Machkun{ rese voir way nyt full ind
that 1s the oaly s>uice ol sudoly

1 have examiied the varous ap2es of
the power svsen I fecl thice steps are
necessary  First 1s about designs planning
ani mvestigiton This 1s be ng done well
by the Central Water and Power Com niss-
jon  We ¢an stren rthe 1t to introduce the
fatest techmiques a1l to deil with the big
ger machmes O guusaton for nvestigd
ti v Manning ind  design s qguite pood,
b1 \hen 1t comes to implementation  there
1» trouble 1t nyt going on  according
to schedule Lvc vthng it 15 getting be
hind Thete ae¢ 0 manv raasons tor
lagging behinl  bat we cannat aflord nt
Power s veiy capital-intensive A lot of
money 1s locked up A power project should
be completed in two to three vears But
we do 1t very leiswiely having only one
shift or two shifts It should be done 10unt
the clock In other countries, power pojects
are executel 1ound the clock, because
power msans mbney  Money s locked up
m it There aie powe s ations which dre
taking 10 yeats, when they should reully
have taken only two to thiee ycars  These-
fore, 1 propose to reorganise the Regional
Boards and [ want to do 1t through jour
patronage [ am going to introduce legisla
tion to make 1t a statutory body, so that
they can be more effective in  arranging
exchange of powcr, looking into implemen-
tatson and so on

We have permitted ourselves the indige-
pous manufacture whwh means annther
problem 1s comining up A separate cell
jn the Mustry will provide the coordination
}t will chase from day to day about the
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delivery of equipment, prices and so on
These are some of the proposals of re-
orgamsation which 1 propose to have for
the present pending the Central control of
the transmission system later on

My hon firend referred to Kalinadi
We realise i1ts importance because though
Mysore 1s called a surplus State 1ts surplus
1snot much 1tis a very small quantity
Hete ! must pay a tribute to the Mysore
Government  Whatever 1t has got, 1t has
got 1t his trecly shared 1t with Maharashtra
and Gujaiat  Here I may say that the
Maharashtra Government also set a4 good
examonle When one milhon units were
given to thum by Mysore, on my advice,
they have shared it cqually with Gujarat
If that tvpe of spuit prevails then there will
be no difticulty

Further, this shortage 15 only for a
himited period  As soon as thc Taiapore
unit n  commisstoned  this  shortage will
vansh  The other day 1 contacted the
Duector 1n charge and he told me that 1t
will function from the 15th of this month
within  thite or four days Then the
shortage w Il disappear

Iam ghd to say that the Dhuvaran
unit 1s also gomng to come up very soon
The Petroleum & Chemicals Mumstry will
give the furnace ol and I am sure the
Finance Minustry w i give us some conces-
skns S0 1n one or two months the
shortage i1 Gujarat would be over You
must have patience and a spirit of integra-
tton

Coming to Kalinadi, Mysoie 1s doing
good work It has surplus power though
itis not much  We are fully aware that
if we creat some more power there t will
be helpful for all the neighborumng States
Kalinadi 1s impoitant 1n that context If
that work 1» taken up 1t will double the
power supply m Mjysore State and it will
be helpful to other States m that context,
the second stage of the Kalmadi project 18
considered by the advisory commitice The
only difficulty 1s about finance It will cost
Rs 165 crores whereas Mysore Government
have got only Rs 15 crores allotted to the
work so far

Ithink 1 have coyered most of the
pomts, A question was raised about North
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Bihar and North Bengal. In that area the
population is very heay and the power is of
the lowest. Whereas the average per capita
consumption of power elsewhere is 90, it is
only 8 in North Bihar. Our friend comes
from that area. Only eight unit means
complete darkness. I do not know how he
stays there. Perhaps, that is why he lives
in Delhi or Patna and he does not go there.
It is a great pity. For the entire North
Bengal and North Bihar there is only one
power station in Barauni for a population
of 2 crores or 3 crores. So, we are now
trying to put up one in Muzafferpur. The
Railway Ministry have agreed to have a
broadgauge line from Samastipur to Muza-
ffarpur. We will construct one power
station there. We will have another one
at Dalkola in North Bengal which will serve
the castern part of North Bihar and North
Bengal, These projects are going to be
passed at the next meeting of the technical
advisory commuttee,

Sir. I have taken more time than I
should have done. But in the cnd I want
to submit one thing. These 25 years that
we have spent were in the service of a
deficit India but the 25 years that we are
going to go ahead in must be those wherein
we should build a prosperous India and we
must usher in projects for a billion people
that are going to turn up in this country at
the end of the ecntury. Their destiny will
be shaped by whatever we do now, We
have to worry ourselves about what happens
to the destiny of the millions of people, 100
crores of people, who are going to be
there 25 years hence. Their destiny has to
be shaped by us today. Therefore, I would
appeal to my hon, colleagues here that we
should support as much as possible these
sectors with which I have the honour and
privilege to deal, namely, the sectors of
irrigation, power and flood control.

1 must finally say that the Secretary, the
officers and staff have been put to very hard
work and have done their duty very well,
1 only hope that next year it will be possi-
ble for us to serve better.
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SHRI JYOTIRMOY BOSU : What
about the chits that I had sent you long,
time ago ? I expect you to say a few words
about that.

¢
SHRI K. SURYANARAYANA : Hel
has not replied about Andhra.

MR. CHAIRMAN : He will let you
know. You meet him.

SHRI V. MAYAVAN:
Cauvery.

Regarding

DR. K. L. RAO : Shri Jyotirmoy Bosu
has sent me chits about Mograhat western
part and Balrampur, 1 will reply to him
tomorrow.

MR. CHAIRMAN : Now 1 am putring
all the cut motions to the vote of Heuse
together,

All the cut motions were put and negatived.
MR, CHAIRMAN : The question is :

“That the respective sums not exceeding
the amounts shown in the fourth column
of the order paper be granted to the
President to complete the sums necessacy
to defray the charges that will come in
course of payment during the year
ending the 31st day of March, 1973, in
respect of the heads of demands entered
in the second column thereof against
Demands Nos. 58 to 60, 122 and 123
relating to the Ministry of Irrigation
and Power.”

The motion was adopted.

18.27 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
April 12, 1972/Chaltra 23, 1894
(Saka).





